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REPORT OF COMMITTEE ON INSPECTION-CUM-MONITORING OF 

M/S GRASIM INDUSTRIES LTD.-UNIT- M/s INDIAN RAYON, 

VERAVAL, DIST- GIR SOMNATH, GUJRAT. 

(IN COMPLIANCE OF ORDER DATED 09.09.2020 OF HON’BLE NATIONAL GREEN 

TRIBUNAL, PRINCIPAL BENCH, NEW DELHI  

IN THE MATTER OF OA NO. 160/2020 (EARLIER OA NO. 114/2015 (WZ)) 

PROTECTION OF ENVIRONMENT & PUBLIC SERVICE COMMITTEE Vs INDIAN 

RAYON & ORS) 

 

1.0 PREAMBLE: 

Protection of Environment and Public Service Committee has filed an application on 08.09.2015 

before Hon’ble National Green Tribunal, Western Zone Bench, Pune regarding pollution of 

Devaka River and Arabian Sea due to discharge of hazardous effluents, sludge and other solid 

waste by Grasim Industries Ltd.; Unit - Indian Rayon – Erstwhile a unit of Aditya Birla Nuvo Ltd. 

The matter was before Hon’ble NGT, Western Zone as Original Application No. 114/2015 (WZ) 

which further proceeded before Hon’ble NGT, Principal Bench as Original Application No. 

160/2020. 

Hon’ble NGT passed an order on 09.09.2020 (Annexure-I) and constituted a joint committee to 

visit the plant and the site of disposal of the effluents and look into the compliance of relevant 

parameters and furnish its report to the Tribunal.  

Relevant portion of the order of Hon’ble NGT is reproduced below:  

“ 5. ……….without expressing any final view on the rival aspects, it is necessary to ascertain the 

latest status on the ground by appointing an independent Committee………..” 

 “ 6.………. we constitute a joint Committee comprising CPCB, State PCB, Gujarat CZMA, 

nominee of CSIR-National Institute of Oceanography, Goa and the District Magistrate, Gir 

Somnath. The State PCB will be nodal agency for coordination and compliance. The joint 

Committee may visit the plant and the site of disposal of the effluents within one month, look into 

the compliance of relevant parameters and furnish its report to this Tribunal within three months 
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by e-mail at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR Support PDF 

and not in the form of Image PDF. It  will be open to the applicant to furnish its view point to the 

Committee through the State PCB within two weeks from today………..” 

2.0 CONSTITUTION OF THE JOINT COMMITTEE: 

In compliance to the order (para 6), six member joint committee constituted with following 

members for inspection of the GRASIM INDUSTRIES LTD. UNIT- M/s INDIAN RAYON, 

Veraval- 

Sr. 

No. 
Name & Designation of Member Authority/ Institute 

1.  

Mr. Pratik D. Bharne 

Scientist E, CPCB, Regional Directorate, 

Vadodara 

Central Pollution Control Board (CPCB) 

2.  

Mr. M.V. Patel 

Unit Head, Junagadh Unit, GPCB, 

Gandhinagar 

Gujarat Pollution Control Board (GPCB) 

3.  

Mr. M.R. Macwana 

Regional Officer, Regional Office, GPCB, 

Junagadh 

Gujarat Pollution Control Board (GPCB) 

4.  

Mr. Kishor N. Vaghamshi 

Dy. Environmental Engineer, DoEF, 

GCZMA, Gandhinagar  

Gujarat Coastal Zone Management 

Authority (GCZMA) 

5.  
Dr. Anirudh Ram S. Jaiswar 

Principal Scientist, CSIR-NIO, Mumbai 

CSIR-National Institute of Oceanography 

(CSIR-NIO) 

6.  
Ms. Saryu Zankar 

Sub-Divisional Magistrate, Veraval 
District Magistrate, Gir Somnath 
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3.0 APPROACH & ACTIVITIES CARRIED OUT BY THE COMMITTEE 

Hon’ble NGT in the order mentioned that the Applicant can submit his viewpoints to the 

committee. Accordingly, Applicant- Protection of Environment & Public Service Committee 

submitted its representation (Annexure-II) to GPCB Regional Office, Junagadh on 29.09.2020. 

The applicant has raised issues on violation of terms and conditions of Environmental Clearances 

and CRZ clearance. The applicant has also claimed that the industry is deliberately polluting the 

nearby environment by contaminating air and water. The applicant’s viewpoints are summarized 

along with comments and observations  of the committee in Table- 6.1.  

The committee adopted following approach for the compliance of the order- 

● Inspection-cum-monitoring at Respondent Industry - Inspection-cum-monitorng 

carried out at M/s GRASIM INDUSTRIES LTD.-UNIT- M/s INDIAN RAYON, Veraval on 

16.10.2020 and 17.10.2020 to inspect the compliance of the relevant parameters as per order and 

as per representation received from the Applicant (on 29.09.2020).  

● Monitoring - The committee took help of GPCB officials, Regional Office, Junagadh for 

carrying out sampling of STP, ETP, Stacks (Source Emission) attached to various plants- (Chlor-

Alkali, Power, Rayon) & Noise and subsequent analysis of samples carried out at Regional 

Laboratory, GPCB, Rajkot. 

● Information/Data collection and discussions with Industry Representatives 

● Inside and surrounding area visit of the Industry  

● Report preparation based on above.  

4.0 ABOUT THE INDUSTRY 

The respondent Industry- GRASIM INDUSTRIES LTD.-UNIT- M/s INDIAN RAYON is situated 

at Plot/Phase No. – 1502, 1507, 1511, 1516, 1493, At. Veraval, Ta. Veraval, Dist. Gir Somnath, 

Gujarat. The industry was established in 1963. The industry is engaged in production of Viscose 

Filament Yarn (VFY), Sodium Sulphate, Sulphuric acid, Sodium Sulphide, Carbon disulphide, 
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Caustic Soda lye, Chlorine, Hydrochloric acid, Sodium Hypochlorite, Compressed Hydrogen and 

Captive Power Plant (CPP) (Thermal).  

The location of the Industry, Veraval town area, river Devaka and the Sea are shown in Figure 1 

(A-D).  

 

 



5 

 

 

 

Figure 1. (A-D) Google earth images showing locations of industry, town area, River Devaka & 

the Arabian Sea. 
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4.1  CONSENTS & ENVIRONMENTAL CLEARANCES-  

Grasim Industries Ltd.; Unit - Indian Rayon – Erstwhile a unit of Aditya Birla Nuvo Ltd. possesses 

Consolidated Consent for Authorization (CCA) from Gujarat Pollution Control Board (GPCB) 

which is valid up to 23.12.2023. The copy of CCA is attached as Annexure-III.  

Table 4.1 Production capacity of the industry as per CCA issued by GPCB 

Sr No. Product(s)  Quantity (MT/Month) 

01 Viscose Filament Yarn  1950 

02 Sodium Sulphate 2050 

03 Sulphuric acid 3600 

04 Sodium Sulphide (100%) 100  

05 Carbon disulphide 1000 

06 Caustic Soda lye (100%) 12000 

07 Chlorine (100%) 10560 

08 Hydrochloric acid (100%) 1800 

09 Sodium Hypochlorite (100%) 3750 

10 Compressed Hydrogen 650,000 Nm3 

11 Captive Power Plant  (thermal) 34.5 MW 

 

The industry has obtained Environmental Clearance (EC) from Ministry of Environment, Forest 

& Climate Change (MoEF & CC), Govt. of India, New Delhi for installation, operation and 

expansion of Viscose Filament Yarn, Caustic Soda Plant, SSY Plant and Marine Pipeline Project.  

Summary of Environmental Clearances and Consents from MoEF & CC and GPCB respectively 

are provided at Annexure-IV (Summary of Clearances & Consents).  

The production detail for the financial year 2019-20 (submitted to the GPCB as form V – 

Environmental Statement Report) and period from April 2020 to Sept 2020 are provided at 

Annexure-V (Mfg. Process and Production Data). It is observed from the production details 

that in last six months there was no production of Sodium Sulphide (100%) and CS2 except CS2 
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production in July, 2020. During the lockdown period industry has manufactured chlor-Alkali 

products due to the requirement of disinfectants. The production of Viscose Filament Yarn in the 

current financial year (2020-2021) has been started from May 2020 and Sodium Sulphate & 

Sulphuric acid from June 2020. 

The industry started its production from the year 1963 with production of Viscose Filament Yarn 

(FFY) and its raw materials- Carbon Sulfide (CS2) and Sulphuric Acid (H2SO4). It subsequently 

added other products and capacities as shown in following Table 4.2.  

Table 4.2 Timeline showing production commencement year 

NAME OF PRODUCT YEAR 

VFY, CS2, H2SO4 November 1963 

Sodium Sulphate December 1972 

Caustic Lye, Chlorine, HCl, Sod. Hypochlorite 20th March 1997 

Compressed H2 Gas 10th September 1997 

Caustic Soda Flakes 31st January 1998 

CPP Dec. 1996 & Sep 2006 

(Source- M/s GRASIM INDUSTRIES LTD.; UNIT - INDIAN RAYON) 

4.2 ENVIRONMENT MANAGEMENT SYSTEM AT M/S GRASIM INDUSTRIES 

LTD.; UNIT - INDIAN RAYON 

4.2.1 Wastewater Management:  

The industry has provided Effluent Treatment Plant (ETP) for the treatment of effluent generated 

from different sources. Effluent from different processing plants is conveyed to ETP through 5 

channels viz. D1, D2, D3, D4 & D5. During inspection ETP was observed in operation. D1 channel 

carries effluent from power plant, caustic plant, DM Plant, Old rayon plant and Spin Bath plant. 

D2 & D3 carry effluent from Rayon plants, Spin Bath plant and spinning sections. Effluents from 

these channels are dosed with lime and sent to Zinc Clarifiers (2 nos. viz. Old zinc clarifier and 
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New Zinc Clarifiers). D4 channel carries waste water from New Rayon plant. D5 channel is 

reserved for RO reject water.   

The ETP consist of Lime Preparation Tank (2 Nos.), Lime Storage Tank (1 Nos.), Homogenizer 

(1 Nos.), Zinc Clarifier (2 Nos.), Holding Tank (1 Nos.), Polyelectrolyte Preparation Tank (2 

Nos.), Sludge Thickener (1 Nos.), Mixing Chamber (2 Nos.), Centrifuge/Belt Press (5/1 Nos.), 

Sludge Drying Bed (3 Nos.), Suspended Solid Clarifier (SSCF) (2 Nos.), Effluent Pit (2 Nos.), 

Treated Effluent Pit (2 Nos.), Guard Pond (1 Nos.) & Marine Pumping Station  (1 Nos.). The flow 

diagram of the ETP is attached as Annexure-VI (ETP Details). 

Effluent from clarifiers is channeled to the holding tank after polyelectrolyte dosing in the mixing 

chamber. This treated effluent is led to guard-pond and before that acid dosing is done if required. 

Final treated effluent is then led to Marine pit -1 and Marine pit -2 from where it is pumped to 

marine pipeline for disposal of treated trade effluent in the Arabian Sea by diffuser system at point 

suggested by CSIR-NIO into deep Sea. The total length of the marine outfall pipeline with diffuser 

system is 1.5 km (on-shore-0.51 KM, OffShore-0.990 KM) and reportedly 77 times dilution is 

available at diffuser point in deep sea. The respondent industry has installed online pH, TSS, TOC, 

Temperature & Magnetic flow meters to monitor trade effluent discharge. The pipeline is in 

operation since 20th November 2009. The Coordinates of LandFall Point (LFP) are Latitude 20° 

54' 56" N & Longitude 70° 20' 50" E and Co-ordinates of diffuser points are Latitude 20° 54' 34.5" 

N & Longitude 70° 20' 23.4" E. 

The industry has provided Sewage Treatment Plant (STPs) for the sewage generated from Plant 

and its colonies-Adityanagar and Raysil Height. Unit has provided STP of 500 KLPD capacity. 

The STP consists of two air diffusers, clarifier, chlorination, dechlorination, filtration (sand and 

activated charcoal), rechlorination and finally stored in a 100 KL capacity storage tank. The treated 

sewage is used for plantation/green belt development through a dedicated distribution pipeline 

network. The photographs of the ETP (Image No. 1 to 8) & STPs (Image 9 & 10) are provided in 

Annexure – XVII (Photographs). 

 

4.2.2 Air Pollution Control Management: 
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The industry has provided air pollution control measures (APCM) for the control of air pollution 

from plants/processes/flue gas stacks. The air pollutants generated from the operation of various 

plant /process are- 

● Particulate Matter (PM), oxides of Nitrogen (NOx), oxides of Sulphur (SO2) from boiler 

and power plant (thermal) operation. 

● Particulate Matter, SO2, Acid mist, CS2, H2S, HCl vapour and Mist and Chlorine from 

manufacturing processes.  

The details of the air pollution control system installed at each plant/process are provided at 

Annexure-VII (APCM). 

4.2.3 Hazardous Waste Management  

The industry generates Hazardous wastes, viz., Sulphur Sludge (acidic), Used oil/Burnt oil & 

LDO/FO Sludge, Discarded container, Cellulose Waste (organic biodegradable), Spent Catalyst 

from H2SO4 plant, Toxic metal containing waste (spent resin from DM plant), Oily cotton waste, 

Exhaust membrane, e-waste, Lead acid Battery and other scrap. The quantum of generation of 

hazardous & other waste and its disposal for the year 2019-20 are provided at Annexure-VIII 

(Haz Waste). 

The unit is sending hazardous waste to GPCB authorized recyclers/users and Common facilities 

through an online manifest system developed by GPCB. During inspection hazardous waste was 

found stored on-site Hazardous waste storage facility with cement concrete flooring and covered 

shed with spillage collection system in around 3,871 m2 area. The unit has provided a display 

board for indication of hazardous waste. The area comprises of Empty drum and container shed 

(12 m x 26 m), one shed for scrap bins (11.45 m x 15 m) and eight compartments of 5.55 m X 15 

m each and one compartment of 6 m X 15 m dimension. During inspection e-waste, discarded 

containers, cellulosic waste and used oil was stored in dedicated marked area (Photographs taken 

during the visit are provided as Image 11 to 13, Annexure - XVII (Photographs)). The unit is a 

member of common TSDF site (Saurashtra Enviro Private Project Limited, Bhachau, Dist. Kutch 

(Gujarat)) for Integrated Common Hazardous Waste Management (CTSDF) i.e. disposal of 

incinerable and landfillable solid waste.  
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As per information submitted by industry, approx. 85-95 MT per day Fly Ash is generated due to 

Power Plant operations and is stored in 4 storage silos in plant premises with aggregate 75,000 MT 

storage capacity. The fly ash transportation through Bulker was observed during the visit 

(Photographs taken during the visit are provided as Image No. -14 & 15, Annexure - XVII 

Photograph). Approx 32,159 MT fly ash generated during FY 2019-2020, sent to M/s Ultra-Tech 

Cement Ltd (Gujarat Cement Works – Kovaya), M/s Ambuja Cement Ltd. & M/s Gujarat Sidhee 

Cements Ltd. The compliance report submitted to MoEF & CC is attached as Annexure-IX (Fly 

ash Compliance Report). 

 

5.0 DETAILS OF MONITORING DURING COMMITTEE VISIT  

ON 16.10.2020 

Monitoring of STP, ETP, Stacks (Source Emission) attached to various plants (Chlor-Alkali, 

Power, Rayon) and Noise were carried out on 16.10.2020. The committee took help of 

staff/officials of GPCB, Regional Office, Junagadh for carrying out sampling of STP, ETP, Source 

emission monitoring & Noise monitoring and subsequent analysis of samples were carried out at 

Regional Laboratory, GPCB, Rajkot.  

Source Emission monitoring carried out for the stacks at-  

● Boiler No. 1 & 2 (Old Power Plant) 

● Boiler No. 3  (New Power Plant) 

● New Sulphuric Acid Plant  

● Old Rayon plant 

● New Rayon plant 

● Caustic Chlorine Plant (Hypo Plant) 

● Caustic Chlorine Plant (HCL Plant) 

the noise monitoring carried out during the day and night time at following four locations-   

● Outside Main Gate, Indian Rayon (east direction of industry) 

● Outside Junagadh Gate, Indian Rayon (north- east direction of industry) 

● Guest House, Aditya Nagar,  Residential Colony in south-west direction of industry) 

● Rabariwada, Residential Area, in south direction of industry 

 

The analysis results are given in Table 5.1, 5.2, 5.3 & 5.4. 
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Table 5.1: Analysis results of sampling at Effluent Treatment Plant (ETP) 

Sr. No. Parameters Unit 

Inlet 

1 to 

ETP 

Inlet 

2 to 

ETP 

Outlet 

of  

New Zn 

Clarifier 

Outlet 

of  

Old Zn 

Clarifier 

ETP 

Outlet 

GPCB 

Limit 

1 pH --- 2.36 1.62 7.64 7.46 6.39 5.5 to 9.0 

2 Colour (pt. Co. scale) Units 5 10 5 5 5 100 

3 Suspended Solids mg/L 56 32 8 14 22 100 

4 Oil and Grease mg/L BDL BDL BDL BDL BDL 10 

5 BOD (5 Days at 20°C) mg/L 128 85 34.5 54 44 100 

6 COD mg/L 380 258 149 232 150 250 

7 Zinc mg/L 50 52 0.4 0.4 0.2 15 

 

Table 5.2: Analysis results of sampling at Sewage Treatment Plant (STP) 

Sr. 

No. 
Parameters Unit GPCB Limit STP Outlet 

1 Total Suspended Solids (TSS) mg/l 30 12 

2 BOD (3 Days at 27°C) mg/l 20 24 

3 Residual Chlorine mg/l Min. 0.5 0.89 
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Table 5.3: Analysis results of Source Emission Monitoring (Flue gas and Process gases) 

Sr. 

No. 
Stack Attached to 

Parameter(s) 

PM 

(mg/Nm3) 

SO2 

(ppm) 

NOX 

(ppm) 

1 
Boiler No. 1 & 2  

(Old Power Plant) 
78 56.49 0.266 

 GPCB Norms 100 
229 

(600 mg/Nm3) 

319 

(600 mg/Nm3) 

2 
Boiler No. 3    

(New Power Plant) 
42.55 105 0.217 

 GPCB Norms 50 
229 

(600 mg/Nm3) 

159 

(300 mg/Nm3) 

  

SO2 

(Kg/Ton of 100% 

Acid Production) 

Acid Mist 

(mg/Nm3) 

3 New Sulphuric Acid Plant 0.14 20 

 GPCB Norms  2 50 

  
CS2 (Kg/MT of Yarn 

production) 
H2S (mg/Nm3) 

4 Old Rayon plant 177.74 21.25 

5 New Rayon plant 183.45 29.75 

 GPCB Norms 225 45 

  Cl2 (mg/Nm3) 

6 Caustic Chlorine Plant (Hypo Plant) 0.49 

 GPCB Norm 15 

  HCl (mg/Nm3) 

7 Caustic Chlorine Plant (HCL Plant) 2.06 

 GPCB Limit 35 
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Table 5.4: Results of Noise Monitoring in and around the Industry 

NOISE MONITORING RESULTS 

  Day Time* Night Time* 

Sr. 

No. 

Location Prescribed 

Limit* 

Measured 

Value 

dB(A) 

Leq  

Prescribed 

Limit* 

Measured 

Value 

dB(A) 

Leq 

1 
Outside Main Gate, Indian 

Rayon ( Industrial) 
75 69.5 70 63.9 

2 Rabariwada (Residential) 55 53.9 45 43.2 

3 
Outside Junagadh Gate, 

Indian Rayon ( Industrial) 
75 71.4 70 61.2 

4 

Guest House, Aditynagar 

Colony, Indian Rayon 

Premise (Residential) 

55 53.4 45 48.1 

*Day time: 6.00 a.m. to 10.00 p.m, Night time: 10.00 p.m. to 6.00 a.m.  

dB (A)- a unit to measure noise, 

dB(A)  Leq  denotes  the  time  weighted  average  of  the  level  of  sound  in  decibels,  on  scale  

A which is relatable to human hearing.  

6.0 OBSERVATIONS & FINDINGS: 

● As per Hon’ble NGT order dated 09.09.2020, it was directed to the joint Committee to visit 

the plant and the site of disposal of the effluents and look into the compliance of relevant 

parameters. Accordingly, the committee visited the plant and carried out monitoring of ETP, STP 

and various stacks attached to different plants as described in “5.0 Details of monitoring during 

committee visit on 16.10.2020” of this report. 
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● During inspection on 16.10.2020, the Old & New Rayon Plant, New Sulphuric acid Plant, 

Caustic Chlorine Plant, Hydrochloric acid plant and Power Plant (Old & New - Boilers) were 

found in operation whereas Old sulphuric acid, Carbon disulphide and Sodium Sulphide Plants 

were not in operation during inspection. 

● It is evident from analysis results of effluent samples taken from out let of ETP (which was 

discharging to the Sea through Marine Pipeline of 1.5 km length), all the monitored parameters 

are complying with the norms prescribed by GPCB (Table: 5.1). 

Analysis results of sewage sample (STP) indicates that parameters monitored at the outlet of STP 

(which is used for plantation) are complying with the norms prescribed by GPCB except BOD 

which marginally exceeds the norm (Table: 5.2). 

Analysis results of Source emission monitoring of different stacks implies that all the monitored 

parameters are complying with the norms prescribed by GPCB (Table: 5.3). 

It is observed from the noise monitoring results that the measured values of noise, during the day 

time are within the norms prescribed at two residential locations and two industrial locations 

whereas the measured values are at night are also within norms except one residential area i.e. 

Guest house, Adityanagar, Grasim Industries Ltd premises.  

● The industry has installed marine pipeline for disposal of treated effluent in the Arabian 

Sea for which they have conducted Rapid Marine Assessment through Council Of Scientific And 

Industrial Research–Central Salt And Marine Chemicals Research Institute (CSIR–CSMCRI), 

Bhavnagar in the Month of May-2008 to screen suitable discharge point in the Arabian Sea. After 

getting the study report, Industry has received Environment Clearances from MoEF, New Delhi 

based on the recommendation of Gujarat Coastal Zone Management Authority (GCZMA), for 

laying proposed pipeline in the Sea. 

 

● The industry has acquired requisite clearances for laying marine pipeline from regulatory 

bodies viz. i) Gujarat Coastal Zone Management Authority (GCZMA) for CRZ Clearance, ii) 

Gujarat Maritime Board, iii) District Collectorate, and iv) Nagarpalika. Summary of existing 
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statutory approvals/authorizations from concerned Government Body/ Regulatory Agencies is 

annexed as Annexure-IV (Summary of Clearances & Consents). 

●  As per EC conditions, the CSIR-National Institute of Oceanography (CSIR-NIO) is 

monitoring coastal environment and diffuser efficiency on yearly basis and submitting reports to 

concerned regulatory bodies. As per latest report entitled “Monitoring of Coastal Environment and 

Evaluation of diffuser efficiency of Grasim Industries Ltd. – Unit Indian Rayon at Veraval (2019), 

(NIO/SP-13/2020, SSP3281): 

a. Ecological conditions of the coastal water off Veraval is not disturbed due to discharge of 

effluent since November 2009. 

b. Bioassay conducted for the treated trade effluent of the Respondent at 100% concentration 

is non-toxic to test organisms. 

c. Combined results of dye study, water quality and modeling indicated that the diffusers of 

present disposal are working efficiently and there is no evidence of spread of elevated 

concentration of environmental parameters around the discharge point. 

● The industry also possess other licence/permissions like  

i) Factory Registration & License under Factories Act, 1948,  

ii) Petroleum Storage License under Petroleum (Amendment) Rules 2011,  

iii) License for storage of compressed gas under Static and Mobile Pressure Vessels (Unfired) 

(Amendment) Rules, 2018,  

iv) Cylinder Storage license under Gas Cylinders Rules, 2016,  

v) Public Liability Insurance under The Public Liability Insurance act, 1991,  

vi) License as per provision of Central Motor Vehicle Rules, 1989 for  transportation of 

hazardous material.  

● The committee referred the representation/viewpoints given by Applicant to GPCB on 

29.09.2020 as per Hon’ble NGT order. The view points are regarding violations of terms and 

conditions of ToR, Environmental Clearances, CRZ Clearances leading air pollution, water 

pollution, sea pollution, river pollution, land pollution etc. due to release of dust & hazardous 

substances & gases into the air, discharge of polluted water into sea & river, unscientific handling 

of coal, use of prohibited lignite as fuel in boilers, dumping of fly ash on open spaces, inadequate 
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plantation of tree, non-development of 33.50% of green belt, huge traffic in the area causing air 

pollution and transportation of material in open trucks, unscientific handling & storage of 

hazardous waste causing adverse impact on air, non-installation of pollution control systems, non-

installation of online monitoring systems, non-installation advance technology of Distributed 

control Systems (DCS) & Emergency Shutdown Systems (ESD), non-installation of gas detection 

System, non-compliance to the sustainable development etc. 

The comments, observations and finding of the committee related to the 

representations/viewpoints are given in Table 6.1. 

 

TABLE 6.1 Committee’s Comments, Observations related to representation/ viewpoints  

of the Applicant.  

Sr. 

No. 

Applicant’s 

Representations/ View 

Points 

Committee’s Comments/ Field Observations 

1. Non-installation of 

Advanced control systems 

i.e. DCS, ECS & PLD etc. 

and no online monitoring 

and non-display of 

information to the public.  

The industry has not 

installed  

 

i) the stack for burning of 

toxic gases and it is directly 

released into the air through 

stacks installed at boilers. 

ii) online monitoring system 

for SO2 and NOX. 

The industry has installed DCS, SCADA & PLC systems 

for process plants  for the operations. 

The Industry has provided 3 stacks for boilers and provided 

4 stacks for the process after air pollution control systems. 

The air pollution control system details are attached as 

Annexure VII (APCM).  

The industry has installed Online Monitoring System 

(OCEMS) for both effluent and emission and the same is 

linked with the CPCB server. The details of online 

monitoring systems (OCEMS) along with the monitoring 

of parameters (PM, SO2, NOx for boilers and Cl, HCl for 

process stack.) are given in Annexure-X (OCEMS). 
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iii) online pH meter, flow 

meter, TOC analysers and 

sulphide & sulphur 

analysers and there is direct 

discharge by avoiding guard 

ponds. 

 

 

 

 

 

The ambient air quality data for one location- Rayon 

Admin building (inside the plant)  is  displayed at the 

digital display on the main gate for the public (Image 16, 

Annexure - XVII - Photograph).  

The industry has installed online analyzers (OCEMS) as 

per conditions mentioned in EC to install Marine Pipeline 

for disposal of trade effluent. OCEMS installed for pH, 

TOC, TSS, Flow rate Annexure-X (OCEMS). At the time 

of inspection, the values noted are-  

Effluent flow: 228.8 lpm,  

Effluent temp: 36.44 ºC 

pH:  7.45 

TU/TS: 33.7 mg/l  

TOC: 92.80 mg/l,  

During inspection proper channelization of trade effluent 

through Guard Pond was observed (Image 7, Annexure - 

XVII - Photograph). 

2. The sewage generated from 

the plant and its worker’s 

colony is directly connected 

to the municipal sewer line 

and there is no such 

treatment in the STP as the 

STP installed is just scrap 

skeleton and it is not in 

operation. 

The industry has established two residential colonies- 

Aditya Nagar adjoining to the plant (in south west 

direction) and another colony namely Raysil Heights 

which is away from the plant in east direction.  

The sewage generated from colonies- Adityanagar, Raysil 

heights and industrial premises is treated in Sewage 

Treatment Plant (STP) installed (capacity 500 m3/day) in 

the premise of the industry.  
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The sewage from worker colony which is not the property 

of the industry, as informed, is discharged into the sewer 

line of Veraval-Patan Municipality. 

The STP consists of two air diffusers clarifier, chlorinator, 

dechlorination tank, filters (sand and activated charcoal), 

and 100 kl capacity storage tank. The treated sewage is 

used for plantation/green belt development through a 

dedicated distribution pipeline network.  

 During the visit, the STP was found in operation and a 

sample was collected from the outlet of the STP and 

analyzed for parameters- TSS, BOD & Residual Chlorine. 

The analysis results (Table 5.2) of the sample show BOD 

(24 mg/l) slightly exceeds the norm (20 mg/l).  The other 

parameters- TSS & Residual Chlorine are within the 

norms. 

3. The air pollution control 

system attached to various 

plants/units are not in 

scientific operation and 

causing release of 

pollutants.  

Pollutants released from process and boiler operations 

were measured by collecting samples of gases released in 

the environment i.e. from boiler stacks and process stacks.  

It is evident from Analysis Results of the samples collected 

during inspection that the concentration of pollutants are 

within permissible limits as prescribed by GPCB (Table 

5.3).  

It was informed by industry that they are following 

maintenance schedule as per technical requirement of the  

each Air Pollution Control System (APCS).  
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The industry has also installed an Online Monitoring 

System for Emission and the same is linked with CPCB 

server (Annexure – X OCEMS). 

4. 
The quantity of total water 

requirement increased from 

12938 m3/day to 17939 

m3/day after expansion is 

totally false. Additional 

water sourced from Umrethi 

dam (3000 m3/day) is much 

higher than this and there is 

no recycled treated effluent. 

There are no flow meters 

installed to catch this 

quantity.  

 

The industry is extracting 

fresh water more than 

20000 m3/day and also 

extracting ground water. 

In the EC or CCA, the permission for quantity of water 

consumption/ or effluent discharges are mentioned with 

maximum quantity for full production and installed 

capacities of the plant.  

 Current source of fresh-water is Hiran Dam. The industry 

has buried bore-wells and there is no groundwater 

extraction. The industry maintains a record for utilization 

of freshwater.  

The industry is maintaining records for water usage, 

effluent discharge and energy meters for the equipment 

involved in water sourcing/effluent discharge (Annexure-

XI).  

Freshwater consumption (in KLPD) during Apr-2020 to 

Oct-2020 were as below: 

Month Min Max Avg 

Apr 2020 1679 4304 2815 

May2020 3198 4305 3734 

Jun2020 3859 9376 7330 

Jul2020 7387 8879 8185 
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Aug2020 6686 8612 7872 

Sep2020 8106 9827 8908 

Oct2020 8868 12288 10462 

Water consumption during Apr-2020 to Oct-2020 in 

domestic, industrial & allied activities and waste water 

generation as summarized as: 

Month WC*! 

(cooling) 

WC 

(Domesti

c) 

WC 

(Process) 

WWD 

Apr 14 8 62 76 

May 19 11 84 80 

Jun 37 22 160 118 

Jul 43 25 185 178 

Aug 41 24 178 215 

Sep 45 26 195 182 

Oct 55 32 236 213 

* WC - Water consumption, WWD - Wastewater/effluent 

discharge. 
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The values are reported in Million liters/Month. 

Kindly refer Annexure-XI for detailed information. 

As per information provided, the average consumption of 

water 8,200 KL/Day (Since April 2020) and as per the 

Environment Audit Report for the 2019-2020, average 

industrial water consumption- 12,661.86 KLPD Therefore, 

industrial water consumption is within consented limit i.e. 

13,070 KL/Day (Refer CCA at Annexure-III).  

Effluent is discharged to the deep sea through marine 

pipeline and treated sewage is used for gardening. 

The industry has installed flow meters for water 

consumption and effluent discharge. The flow rate, pH and 

temp data of effluent discharge can be seen from Image 6 

provided at Annexure - XVII Photographs. 

The industry is going to establish a sea water desalination 

plant for an alternative source of water for which CTE is 

obtained from GPCB and CRZ clearance application is 

under process with GCZMA. 

5. 
The effluent discharge from 

various units is 12540 

m3/day and whereas 

recycled water though ETP 

is only 2000 m3/day as 

disclosed in EIA (at page 

No. 359, 360 & 361). 

The industry has obtained EC for disposal of treated 

effluent (15000 m3/day) into deep sea through marine 

pipeline (Annexure- XII EC). 

The industry possesses consent for generation of 11,372 

KLPD industrial wastewater (Annexure – III CCA) for 

discharge to the deep sea through marine pipeline with 

diffuser system after treatment. Average treated effluent 

discharge during Sep 2020 was approx. 6000 KLPD 
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The industry is violating the 

principle of 3R with 

impunity by not reducing 

the fresh water demand, also 

by not reusing and also by 

not scientific treatment. 

(Annexure – XI). As per Environment Audit Report 2019-

20 average treated effluent discharge was 8084.84 KLPD.  

It is mentioned in EC (condition-9.0) which read as “As 

proposed, effluent recycling RO plant shall be installed to 

produce 2000 m3/day recycle water……..”. 

Accordingly, the industry has installed RO Plant of 500 

m3/day and it was in operation during inspection. The 

industry uses treated sewage for gardening. 

It is further informed that for the remaining quantity (1500 

m3/day) of effluent recycling is proposed along with phase-

2 & 3 of expansion of the production as mentioned in the 

EC compliance Report (Section-A, Point-iii, Page-2 in 

Annexure–XIII EC Compliance).  

It is evident from i) CCA obtained by the industry from 

GPCB, ii) EC issued by MoEF&CC and iii) Production 

data that the industry is yet to achieve production capacity 

expansion, effluent generation and effluent recycling as 

proposed in the EC. 

6. 
The effluent treatment in 

ETP is in manner and 

polluted effluent is 

discharged into deep sea to 

keep these violations 

beyond the knowledge of 

common citizens and there 

is death of fishes in bulk 

quantity. Instead of 

The industry is generating effluent having inlet BOD: 180 

mg/l, COD: 380 mg/l, Zn:52 mg/l as per the monitoring 

carried out on 16.10.2020. The industry has taken 

permission to discharge the treated effluent to the deep sea.  

The industry has installed OCEMS and data is transmitted 

to CPCB/GPCB server.  

Also annual monitoring is carried out by CSIR-NIO as per 

EC condition and as per latest report (2019) it is mentioned 
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discharging of so called 

treated water in deep, same 

can be used by Municipal 

Corporation and local 

authority or for fire station, 

trees & gardening etc. but 

this is not done to overcome 

the pollution. 

that along with coastal water monitoring, CSIR-NIO also 

checks the quality effluent quality and toxicity (bioassay) 

test of the effluent of the said industry. Results of several 

years of monitoring indicates that the final effluent meets 

the criteria consented by the GPCB. There has been no fish 

kill episode reported in GPCB records since 2009 due to 

discharge of treated trade effluent by industry. 

Analysis results describing attributes of treated effluent are 

mentioned in Table 5.1. 

7. 
The Marine pipeline with 

diffuser system is 

discharging more than 

15000 m3/day which is 

beyond the permissible 

limits. It is also mentioned 

by the applicant that the 

quantity of treated effluent 

discharged to the deep is 

more than 10540 m3/day 

which is against the 

permissible limit. 

 

 

During March 2019 monitoring by CSIR-NIO, efficiency 

of diffuser was also assessed through dye study. It was 

found that effluent discharge from industry reaches the 

diffuser within stipulated time and there was no indication 

of leakage of marine pipeline. If the effluent is discharged 

beyond the capacity of pipe, the pipeline will rupture from 

several places and partial quantity of effluent will reach the 

diffuser, which was not observed during dye study.  

The industry possesses consent for generation of 11,372 

KLPD industrial wastewater (Annexure – III CCA) for  

discharge to deep sea through marine pipeline with diffuser 

system after treatment. Average treated effluent discharge 

during Sep 2020 was approx. 6000 KLPD (Annexure – 

XI). As per Environment Audit Report 2019-20 average 

treated effluent discharge was 8084.84 KLPD.  

8. 
There is treatment of 

sewage and so called use as 

make up water for cooling 

Refer, point-2 above in this Table.  
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tower & plantation inside 

the premises is absolutely 

false episode. 

9. 
The waste of Cellulose, 

sulphuric sludge, (Fly ash, 

Process sludge, coal ash, 

charcoal slurry is dumped in 

the open area belongs to 

government lands &  in 

river. There is no disposal 

through TSDF, cement 

plant, brick plant, GPCB 

approved vendors or Group 

plant etc. 

Storage of hazardous & 

other chemicals are in 

excess than the permission, 

in an illegal manner. 

The joint committee has visited surrounding area adjoining 

industry premises but no such disposal or indications that 

the industry has disposed waste on open land.  

Kindly, refer sub-section 4.2.3 of this report for storage, 

disposal of hazardous & non hazardous waste, fly ash/coal 

ash etc.  

Waste generation and its disposal from Audit Report  

against Authorization quantity and Form-4 submitted as 

per HOW (M&TM ) Rules 2016. It is observed that 

quantity is less than permissible quantity.  

10. 
The low quality coal & 

prohibited lignite from 

Africa, Indonesia and local 

unauthorised traders is 

procured. But GPCB, 

MoEF, State SEIAA & 

DOE is intentionally 

neglecting to this serious 

issue. There is no test report 

is prepared for this coal and 

The industry has informed that feeding of lignite has been 

stopped since 17.10.2019  and left over quantity (105 MT) 

fed on 14.12. 2019.  

As per data submitted by the industry, stock of Coal is 

approx. 5,337 MT on 16.10.2020. Currently,  the industry 

is utilizing Coal of Indonesian and/or South African origin.  

The industry is permitted to utilize coal & lignite, as per 

CCA as fuel in boilers.  
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lignite used in boiler. There 

is huge air pollution by use 

of such fuel and from its 

emission and further rain 

water is contaminating in 

this coal & lignite which 

further contaminating river 

due to unscientific storage. 

Caused serious damage to 

the soil in the vicinity of the 

project by unscientific 

handling of coal by open 

storage and contaminating 

storm water, open storage of 

fly ash, chemicals spillage 

etc 

The sample purchase order of coal, coal analysis Report 

and Coal storage and Handling area details provided by the 

industry are annexed at Annexure- XIV. 

The unit has provided 23 covered bays (22 bays of 36 m x 

22 m and 1 of 36 m x 5.5 m across approx 9700 m2 area) 

of 30,000 MT capacity for storage of Coal. During 

inspection 7 sheds were under maintenance. 

The photographs taken during the visit at Coal storage and 

handling area are given in Annexure- XVII Photograph 

as Image 17 & 21. 

During the committee visit, source emission monitoring 

was carried out at stacks attached to coal fired boilers and 

it is observed that emissions of pollutants are within 

consented limits. The analysis results are given in Table-

5.3. 

The industry has also installed OCEMS for continuous 

monitoring of stack and the same is linked with CPCB 

server (Annexure X OCEMS). 

11. 
As per Financial Reports 

submitted to the Ministry of 

Corporate Affairs etc., the 

production of various yarns 

and chemicals are much 

higher than the permissible 

quantity and the same needs 

to be verified by this 

The industry has provided Monthly Production data which 

is provided as Annexure – V (Mfg. Process and 

Production data).  

It is observed from data provided by the industry and that 

provided in Environmental Audit Report 2019-20, the 

production of consented products was found within the 

permissible quantity given in the consent issued by GPCB. 
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committee with scientific 

details.  

 

 

12. 
Dumping fly ash at public 

places and spreading dust 

around the city while 

transporting the material. 

Unit has blatantly violated 

the CPCB provisions & 

guidelines for storage of 

boiler ash and it is stored in 

open space causing an air 

borne water regime during 

the rainy season by flowing 

along with the storm water. 

There is direct exposure of 

ash & dust. 

The industry has commissioned 4 (four) storage silos for 

fly ash and fly ash is sent to Ultra-Tech cement & other 

cement plants for cement manufacturing. During 

inspection fly ash transportation through bulker (Closed 

containers) was observed. Fly ash was not observed stored 

in open. Kindly refer sub-section 4.2.3 of this report for 

further details. 

The committee has not observed dumping of fly ash at 

public places. Raw material and final product transporting 

trucks parked in a dedicated parking area near the factory 

exit gate towards National Highway was observed. The 

trucks were properly covered to avoid escape of material, 

wherever necessary (Image 23 to 25, Annexure XVII - 

Photographs).  

13. 
The industry has made 

encroachment into the 

Devaka River and there is 

requirement of a safe buffer 

zone with the river and safe 

belt of almost more than 20 

mtrs. width is encroached. 

There is no marking of flood 

line for Devaka River. 

Along the river, the industry has constructed a boundary 

wall at approx distance 3.50 meter from the river path and 

there is a pedestrian path along the river. The industry was 

established in 1963. There were no such guidelines for the 

buffer zone when the industry was established.  

The committee has also visited the area around the 

boundary wall up to the temple through the pedestrian path 

and it is free for movement for anybody. 
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Municipality/district administration and irrigation 

department needs to ascertain the facts about the 

encroachment and marking of the flood line.  

14. 
Industry is directly dumping 

solid waste and sludge into 

the Devaka river  

No such disposal or sign of disposal of solid waste and 

sludge were observed during the inspection along the river 

path flowing by the industry.  

The solid waste dumped /spread in the river is from 

Veraval town (Image 33 & 34, Annexure XVII - 

Photographs). 

15. 
The industry is directly 

discharging effluents into 

the Devaka River through 

gutter connected to river 

from plant.  

A natural drain is passing outside the premises of the 

industry. Natural drain and surrounding areas are under 

ownership of Grasim Industries Ltd (Figure 1D). This 

natural drain carries domestic waste from residential 

colonies and commercial complexes of Veraval city (viz. 

Tagore Nagar,  Gayatri Nagar, Shakti Nagar, Bihari Nagar, 

Sripal Society, Teacher Colony, Marketing Yard , Mochi 

Nagar, Hudco Society) situated on the upstream of the 

drain. Inside the plant premise signs of neither illegal water 

discharge nor solid waste discharge were observed around 

the natural drain. There was no direct discharge of 

domestic sewage generated from industry or its residential 

colony. The industry had laid down marine pipeline for 

discharge of treated trade effluent.  

16. 
Due to sharing of 

boundaries with the 

residential area and no 

buffer zone, there is effect 

Industry was established in the year 1963 and residential 

development in the vicinity progressed later. This 

indicates, there is no proper planning of revenue area under 



28 

 

on the resident and huge 

obstacle to the traffic on 

National Highway-8 (NH-

8). 

Gram Panchayat/ Municipality for Town planning and 

residential development. 

The industry has two gates i.e. main/ entry gate and 

Junagadh gate which opens on Highway. The industry has 

recently modified Junagadh gate (towards National 

Highway) to avoid direct exit on the road. 

 

There might be traffic congestion during peak hours.  

17. 
The transportation of 

hazardous chemicals is done 

with carelessness and there 

are number of accidents for 

leakages of hazardous 

chemicals and gases in the 

vicinity of the industries. 

There are no such incidents reported as per GPCB record 

since the last five years. 

18. 
There are number of 

incidents of CS2 and H2S 

gas leakage, but GPCB and 

District health & safety 

department have not taken 

any action. 

There are no such incidents as per GPCB  records since last 

five years. 

19. 
Not installed firefighting 

system as per norms.  

Sh. S.M. Consultants have carried out third party safety 

audit of the industry for the year 2018-19. The audit is 

carried out to review the documents, compliance of 

procedures, statuettes, etc. as per the scope mentioned in 

IS:14489 and Gujarat Factory Rules, 1963. 
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It is informed that the industry has provided 969 nos. of 

portable fire extinguishers of different types which are 

maintained as per BIS standards.  

The unit has installed fixed/automatic fire fighting system 

by installing water sprinklers on Chlorine bullet and CS2 

tank. . As per safety audit report conducted by Sh. S. M. 

Consultants, the industry is found to be complied with 66 

& 66A of Gujarat Factories Act 1963. (Fire Safety) 

20. 
Not developed the green 

belt of 33% and there is no 

10-meter-wide periphery 

green belt around the plant 

boundary.  

The industry has submitted plantation program details and 

map highlighting plantation area.The details are provided 

in Annexure - XV (Green Belt Map). 

21. 
Not complying towards the 

CSR & ESR policies and 

funds are misused for their 

own benefits under the garb 

of CSR & ESR policy. 

It is informed that the industry is conducting social 

activities through Indian Rayon – Jan Seva Trust, Veraval 

and half yearly supplementing report with “Compliance 

Status Report ECs accorded by MoEF & CC”. The details 

are provided in as supplement in EC compliance Report 

(Annexure-XIII EC Compliance) submitted by the 

industry for the term ending Jun 2020. The industry has 

also provided statement of expenditure towards CSR 

activities (Annexure-XVI CSR). 

22. 
Undertaken number of 

modifications in the existing 

plant without obtaining 

prior permissions from the 

concern departments and 

The industry has obtained Consent to Establish (CTE) from 

GPCB before any modification in consented plants and/or 

installation of new plant.  
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there is substantial change 

in the scope of the project. 
In addition, they have obtained clearances from concerned 

regulatory authorities prior applying for CTE (Annexure 

– IV Summary of Clearances). 

23. 
The industry has not 

installed the ambient air 

quality monitoring stations 

as per the GPCB directions.  

The industry has installed 3 CAAQMS (Continuous 

Ambient Air Quality Monitoring Station) at locations as 

detailed below: 

1. On terrace of the Rayon ADM building, 

2. On terrace of the Caustic ADM building and  

3. On terrace of the guest house. 

 The online results of CAAQMS installed on Rayon ADM 

building are relayed on electronic display kept towards 

road side of main entrance for public display (Annexure X 

OCEMS). 

24. 
The industry has not-

installed the noise control 

systems and there is no such 

measures and there is huge 

noise pollution in the 

vicinity of the project 

causing birds & human 

habitants 

It is informed by the industry that noise monitoring carried 

out periodically at various places including the boundaries 

of the industry and residential area and has maintained 

noise data.  

 

Precautions are taken for controlling noise such as 

installation of acoustic enclosure panel at Ash 

compressors, Silencer fitting at Vent line. 

Kindly refer to Table 5.4 of this report, for details of Noise 

monitoring carried out on 16.10.2020 and monitoring 

results. 

It is observed from the noise monitoring results that the 

measured values of noise, during the day time are within 
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the norms prescribed at two residential locations and two 

industrial locations whereas the measured values are at 

night are also within norms except one residential area i.e. 

Guest house, Adityanagar, Indian Rayon premises.  

Also, precautions taken by the respondent to control noise 

in Power Plant and allied activity is provided at Annexure- 

XIV (Coal Handling pp - 33). 

25. 
It is mandatory to obtain the 

CRZ Clearance for the 

MoEFCC under the CRZ 

Notification-199l & 2011. 

But there is no such 

clearance obtained by 

Respondent No. 1 from 

MoEFCC till date. 

The Recommendation of 

GCZMA vide its Order 

dated 06.10.2008 & 

12.02.2009 for treated 

effluent disposal pipeline 

cannot be considered as 

CRZ clearance granted to 

the project under challenge. 

The Project is situated at the 

sangam of Devaka River 

and Arabian sea and this 

section is clearly affected by 

the CRZ area but GCZMA 

As per information given by the unit, the industry was 

established in year of 1963 i.e. well before the enforcement 

of CRZ Rules (1991). Hence, CRZ Rules was not 

applicable at the time of establishment.  

Earlier, the unit was discharging their effluent into the sea 

creak through an open channel and was being mixed with 

Devka river and carried in to open sea. Thereafter, the unit 

obtained CRZ clearance from MoEF & CC for installation 

of marine pipeline along with pumping station for disposal 

of treated effluent in the year of 2008 (dt 20.10.2008) and 

obtained consent to establish from GPCB and installed 

marine pipeline which is in use since 2009  (dt 07.12.2009) 

after getting consent to operate for the disposal of treated 

trade effluent.  

The industry is going to establish Sea Water Desalination 

Plant for an alternative source of water for which CTE is 

obtained from GPCB and CRZ clearance application is 

under process with GCZMA.  

Thus, the industry has taken CRZ clearance for the project 

where it is applicable i.e. marine pipeline along with 
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has intentionally neglected 

to mark this area to provide 

the benefits of non-CRZ to 

the industry. It is totally 

false on part of MoEFCC to 

state that the Arabian Sea is 

at 700 Mtrs. 

pumping station and its CRZ clearance application is under 

process with GCZMA for Sea Water Desalination Plant.  

GCZMA has not neglected any section/area to provide the 

benefits of non-CRZ to the industry.  

The industry possesses valid EC and CRZ clearance (for 

marine pipeline & pumping station) from concerned 

regulatory authorities (Annexure-IV Summary of 

Clearances & Consents). 

 

 

7.0 Recommendations: 

Base on the inspection-cum-monitoring following are recommended: 

 Analysis results of STP sampling shows BOD marginally exceeds the standards and 

therefore industry should improve its STP operation to meet the prescribed norms. 

 It is advisable to improve/beautify surrounding area of natural drain including stone 

pitching along the natural drain in the premises of the industry in consultation with 

concerned authorities  

 The industry should expedite the work related to recycling of wastewater to the maximum 

extent.  

 Municipality should restrict throwing/dumping of solid waste into the Devka river and 

clean periodically with awareness among the citizens. 

****************** 

 

 



 

 

 

 
ANNEXURE I 

 

HON’BLE NGT ORDER IN THE MATTER OF OA 

NO. 160/2020 DATED 09.09.2020 
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Item No. 10         Court No. 1  
  

BEFORE THE NATIONAL GREEN TRIBUNAL  
PRINCIPAL BENCH, NEW DELHI 

 
(By Video Conferencing) 

 
 

Original Application No. 160/2020 

(Earlier O.A. No. 114/2015 (WZ)) 
 

 
Protection of Environment and 
Public Service Committee       Applicant(s) 

  
Versus  

 
Indian Rayon & Ors.            Respondent(s) 

 

      
Date of hearing: 09.09.2020 
 
 

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON  

     HON’BLE MR. JUSTICE S. P. WANGDI, JUDICIAL MEMBER 
     HON’BLE DR. NAGIN NANDA, EXPERT MEMBER 
    

Applicant(s):  Mr. Nitin Lonkar, Advocate 

Respondent(s): Mr. Rajat Jariwal, Advocate for R-1 

   Mr. Parth Bhatt, Advocate for R-8 

   Mr. Anirudh S. Kulkarni, Advocate for CPCB          

 
 

ORDER 

 

 
1. This application was filed on 08.09.2015 with a grievance of 

violation of environmental norms by Respondent No. 1, Indian Rayon (A 

unit of Aditya Birla Nuvo Ltd.) at Junagadh-Veravel, District Gir 

Somnath, Gujarat. According to the applicant, the damage is done to 

Deveka River at Gir Somnath. The company was discharging hazardous 

chemicals into the sea as well as the river. The unit was generating 

electricity for which Environmental Clearance (EC) was granted on 

22.06.2015, inspite of opposition of the inhabitants. There is dumping of 

fly ash at public places and there is also air pollution.  
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2. Considering the application, the Tribunal issued notice to the 

respondents which included the State of Gujarat, Central Pollution 

Control Board (CPCB), State PCB, Ministry of Environment, Forest and 

Climate Change (MoEF&CC), District Collector, Coastal Zone 

Management Authority (CZMA) and Water Resources Department of 

Gujarat. The matter has been pending consideration in the last five 

years. The project proponent, CPCB, State PCB and MoEF&CC have filed 

their respective affidavits, among other affidavits, to the effect that the 

environmental norms are complied with.  

 
3. On 27.07.2020, a Bench of this Tribunal observed that no 

untreated sewage be discharged into a water body which may be 

complied with by the concerned statutory authorities. The Bench also 

directed the matter to be placed before the Principal Bench.  

 

4. We have accordingly perused the record and heard learned 

Counsel for the parties.  

 

5. We are of the view that since the pleadings have been filed long 

back, without expressing any final view on the rival aspects, it is 

necessary to ascertain the latest status on the ground by appointing an 

independent Committee.  

 

6. Accordingly, we constitute a joint Committee comprising CPCB, 

State PCB, Gujarat CZMA, nominee of National Institute of 

Oceanography, Goa and the District Magistrate, Gir Somnath. The State 

PCB will be nodal agency for coordination and compliance. The joint 

Committee may visit the plant and the site of disposal of the effluents 

within one month, look into the compliance of relevant parameters and 

furnish its report to this Tribunal within three months by e-mail 
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at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR 

Support PDF and not in the form of Image PDF. It will be open to the 

applicant to furnish its view point to the Committee through the State 

PCB within two weeks from today. 

 
 A copy of this order be forwarded to CPCB, State PCB, Gujarat 

CZMA, nominee of National Institute of Oceanography, Goa and the 

District Magistrate, Gir Somnath, by e-mail for compliance.  

 
 List for further consideration on 05.02.2021.    

 
  

Adarsh Kumar Goel, CP 
 

 

 

 
S. P. Wangdi, JM 

 
 

 

Dr. Nagin Nanda, EM 
 

September 09, 2020 

Original Application No. 160/2020 
DV   

  
 
 

mailto:judicial-ngt@gov.in


 

 

 

 
ANNEXURE II 
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of Distributed control Systems (DCS) &

Emergency Shutdown Systems (ESD), non-installation

of gas detection System, non-compliance to the

sustainable development etc.)

I state that, this Original Application No. 114/2015

(WZ) is transferred from Western Zone Pvrre to the

Principal Bench Delhi vide Order dated 27.O7.2O2O

and Numbered as Original Application No. 160/2020

(PB).

5. I state that, the Hontle Tribunal (PB) after transfer of

the Original Application vide Order dated 09.09.2020

' constituted tl:e Joint Committee comprising of CPCB,

State PCB, Gujarat CZMA, National Institute of

Oceanography, Goa and the District Magistrate, Gir

Somnath and given liberty to this Original Applicant

to furnish his view points to the committee though

GPCB. Therefore this affidavit for comments cum view

points for ready reference of the committee.
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I state that, the Respondent No. l-M/s. Indian Rayon

has admitted that their(rlant is operational since 50

years and Environment enactments are enforced

thereafter in India mandating online monitoring of

environmental parameters to maintain the ecological

' balance of area and to have sustainable development.)

I state that, it was mandatory on part of the

Respondent No. 1 to install var5r advance technologr

for controlling the operations in scientific manner

time to time, but the Respondent No. I has not

installed such technolory and operating various units

in manual mode and sarne manual operations of

plants their units are undertaken to overcome the

pollutants release by way of air & water pollution.

I state that, the Respondent No. 1 is not using &
installation of advance Distributed Control System

(DCS) and Shutdown System (ESD) for

pollution control & enyironment protection,

I state that, ttre Respondent No. l_pp is using very old

. process flow in this project and no advance technologz

is used for pollution control.

$B
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* E, I state that, the Respondent No. l-PP have not made

upgradation of technolory for protection of

environment and pollution control by way of

installation air & water quality monitoring

instrumentation system.

Therefore it is necessar5z that, the Respondent No. 1-

'.PP must submit the logbook records from central

control of DCS server for all environmental

parameters including their alarms history, set points

& its change history, control loops history, auto-

manual operation history, incident & accident

reporting, shut down history, total production history,

total raw material history etc. for all units from the

plant to tJle committee. )

vIoLAtION OF TERMS AND CONDITIONS OF TOR

DATED 23.0,4.2014 AND EIWIRONMENT

CLEARANCE DATED 22.O6.2Ot5l

A. I state that, the sewage generated from the Dlant and

tts workers colony is directly connected to the

Municipal sewer line and there is no such treatment

in the STP. As the STP installed is just scrap skeleton

and it is not in operation.
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B. I state that, the Respondent No. 2 has filed absolutely
' false and misleading monitoring report dated

L3.12.2OI4 after tl:e imposition of condition No. 5 (i)

in ToR dated 23.04.2OL4. One best example of false

statement is that, the Respondent No. I_pp has

received number of show cause notices and closure

directions from GpCB between the periods from 20Og

to 2015. But Respondent No. l_pp has completely
' lyrng in item-l of tlle table on page no. 5 and item_g

at page no. 18/ 19 of said monitoring report.

I state that, the Respondent No. l_pp were directed in
Para-4 of Tor dated 23.04.2014 to instal various

units to control the process and prevent the pollution,

however pp is not operating these units in scientific

manner and it can be seen from their DCS control

system logbook.

I state that, the,'ESp provided to coal lired boiler to
control particulate emissions, Fluidized bed

combustion, boiler & lime dosing system provided to
control SO2 emissions. 

Qagfilter & ryclone separator

installed in boiler house to control parliculate

emissions. Bagfilter provided in coal crusher plant.

c.

D.
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/rf
Threestage scrubbing system with chilled caustic

provided in Sodium Hypochlorite plant. Bubble cap
'tra5rfollowed by packed bed scrubber provided to

hydrochloric acid plant. Alkali scrubber provided

insulphuric acid plant. Alkali scrubbers instared in
RlVon Plant to control hydrogen sulphide

emissions.Water scrubber provided in Sodium

sulphate plant. sodium surphite Recovery Unit is not
in scientific operation and causing release of various

' pollutants.

I state that, the quantity of total water requirement

increased from 12938 m3/d,ay to 1793g m3/day after

e4pansion is totally farse. Additional water sourced

from Umrethi dam (3000 m3/day) is much higher

than this and there is no recycled treated effluent.

There is no flow meters installed to catch this
quantity.

I state that,

unscientific

the effluent treatment in ETp is in
manner and polluted eflluent is

discharged into deep sea to keep these violations

beyond the loeowledge of common citizens and there is

death of fishes in bulk quantity. Instead of

{>
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discharging of so called treated water in deep, same

can be used by Municipal Corporation and local

authorit5r for fire station, trees & gardening etc. but

. this is not done to overcome the pollution.

I state that, "the Marine pipeline with difhrser system

is dischargingmore than 15OOO m3/day which is

beyond tJle permissible limits. _

I state that, there is treatment of sewage andso

called use as make up water for cooling tower

&plantation inside the premises is absolutely false

episode.

I state that, the waste of Cellulose, sulphuric sludge,

(Fly ash,Process sludge, coal ash, charcoal churry is

dumped in the open area belongs to government lands

& in river. further I state that, there is no disposal

thought CTSDF, cement plant, brick plant, GpCB

approved vendors or Groupplant etc. .

I state that, the low quality coal & prohibited lignite

from Africa, Indonesia and local unauthorised traders

is procured. But GPCB, MoEF, State SEIAA & DOE is

intentionally neglecting to this serious issue. There is

no test report is prepared for this coal and lignite used

G.
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) in boiler. There is huge air pollution by use of such

fuel and from its emission and further rain water is

contaminating in this coal & rignite which further

contaminating river due to unscientilic storage.

I state that, the permissible production of various

yarn and chemicals form the respondent No. l-pp is
as below, but after going through their financial

Reports, Reports submitted to ministry of corporate

affairs etc. is much higher than this quantity and also

production details logged into the contror system

production history. And sa.me need.s to be verified by

this committee with scientific details.

fl(i].

*

K.

s.N. Products Total

Quantity(
MTPMI

1 iscose Filament yarnV 2400
2 Captive Power Plant 54.5 MW
3 Sodium Sulphate 2350
4 um SulphiteSodi 3000
5 Liquid SOz 1500
6 Sulphuric Acid 3600
7 n DisulphideCarbo 1000
8 soda Lye (10O ZdCaustic 12000
9 Chlorine (1OO %) 10560

*
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L. I state that, the Respondent No. 1 is doing storage of

hazardous & other chemicals in excess the permission

in illegal manner.

I state that, the effluent discharge from various units

is 12540 M3/day and whereas recycled water though

ETP is only 2000 M3/day as disclosed in EIA at page

No. 359, 360 & 361.

I state that, the Quantity oftreated effluent discharged

to the deep is more than 10540 M3/day. Which is

against tle permissible limit.

I state that, the Respondent No. 1 is/dumping fly ash

at public places and spreading dust around the city

while transporting its. )

I state that, the Respondent No. t has\not installed

online monitoring system for SOz and NOX.)

I state that, the Respondent No. t has made

encroachment into the Devaka River and there is

M.

N.

o

P.

a

10 Compressed Hydrogen 65OO00 Nms

11 Sodium Sulphide, (NazS) 100

L2 HCI 1800

13 Sodium Hypochlorite (100%) 3750
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requirement of safe buffer zone with the river and safe

* belt of almost more than 20- I4trs. width is
. encroached. There is,/no marking of flood line for

Devaka River. )/

I state that, the Respondent No. 1 is (direcfly dumping

solid waste into the Devaka niver.)

S. I state that, the Respondent No. 1 is directly

sludge into the Devaka River.

T. I state that, tJle Respondent No. 1 is direcfly

discharging effluents into the Devaka River though

gutter connected to river from plant.

I state that, the Respondent No. 1 is sharing

boundaries with the residential area causing adverse

effect on them.

I state that, the Respondent No. 1 is creating huge

i obstacle to the tralfic to the National Highway NH-g.

There is no buffer zotae.'\

I state that, the Respondent No. I has not installed

the stack for burning of toxic gases and it is directly

released into the air through stacks installed at

boilers. -\

u.
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X. I state that, the transportation of hazardous

chemicals is done with carelessness and there are

number of accidents for leakages of hazardous

chemicals and gases in the vicinity of the industries.

Y. ' I state that, there are number of incidents of CSz and

HzS gas leakage. But(GPCB and District health &

safety department have not taken any action)

Z. I state that, the Respondent No. 1 is(extracting fresh

water more than 20000 Me/day and also extracting

ground water)

AA. I state that, the respondent No. 1 is violating the

principle of 3R with impunity by not reducing the

fresh water demand, also by not reusing and also by

not scientific treatment.

BB. I state that, the respondent No. t has,lnot installed

online pH meter, flow meter, TOC analysers and

sulphide& sulphur analysers "il *"." is direct

discharge by avoiding guard ponds.'.

cc.. I state that, the respondent No. t has blatanfly

violated the CPCB provisions & guidelines for storage

of boiler ash and it is stored in open space causing air

borne, water regime during the rainy season by

t
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flowing alongwith the storm water. There is direct

exposure of ash & dust.

DD. I state that, the respondent No. t has not instale(fireI

EE.

Ff..

GG.

HH.

il.

fighting system as per norrns:\

I state ttrat, the respondent No. t has not developed

the green belt of 33% and there is no 1O meter wide

periphery green belt around the plant boundar5r.

I state that, the respondent No. t has not complying

towards the C_!!,_ & ESR policies and funds are

misused for their own benelits under tlle garb of CSR

& ESR policy.

I state that, the respondent No. I has undertaken

number of modifications in tlle existing plant without

obtaining prior permissions from the concern

departments and there is substantial change in the

scope ofthe project.

I state that, the respondent No. t has not installed the

ambient air quality monitoring stations as per the

GPCB directions.

I state that, the respondent No. t has not-installed the

noise control systems and there is no such measures

ie
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and there is huge noise pollution in the vicinit5r of the

project causing birds & human habitants.

JJ. I state that, tJre respondent No. t has caused serious

damage to the soil in the vicinity of the project by

lunscientific handling of coal by open storage and

contaminating storm water, open storage of fly ash,

. 
chemicals spillage etc2

KK. Therefore, Respondent No. l-pp has violated the

environmental norms with impunity causing

substantial damage to the environment, ecolory,

human habitations, river, coastal line, bio_diversity

etc. with active aid of MOEFCC, EAC, GpCB, and

GCZMA and making money at the cost of Mother

Nature.

8. VIOLATION OF TERIIS AND CONDITIONS OF

CONSENTS AND VARIOUS SHOW CAUSE NOTICES,

DIRTCTIONS ISSUED BY GPCB:

I state that, the Respondent No. l-pp has violated the

provisions of Air Act, Water Act, Hazardous waste

handling rules etc. with impunity which is evident

from the number of show cause notices issued to him.
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B. I state that, the GPCB has visited the Indian Rayon on

Various occasions & on every visit various

observations were made by the board regarding the

Pollution which was ignored by the Industry. The

below chart will illustrate the visit of the GPCB at the

site of industry:-

Sr. No. r-z6ate of Visit
I 12.08.2015
2 09.09.2015
3 07.LO.20t5
4 15.10.2015
5 16.0 L.20L6
6 04.o3.20L6
7 27.O4.20L6
8 27.O6.20L6
9 30.06.2016
10. 18. 10.2016
11. 08. 1 t.20L6
12. 25.O2.2017
13. 18.O3.20t7
t4. 06.04.20L7

c. I state that, there are also various directions issued by

the GPCB u/s. 31A of Air Act & 33A of water Act

which were never complied by the Industry till today

iindustry is in complete violation of environmental

ila*

Inspection
Date

rYpe Date Obsenration ofViolation
Condition

Show 17.O4.2015 You have not You have not

norrns.

gro.12.20L4
=-ik-
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Cause
Notice

provided
monitoring
system for
and
parameter
Boiler

sox
NOX

for

online started the
upgradation of
EMS system as
per CPEI action
plan.

29.O1.20L5 Show
Cause
Notice

t7.o4.20t5 Coal was lying in
open area ald
not stored in coal
storage area

Fugitive emission
observed.

20.o3-20t5 Direction
u/s. 31A
of Air Act
& 33A of
Water
Act

27.O3.20t5 Various
directions
issued.

were

14.1O.20L3 Show
Cause

LL.06.20L4 During visit,
minor fugitive
emissions is
observed in coal
handling system
near Boiler No.4

This indicates
that you have
failed to fullill the
conditions
mentioned in the
consent Order.
Consequently,
you have
rendered yourself
liable to be
prosecuted under
the provisions of
the above
mentioned
Sections-Acts.

2808.20L2

;:1..
l-ai\.,.

Show
Cause
Notice

06.LL.20L2 1. Provided ETP
units and APCM
are found in
operation.
2. Analysis report
of the sample
collected from the
final outlet of ETP
shows BOD+133
melL COD 144

L which are

*
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higher than the
permissible limits
of the board.

27.O4.20L2 Direction
u/s. 31A
of Air Act

02.o5.20t2 Various
directions.

L5.L2.20tO Show
Cause
Notice

07.o9.20tt Failed to take
corrective
measures for the
Odour during
inspection odour
of CS2 and other
is felt within the
premises.

Violation of AA
Act

09.o7.20LL Direction
u/s.31A
of Air Act

04.08.2011 Various
directions

23.06.20L1 Direction
u/s. 31A
of Air Act

22.O7.20LL Various
directions

01.06.2011 Show
Cause
Notice

07.06.20Lr Bad Odour
around area

D I state that, the violations committed has cause

irreparable damage to the environment, ecolory,

marine life, river, area, health, public property and

bio-diversity.

9. NO GREEN BELT DEVELOPMENT AS PER CPCB

NORMS AND EC COIIDITIONS:

I state that, the Respondent No. t himself has

admitted in EC dated 22.06.2015 that the totat plant

+
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B.

c.

D

area is 176 Acres and further to develop the green belt

of 59 Acres to the tune of 33.5o/o which is CPCB

norrns.

I state that, the Respondent No. 1 in his affidavit

dated 05.11.2015 in item No. 5. 11 have made totally

false statement that there is plantation of 107667

' trees in the project and green belt of 59 acres is

developed{-In actual there is no green belt to the tune

of 10 Acres and plantation to the tune of 10000 tress.)

Which is much less than the 59 Acres and LOZ66Z

trees as undertaken. Tree plantation is carried out to

maintain the ecological balance of the area as the

trees are best absorbers of CO & COz.

' I state that, the area of 49962.96 Sq. Fts. developed

by Respondent No.1 as lawn is not considered as

Green Belt as per the CPCB standards.

I state that, the further falsehood of the respondent

No.l is that they have made social forestqr of 48440

sampling though one Jan Seva Trust. But no such

details are provided by the Respondent No.l where

such plantation is made and what are the sampling.

IE
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Therefore there is no development of Green belt & tree

plantation as per the CPCB norms.

10. VIOLATION OF TERMS AND CONDITIONS OF CRZ

CLEARANCE:

A. It is mandatory to obtain the CRZ Clearance for the

MoEFCC under the CRZ Notificaiton-199l & 2011.

But there is no such clearance obtained by

Respondent No. 1 from MoEFCC till date.

B. I state that, the Recommendation of GCZMA vide its

Order dated 06.10.2008 & L2.O2.2OO9 for treated

effluent disposal pipeline cannot be considered as

:,. cnz clearance granted to the project under challenge.

c. I state that, the major part of the project is affected by

the cRZ area, but Respondent No. t has manipulated

he CRZ plans at its preparation stage.

D. I state that, thlnroject is situated at the sangam of
\

Devaka River and Arabian seaand this section is

clearly affected by the CRZ area but GCZMrA has

intentionally neglected to mark this area to provide

the benefits of non-CRZ to this Respondent No. 1.
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E. It is totally false on part of MoEFCC to state that the

Arabian Seat is at 700 Mtrs.

11. I state that, the environment clearance granted to the

nespond.ent No. l-PP are without following due

procedure of the law and without considering he

objections of the locals, impact on eco-systems.

Therefore such environment clearances are illegal.

12. I state that, there was huge blast in the factory in past

. causing release of CSz and District Collector was

ordered the evacuation of the entire Veraval City.

tr 3. Also various residents in the locality affected by the

pollution of the Respondent No. 1 industry has filed

complaints which are annexed herewith. These are

very ,serious complaints which will demonstrate that

the life and livelihood of the local residents is directly

affected by the pollution of the industry. The Local

Authority is under the influence of Respondent No. 1

industry and has never take any action against the

Industry rather they have acted against the interest of

public at large. As this can be seen from the fact that

present applicant sough information pertaining to the;'itt

.il
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complaints filed by the various residents against the

polluting Industry of respondent no. 1, such

information was not made available to the Original

Applicant.

14. I state that, in support of my contentions I am filing

the copy of Original Application, affidavit of GPCB,

supplementary counter affidavit of this Applicant and

other complaints received from local residents.

15. Therefore, Committee may kindly consider this view

points on behalf of the Original Applicant in the

interest of environment protection.

Whatever stated above is true and correct to the best

of my knowledge, belief and information, hence, to veriff

the same I have signed hereunder at Sutrapada

Date: 29.O9.2O2O

I

0

z

(For Plelsstion of Environment

& public service committee)

Original Applicant

Affirnred/ Eleclarecl
Sw*rrr re me

ffrN[lt)

D. S. hoA''iuit4
tt*targ tctrro.. of tndiai

Ai. B'utraPada, Dist. Junagaeh
Gularat Stata'iNDlA
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ANNEXURE III 

 

CONSOLIDATED CONSENT & AUTHORIZATION 

(CCA) ISSUED BY GPCB TO THE INDUSTRY 



\ GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010
Phone : (079) 23222425

(079\ 23232152
Fax : (079) 23232156

Website : www.gPcb. gov.in

ffi\t7z
GPCB

1

2

ln exercise of the power conferred under sectron-2s of the Water (Prevention and
Control of Pollution) Act-1974, under section-21 of the Air (Prevention and Control of Pollution)
Act-1981 and Authorization under rule 6 (2) of the Hazardous and Other Waste (l\,lanagement &
Transboundary Movement) Rules 20'16 framed under the Environment Protection Act- '1986.

And whereas Board has received Consolidated Consent Application Letter No.'132206--
dated 02.02 2018 for the Consolidated Consent and Authorization (CC&A) of this Board under
the provisions/rules of the aforesaid acls. Consents & Authorization are hereby grantgd as
under:

CONSENTS AND AUTHORIZATION:
(Under the provisions/Rules of the aforesaid environmental Acts)
No. GPCB/ID- 17239/CCA/JNG-1 (27y Dated:-

To,
Grasim lndustries Limited, Unit - lndian Rayon
Plot / Phase No.'1502,1507, 1511, 1516, 1493
Veraval-362266, (Gujarat)
TAL- Veraval, DIST - Gir Somnath

consent order Number.AWH -92560 Date of issue: 23104/2018
The consent is valid up to 3'1.12.2023iot the use of outlet for the discharge of treated
effluent and an emission due lo operalion of industrial plant for manulacture of the
followi items / ucls

Clean Gujarat Green Guiarat

Sr. No Nams of Products & By Products Quantity in MT/month

19501 Viscose Filament Yarn

2 Sodium Sulphate 2050

3 Sulphuric Acid 3600

4 Sodium Sulphide (1 000/0) 100

'10005 Carbon di sulphide

6 Caustic Soda Lye (100%) 12000

105607 Chlorine (100%)

Hydrochloric Acid (100%) 18008

I Sodium Hypo chlorite (100%) 3750

IS0-900'1-2008 & ISO-14001 - 2004 Certified Organrsation

Page I of 2O
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3

10 Compressed Hydrogen 650000 Nmr

11 Captive Power (Thermal) 34.5 tvlw

CONDITION UNDE THE WATER ACT:
1 The water consumption and waste water generation shall be as under

Water
Consumption

Waste water
gengratlon

lndustrial 13,070 KUDay 11,372 KUDay
Domestlc '1448 KUDay 388 KUDay

34

3.4
3.4.1

Ouantity of tho industrial effluent shall not ex@ed 11372 KllDay.
The quantity of sewage effluent from th€ factory shall not exceed 388 Kl/Day

ln case RO is running during water Shortage RO, Relecl water quantity 12180 kuday

Trsde Efflu6nt :

The quality of the treat€d effluent as per GPCB norms mentioned in
column No.2

PARAMETERS GPCB NORIUIS
5.5t090
450C
100 units

Suspended Solids 100 mg/L
Oil and Grease '10 mq/L
BOO (5 days at 20"C) 100 mq/L
coD 250 ms/L
Zinc 15.00 mg/L

H

Te ure
Colour co. scale

3.4.2

3.4.3

lf the COD of the treated effluent is more than 250 Mg/L , rndustry is required to identify

chemicals causing lhe same in case these are to be toxlc as defined in the hazardous

chemical rules-1989 (schedule-l) industry shall have to rnstall tertiary treatmer system

within the month from date of such directions.

The permrssible limit of COD in condition No3.4.'1 above has been fixed on the
following grounds:

(A) Grasim Induslries Limited, Unit - lndian Rayon is an integrated plant

manufaclures various products such as sulphuric acid, caustic soda, power and

sulphuric acid etc. along with viscose fllament yam.

(B) Plants other than viscose filament yam products effluent which would havo less
BOO in effluent compare to effluent to give benefits of dilutrons to the effluent
generated.

(C) Standards for viscose filament yam as lad down in Govt of Gujarat Gazette dt

11-9-97 on p.no.2og/14 for lnd. Speciflc Standards doe BOD is 30 mg/L
The etfluent conforming to the above standards shall be discharged in to sea through
close Marine Pipeline.
All the condilions stipulated by Ministry ot Environment & Foresls ,Govemment o,

lndia vide letter No.1 1-80/2008-lA -lll dtd.2ol'lo/2008 shall be striclly implemented for
laying a pipe Ine for disposed of keated effluent in lhe coastal environmental of Arabian
Sea off Veraval Coast

Page 2 of2D
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GPCB

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010
Phone : (079) 23222425

(0791232321s2
Fax : (079) 23232156

Website : www gpcb.gov. tn

36

3.7

38

All the conditions etipulated by Ministry of Environment & Forests, Govemment of lndia
their letter No. F No-J-11011/3821200&1A ll O dt. 02\08\2011 shall b€ stric y
implemented.

All the conditions stipulated Ministry of Environment & Forests, Govemment of India their
letter No. F No-J-1101 1/445/20081A ll (l) dt: 18\07\2008 shall be strictly implemented.

All the conditions stipulated by Forests & Environment Departmenl of, Government of
Gujarat their letter No ENV-10/2008-1177 -E dtd.06/10/2008 shall b€ stric{y
implemented for proposed treated effluent drsposal pipe line.

All tho conditions stipulated by Ministry of Environment, Forests & Climate Change,
Governmenl of lndia their per Letter No. J-l10,l1/343/2013-lA ll (l) dated 22^6 June,
2015 shall be striclly implemented

3.10 All the effluent treatment unrts shall be operated and marntained efficiently so that the
treated eflluent always conforms to the specifications refened in condition no.3.4'l above

3.'11 Domestic Sewage Treatment sewage shall be disposed off through Beplic tank / soak
pit system or it shall be treated along with industrial emu€nt or it shall b€ treated
separalely to conform to the following standards and shall discharged at ;

ParametoI! GPCB Llmlt
BOD Less than 20 mq/l
Suspended solids less than 30 mq/l
Residual Chlorine minimum 0.5 ppm

The Ouantity ot sewage effluent from the factory shall not exceed 388 Kl/day and treated
sewage shall be used for greenbelt development

3.12 ln order to enable the Board to perform its functions of ascertaining the standards of
€fflugnt laid down by it for the discharge of the effluent under the condition no.3.41 of
this order are complied with by the Company while causing discharge of efftuent, the
applicant shall have to submit every month the analysis r€port of the samples of effluent
to be collected and analyzed by one of the laboratories r6cognized by the State Board.

3.13 The Environmental Management Unit / Cell shall be set up to ensur€ impl6mentation on
and monitoring of environmental safeguards and other conditions stiputated by statutory
authorities The Environmental Management Cell / Unit shall directly report to the Chief
Executive of the organization and shall work as a focal point for intemalizing
environmenlal issues. These cells/units also coordinate the exercise of environmental
audit and preparation of environmental statements.
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3.14

3.15

3.16

3.17

3.18

4.

4.1

The Envjronmental Audit shall be canied out yearly and the environmental statements
pertaining to the previous year shall be submitting to this State Board latest by 3oth
September every year.

The Board reserves the right lo review and/or revoke the consent and/or make variations
in he conditions, which the Board deems fit in accordance with Section 27 of the Act.

ln case of change of ownership / management the name and address of the new
owners/partners/directors/proprietor should immediatety be intimated to the Board.

The consent to operate the industrial plant shall lapse if at any time the any conditionsof this consent order are not complied with OR any parameters of the iiquid eflluent
are not within the tolerance limit specified in the condition no.3.4.1 above.

lndustry shall have to obtain CRZ clearance if applicable & submit to this Board.
The applicant shall also comply with the General Conditions as per Annexure-l enclosed.

PENALry PROVISIONS: lf lhe appticant faits to compty with the conditions and other
drrectives issued by this Board as laid down in this order, the applicant is liable for
prosecution under Section 43 & 44 and other penat provisions of the Act and shall on
conviction, be liable for punishment and imprisonment as provided in the said Act.

CONDITIONS UNDER THE AIR ACT:

The following shall be used as fuet.

Sr.No. Boiler/ DG SeU Flaker Unit Name ot Fuel
Used

Ouantity

1 Boiler No.l & 2 (Old Po\,ver Ptant) Coal
Lignite

cum 8.5 MT/Hr for
each boiler

2. Boiler No.3 (New Power Plant) Coal
Lignite

cum 14.MTlht

3 Boiler No.4 HCV Coal 3.5 MT/hr
4 Boiler No

Plant
4 and Captive Power Agro waste

cum Briquette
5400 MT/Year

5. D.G. Sets- 2270 KVA-6 Nos FO 7 Kuday lot
each DG set

6 D.G. Sets -1450 KVA- 2Nos L.D,O 5 Kuday for
each DG set

7 D.G. Set -1500 KVA-1 No L,D,O 5 Kuday

I Caustic Soda Flaking!nit Hydrogen 375 M3/ MT

Total Fuel Consumption of Coal Cum Lignite shall not be more than 299520 irTfy
Page 4 of 2D
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GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010
Phone : (079) 23222425

(079) 23232152
Fax : (079) 23232156

Website : www. gpcb.gov.in
GPCB

4.2 The applicant shall inslall & operate a comprehensive control system so as to
achieve standards.

4.2.1 The emission shallconform to the following specifications

(A) FOR BOILER STACK

PARAMETER SOURCE TOLERANCE
LtlutT

Particulate Matter Stack Attached To Boiler-4 150 m3

Oxides of Stack Attached To Boiler-4 50 m

Oxides of Sulphur Stack Attached To Boiler4 100

(B) FOR PROCESS STACK

Clean Guiarat Green Gujarat

PARAMETER SOURCE TOLERANCE
LIMIT

Particulate Matter

-Stack 

Attached to coal
Crushing Unit & Flaker Unit

150 mg/Nm3

Sor Stack Attached to Old &
New Sulfuric Acid (HrSO4 )

Planl

2 Kg/Ton of 1 00% Acid
Production

Acid Mist

-Stack 

Attacned to ota &
New Sulfuric Acid (HrSOr

)Plant

50 mg/Nm3

cs2 Stack Attached to Rayon
Plant (Old & New)

225 Kgl Mf
Produclion

of Yarn

H2s Stack Attached to Rayon
Plant (Old &

45 mg/Nm3

HCL Vapour & Mist Stack Attached to Hydro
Chloric Acid Plant (HCL) ln
Caustic Soda Plant

35 mg/Nm3

Chlorine Slack Attached to HYPo

Plant ln Caustic Soda Planl
15 mg/Nm3

IS0-9001-2008 & ISO-'14001 - 2004 Certified Organisation
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PARAMETER SOURCE TOLERANCE
LIMIT

Particulate MatteJ Stack Attached To power
Plant Boiler (1&2 )

100 mg/Nm3

Oxides Of N rogen Stack Attachod To Power
Plant Boiler (1&2 )

3'19 ppm

Oxides Of Sulphur Stack Attached To power
Plant Boiler (1&2 and 3)

229 ppm

(C} FOR POWER PLANT

Old Power Plant - BollerNo.'l&2

New Powor Plant - Boiler No. 3

4.3 The height of stack shall be as under:

4 4 
_lndustry shall have to comply foltowing in pursuant to notification issued by GOI on 22-
12-98.

(A) Uncontro ed Emission euantities (EO) ofCS2 shalt not exceed

FOR VFY
EQ = 225 KG/OF CS2/T OF FIBER(B) STACK HEIGHTI

PARAiIETER SOURCE TOLERANCE
LIIIIIT

Particulate l\ratter Stack Attached To Power
Plant Boiler (3)

50 mg/Nm3

Oxides Of N rogen Slack Attached To Power
Plant Boiler (3)

159 ppm

Oxides Of Sulphur Stack Attached To Power
Plant Boiler (3)

229 ppm

Sr. No. Steck att ched to Height inStack
Moter

1 Old and New Plant
2 dot Newand SU Iunc dci ntPla 30

Caustic Chlorine Ptant Plan u3
4 PlantCaustic Chlorine Plant u
5 tdo dan N uCa tcst FIaker nU it 34
6 Power Plant Boiler No.1 & 2 122
7 Pow6r Plafl Boiler No 3 '122I Boiler No.4 31I Coal Crush Unlt 52t0 KVA€D ets-s 0227 N OS 40fi KVA-D ets 145s 0 Nos 11

12 D.G Set -1500 KVA-1 No 30
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(a) A minimum of 80% total emission estimated above shall pess through stack
having height calculated for formula described under at (b). lf calculated
stack height is less lhan 30 mt, a minimum height 30 mt shall be provided.

(b) STACK HEIGHT IN METER

H=110011-3VSD/U
WHERE Q = CS2 EMISSION RATE, KG/HR

VS=STACK EXIT VELOCIry -m/sec
D= DIAMETER OF STACK -METER
U= ANNUAL AVERAGE WND SPEED AT TOP OF STACK _

GPCB

4.5

m/sec.

(c) IN CASE OF MULTIP!.E STACK

(1) All stack carrying CS2 emission shall be same height based on maximum
emission rate

(2) Number of stack shall be rncreased from the existing number. Ho,,l€ver,
the number of stack may be reduced. The existing stack may b€ rebuilt
and if stack are to b€ relocated, condition no.3 below applies.

(3) Spacing among th6 stacks (x) at the minimum shall be 3.0 H (in mt.) if the
distance, X between two stack is less than 3.o H (in mt.) emission both
stack shall be calculated considering all emission is going through one
stack.

(D) AMBIENT AIR QUALITY MONITORING

lndustry shall install three air quality monito.ing stalpn tor CS2 and H2S
moasurement in consultation with thE board to ensure following ambient air
norms on 24 hour average basis.

CS2= 100 p S/M3
H2S='150!s/[r3

The concentration of the following parameters in the ambient air within the premises oI
the industry shall not exceed the lim(s specified hereunder.

PARAMETERS PERMISSIBLE LlMlT, us / mr
Particulate Matter (Size Less
than 10 un) or P[r,o

100

Particulate Matter (Size Less 60

Clean Gujarat Green Gujarat
ISO-9001-2008 & ISO-'14001 - 2004 Cenified Organrsalron
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than 2.5 pn) PMr5
SulDhur Dioxide (SOr) 80
Nilrogen Dioxide (NO, 80
HCt 200
ct2 100

4.6

4.7

4.8

The applicant shall provide portholes, ladder, platform etc. at chimney(s) for monitoring
the air emissions and the same shall be open for inspection tc/and for use of Board's
staft. The chimney(s) vents attached to various sources of emission shall be designed
by numbe(s) such as S-1, S-2, etc. and these shall be painted / drsplayed to facilitat€
identification.

The applicant shall operate air pollution control equipmEnt very e{fcienty and

continuously so that the gases emission always conforms to the standards specifiod in

condition No.4.2.1 and 4.5 above.

The industry shall take adequate measures for control of nolse levels trom its own

sources withrn the premises so as to maintain ambient air quality standards in resPect of

noise to less than 75 dB(a) during day time and 70 dB(A) during nighl trme. Day time is
reckoned in between 6 a.m. and 10 p.m. and night time is reckoned between 10 p.m.

and 6 a.m.

4.9 The consent to operate the industnal plant shall lapse if at any time any conditions olthis
consent ord6r are not complied with OR parameters of the gasoous emission are not

within lhe tolerance limits specilled in lhe condition no. 4 2.'1 and 4.5 above

4.10 The applicant shall at his own cosl g€t samples of emissions collected and analfz€d
from an approved laboratory onca in three months for ths parameters indicated in

condition no. 4.2.'l & 4.5. and shall submit in duplicate the report there of to the Board by

the 1Oh of the succeeding month. The applicant shall also maintain records of the
analytical results properly and shall k€€p these records/cha(s open for insPeclion.

PENALTY PROVISIONS: - It the applicanl fails to comply with the conditjons of lhis
order and other directives issued by th€ Board he is liable tor prosecution under Ssclion

37. 38, 39 and other penal provisions ol lhe Act

5, AUTHORIZATION FOR THE MANAGEMENT & HANDLING OF HAZARDOUS

WASTES Form-2 (See rule 6 (2) Form for grant of authorlzatlon for occupler or
operator handling hazardous waste.

5.'1 [,i/s. Grasim lndusiries Limited Unit - lndian Rayon, is hereby granted an authorization to

operate facility for follolvrng hazardous waste on the premises s uated at Plot / Phase

No. 1502, 15d7, 1511, 1516, 1493, Veraval-362266, (Gujarat), TAL- Veraval, DIST - Gir
Somnath.
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ffi\t7,
GPCB

Sr.
No

Type of Waste I
Nature

Quantlty/
Year

ScheduleJ
Process
No.

Facility

,| Sulphur Sludge
(Acidic)

70 [rT 17 1 Colleclion, Storage,
Transportation, Disposal by
Secured Land filling at CTSDF of
SEPPL, Bhachau, Dist. Kutch

Used OiuBurnt Oil &
LDO/FO Sludge

60 l\rT 5.'l Collection, Storage,
Transportation, Disposal by selling
to reqistered reorocess

3 Discarded Container 3000 nos 333 Collec,tion, Storage,
Transportation, Disposal by selling
to authorized recycler

4 Cellulose waste (
organic Bio
degradable )

130 MT Colleclion, Storage,
Transportation, Disposal by cG
incineration in cement kiln of ULC,
Kovaya, Dist, Amerli & also being
send for disposal by Stabilization
& direct landfill to CTSDF of
SEPPL, Bhachau, Dist. Kutch

5 Spent catalyst from
H2SO4 Plant ( Solid )

5MT 17.2 Colleclion, Storage,
Transportation, Disposal by
Solidification & Stabilization at
CTSDF of SEPPL, Bhachau, Dist
Kutch

6 Toxic metal containing
waste i.e. Spent Resin
from DM Plant ( Solid)

2,str 34.2 Colleclion, Storage,
Transportation, Oisposal by
incineration at CTSDF, of SEPPL,
Bhachau, Dist. Kutch

7 Oily Cotton Waste 15MT 5.2 Colleclion, Storage,
Transportation, Disposal by
incineration at CTSDF of SEPPL,
Bhachau, Dist. Kutch

I Exhaust Membrane 25MT 36.1 Colleclion, Storage,
Transportation, Disposal by
incineration at CTSDF, o, SEPPL,
Bhachau, Dist. Kutch

Ctean Guiarat Green Guiarat
tso-sool-zooa a tsb-14OOl - 2004 Cerlified organisation
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E-Waste 7.5
i,,tT

18 E-Waste is to be sold to the
Authorized Recycler

10 Lead Acid Battery
plates and other Led
Scrap not covered
under Batteries Rules-
2001

40 MT 17 Lead Acid Batteries are tobesold
to the GPCB approved recyclers

SPECIFIC CONDITIONS:

5.2 The authorization is granted to operate a facility lor colleclion, storage, within faclory
premises, transportalion, incineration and ultimale disposal of Hazardous wastes at CTSDF
developed by Saurashtra Enviro Private Project Lim ed, Bhachau, Oist. Kutch (Gujarat).

5.3 The authoriz;tion shall be in force for a period of Five Years from the date of applicalion
5.4 The authorization is subject to the conditions slated below and such other conditions as

may be specifled in the rules from time to time under the Environment (Protection) Acl-
'1986.

5.5 Toxic lvetal containing waste should be disposed only afrer & Encapsulation and

compliance of toxicity test
5 6 Cellulose waste shail be disposed by Co-incineration in the cement kiln of UCL, Kovaya

Amerli & unit shall maintained separate record of it
5.7 Unit shall carry out analysis of ETP waste every month & Submit ils report to the board

specilically with relerence to zinc concentration and if it is found beyond prescribed limit'

it shall be disposed of at CTSDF of SEPPL, Bhachau, Dist. Kutch

5.8 Unit shall comply condition of EC issued by MOEF Dated 18 07.2008

5.10 TERMS AND CONDITIONS OF AUTHORIZATION
a) The applicant shall comply with the provisions ot the Environment (Protection)

Act - 1986 and the rules made there under.
b) The authorization shall be produced for inspestion at the request of an officer

authorized by the Gujarat Pollution Control Board.
c) The persons authorized shall not rent, lend' sell transfer of otherwise transport

the hazardous wastes without obtaining prior permission of the Guiarat Pollution

Conkol Board.
d) Any unauthorized change in personnel, equipment or working conditions as' 

me;tioned in the authoritation order by the persons authorized shall constitute a

breach of this authorization.
e) lt is the duty of the authorized person to take prior permission of the Gujarat

Pollution Control Board to close down the facility.
f) An application for the renewal of an authorization shall be made as laid down in

rule 5.
g) lndustry shall have to manage waste oil, discarded containers etc as per-' 

Hazardous and Other Wastes (Management and Transboundary Movement)

Arnendment Rules,2016 and shall Authorizatiorv Submit details for all the

applicable waste.
h) lndustry shall submit annual report within '15 days and subsequently by 30s June

every year.

Page 10 of20
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6 GENERAL CONDITIoNS:-

GUJARAT POLLUTION CONTROL BOARD
PARYAVARAN BHAVAN

Sector-10-A, Gandhinagar 382 010
Phone : (079) 23222425

(079\23232152
Fax : (079) 23232156

Website ; www.gPcb.gov.in

Clean Gujarat Green Guiarat

Any change in personnel, equipment or working conditions as mentioned in the consents

form / order should imrnediately be rntimated to this Board.

Applicant shall also comply with lhe general conditions given in Annexure. I

The waste generator shall be totally responsible for (1.E, collection' storage'

Encapsulation, incineration, Treatment, kansportation and uhimate disposal ol waste
generated
Records of waste generation , its management and annual return shall be

submitted to Gujarat pollution Control goard in Fom -lV by 30th June of every year

ln case of any accident, detsils of the same shall be submitted in Form-'! 1 to Gu,arat

Pollution Control Board.
As per "Public Liability lnsurance Act-9'1" Company shall get lnsurance Policy, if
applicable
Empty drums and containers of toxic & hazardous material shall be treated accordingly

and' ifter making sure that no traces of toxic and hazards are lefl out then and only then,

they shall be st;red safely. Records of the same shall be maintained and forwarded to

Gujarat Pollution Control Board regularly

ln no case any kind of solid waste shall be imported without prior approvalol appropriate

authority

ln Case of Transport of Hazardous waste to a facility for (1 E., tratement ,storage &

Disposal ) existing in a state other then the state where Hazardous waste are generated,

the occupier sh;ll obtain NOC lrom thE state Pollution Conkol Board, Committee

concgrned state or Union tefiitory and adminisiration where the facility exist.

Unit shatl take all concrete measures to show tangible results in waste generation

reduclion voidance. reusa and reslcle.Aciion taken in this regards shall be submitted

within the three monlhs along r/ith form-M.

lndustry shall have lo display relevar( informalion with regard lo Hazardous waste as

rndicaied in the Hon. Supreme Court's Order in W.P. No. 657 of 1995 dated 146 oct
2003.
lnduslry shall have to display on line data outside the main factory gate with 

'egard 
to

quantiti and nature of Hazardous Chemicals being handled in the plant including waste

water 6i ak emissions & Solid Hazardous waste generated within the factory premises

6.2
6.3

6.4

6.5

6.7

6.8

6.10

6.11

6.12

ISO-9001-2008 & ISO-14001 - 2004 Certified Organisation
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6.13 \Menever due to accident or other unforeseen acl or ever, such gmissions occur or is
apprehended to o@ur in excess of standards laid down such information shall be
forthwith reported to Board, concemed Police Station, Oflice of Directorate qt Health
Servrce, Department of Explosives, lnspectorale of Factories and local body. ln cas6 of
failure of pollution control equipments, the production process connecled to it shall be
stopped. Remedial actions/measures shall be implemented immediately to bring entire
situation normal.

This docu dllltally slgned by
thlmanl)

)
Urit Herd

COPY TO: Regional Offcer, G, P. C. Board, Junagadh- For compliance monitoring and
submission of monitoring report for complianc€ ofth6 conditions
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ANNEXURE IV 

 

SUMMARY OF CLEARANCES OBTAINED FROM 

REGULATORY AUTHORITIES 



Summary of Environmental Clearances and Consents 

from MoEF& CC & GPCB 

Sr. 

No. 
Particulars 

Date of 

Issue 

Date of 

Validity 

1. Environmental Clearance for Expansion of VFY & 

CSP 

No.J-11011/445/2008-IA II (I) dated 18thJuly, 2008 for 

Expansion of Viscose Filament Yarn from 1300 MT to 

1650 MTPM & Caustic Soda Plant from 200 TPD to 400 

TPD 

18th July  

2008 

- 

2. Environmental Clearance for SSY Plant 

Amendment from MoEF in the Environmental Clearance 

No.J-11011/445/2008-IA II (I) dated 18thJuly, 2008 for 

commissioning of New & Superior Spool Technology for 

Manufacturing of Viscose Filament Yarn within the 

existing production capacity of 1650 MTPM  

02nd Aug 

 2011 

- 

3. Environmental Clearance for Marine Pipeline Project 

Letter No. 11-80/2008-IA.III dated 20.10.2008 by 

MoEF&CC, Letter No. ENV-10-2008-1177-E dated 

12.02.2009 by GCZMA and Letter No.  

11-80/2008-IA.III (Part - II) dated 07.12.2009 by 

MoEF&CC for Marine Pipeline Project. 

20th Oct  

2008 

- 

4. Environmental Clearance for Expansion of VFY & 

CPP 

No.J-11011/343/2013-IA II (I) dated 22nd June 2015 for 

Expansion of Viscose Filament Yarn from 1650 MT to 

2400 MTPM & Captive Power Plant from 34.5 to 54.5 

MW 

22nd June 

2015  

22nd June 

2022 

5. Consent to Establish (CTE) 

Amendment in CTE/NOC from Gujarat Pollution Control 

Board for Expansion of production Capacity of Viscose 

Filament Yarn & other products as prescribed in 

Environmental Clearance of Expansion Project Vide 

Order No. GPCB/CCA/JNG-1(21)/ID17239/332587 dated 

10.11.2015 and corrigendum in Amendment vide Order 

No. GPCB/CCA/JNG-1(23)/ID17239/342712 dated 

25.01.2016 

25th Jan  

2016 

22nd June 

2022 

6. Consolidate Consent & Authorization (CC&A)  
Renewal of CC&A by Gujarat Pollution Control Board, 

Gandhinagar, vide letter No. GPCB/CCA/JNG-1(27)/ID-

17239/453902 dated 03th May 2018.  

03rd May 

 2018 

31st Dec 

2023 

 



 

 

 

 
ANNEXURE V 

 

MANUFACTURING PROCESS AND 

PRODUCTION DATA 



Manufacturing Process for different Products  

M/s Grasim Industries Pvt Ltd- Unit- M/s India Rayon Veraval  

Product Manufacturing Practice followed by the Industry:  

The industry is engaged in manufacturing of Rayon filament yarn from cellulosic pulp.  

The process involves following major parts:  

❖ Rayon Division:  

a) Viscose Preparation Section   

b) Spin bath Preparation Section   

c) Spinning Section   

d) After Treatment Section   

e) Textile Section  

❖ Caustic Soda Plant:  

a) Brine Purification Section  

b) Cell House  

c) Catholyte and Anolyte Handling   

d) Chlorine Liquefaction   

e) Caustic Evaporation and Flaking  

f) HCL Synthesis  

g) Waste Air De-Chlorination  

❖ Power Plant  

❖ Description of Manufacturing Process in Rayon Division:  

a) Viscose Preparation Section  

The Rayon grade pulp in the form of sheets and caustic soda solutions are taken in the steeping 

system for mixing of pulp in caustic solutions and to make slurry in Slurry Mixer to blend 

different batches of slurry thoroughly to get uniform Alkali Cellulose mat and excess caustic  is 

removed. The alkali cellulose is shredded get uniform size and led to the maturing drum  through 

a conveyer for the oxidation of alkali cellulose. Alkali Cellulose, Carbon-di-sulphate and 

Caustic solution are allowed to the react in the Xanthomate under standardized process 

conditions and then, taken to dissolver. In the dissolver, uniform viscose is made under 

controlled temperature and agitation. The industry has improved power consumption efficiency 

of dissolver by installing grinder which reduced dissolving time from 3 h to 1 h. The viscose 

thus formed is filtered in the different stages and ripened for a specified time. Viscose is 

deaerated in flash deaerator (working under vacuums) to control viscose temperature and aging 

of viscose, to maintain desired Ripening Index. Filtration is necessary to remove the impurities 

before viscose is sent to spinning. Viscose is stored in the Viscose Spinning Tanks.  Rayon 

grade caustic is made-up of required concentration and stored for supplying to the plant.  Liquid 

caustic from the storage tank is taken into different caustic preparation tanks for the use in the 



process. Press lye (from press) is returned to steep lye preparation tank and some quantity of it 

is dialyzed with the help of dialyzer to remover hemi cellulose.  

b) Spin Bath Preparation Section  

Spin bath is an auxiliary unit to spinning in a Rayon industry. Spin bath is used to derive yarn 

from viscose. Spin bath solution is prepared from sulphuric acid and Zinc.  

c) Spinning Section  

This section is dedicated to derive yarn from viscose using spinning machine, spent spin bath 

is returned to spin bath preparation section and raw cakes are led to after-treatment section.  

d) After Treatment Section  

The raw cake produced in the spinning section are washed to remove acidity, impurities, 

deposited dust/dirt by soft, water, sodium sulphide, caustic bleach and soft finishing agent. The 

cakes are then hydro extracted to remove physical moisture and then dried to remove excess 

moisture using hot air.   

e) Textile Section  

The cakes received from the after-treatment section are brought to the conning/reeling 

machines to prepare yarn cones and packaged.   

❖ Caustic Soda Plant  

Caustic soda lye (32%), chlorine gas and hydrogen are simultaneously produced from Bipolar 

Membrane Cells. Chlorine and Hydrogen are channelled to respective sections for 

purification.   

a) Brine Purification Section  

Saturated salt solution often referred to as brine solution is prepared by adding fresh salt to the 

lean brine coming from the cell house (Recycle Process). The brine solution contains impurities 

such as calcium, magnesium and sulphate. These impurities are removed in two stages, namely 

primary and secondary purification. Primary purification is done by chemical treatment using 

soda ash, and sodium hydroxide to remove calcium and magnesium impurities to ppm levels.  

In secondary purification, the impurities are removed to the ppb by passing the brine through 

Ion Exchange Resin beds. The brine solution obtained after these processes is of high quality, 

which is suitable for feeding to the electrolyser cells.  

b) Cell House  

The purified brine from the brine sections is fed to the bipolar membrane cells. The brine 

solution is electrolyzed by applying D.C. current. Sodium chloride gets dissociated into sodium 

ions and chloride ions. Membrane is used as separator in between cathode and anode in cells.  

At the anodic side, hydrogen gas is produced along with caustic soda lye. The caustic soda 

produced is of 32% concentration. 

 

 



c) Catholyte & Anolyte Handling  

Catholyte consists of 32% lye and hydrogen gas. Hydrogen gas is cooled and filtered to obtain 

dry hydrogen gas. Hydrogen gas is used either to produce HCl or used as fuel for burners in 

caustic soda flaking unit or sold. Anolyte consists of lean brine and chlorine gas. Chlorine gas 

is cooled and passed to chlorine handling unit for further processing. Lean brine is neutralized, 

DE chlorinated and sent back to the saturators as a brine make-up.  

d) Chlorine Liquefaction  

Chlorine gas cooled in the Anolyte handling section is dried in drying tower using sulphuric 

acid. Dried chlorine gas is compressed in compressor house and liquefied in liquefier using 

Freon gas as refrigeration media. Liquid chlorine is passed to the liquid chlorine storage tanks 

for further selling it after filling in toners.  

e) Caustic Evaporation & Flaking  

32% Caustic soda lye from cell house is enriched to 48% lye in triple effect evaporation unit 

for selling. Alternatively, this can also be converted to flakes in flakers unit.  

f) HCl Synthesis  

Burning hydrogen and chlorine in graphite furnace chamber produces HCl gas. The HCl gas 

so produced is scrubbed in water to produce 30% Hydrochloric Acid.  

g) Waste Air De-chlorination  

All chlorine bearing waste streams from the plant are scrubbed in dilute caustic soda lye 

solution to produce sodium hypo chlorine.  

 

❖ Power Plant:  

 

Process Description of Power Generation  

Initially coal is in big blocks, which are stored in the storage yard. From there it is sent into the 

crushing plant through a conveyer belt. Here it is crushed into small pieces and sent to the boiler 

through a conveyer belt.  

Coal and/or lignite are burnt in Circulation Fluidized Bed Combustion (CFBC) boiler to 

generate steam, which then drives the turbine coupled with alternator. The turbine generates 

power at 18 MW & 16.5 MW plant, respectively.  

The spent steam from turbine is condensed in condenser by circulating cooling water. This 

condensed steam is then sent back to the boiler in closed cycle along with make-up quantity 

that may be required. The condenser circulating cooling water is also in closed circuit and is 

cooled by air fans; hence, there is no liquid discharge of any kind into the atmosphere. 

 

 



PRODUCTION DETAILS OF CONSENTED PRODUCTS 

DURING PAST 6 MONTHS (APRIL 2020-SEP 2020)  

Product CCA 
Qty.  

(MTM) 

Apr   

2020 

May   

2020 

Jun   

2020 

Jul   

2020 

Aug   

2020 

Sep   

2020 

Viscose   

Filament   

Yarn 

1950  0  205.15  382.31 559.01  503.02  686.47 

Sodium   

Sulphate  

2050  0  0  113.20 276.55  279.10  280.55 

Sulphuric   

acid  

3600  0  0  625  1762  1663  1837 

Sodium   

Sulphide   

(100%) 

100  0  0  0  0  0  0 

CS2  1000  0  0  0  70.56  0  0 

Caustic Soda  
Lye (100%)  

12000  1849.77  4606.28  5656.29  6470.59  5237.57  

 

5839.81 

Chlorine   

(100%)  

10560  1493.5  3744.9  4622.71  5341.41  4349.25  4457.02 

Hydrochloric 
acid   

(100%) 

1800  163.07  387.70  509.37  484.46  387.02  764.277 

Sodium   
Hypochlorite  
(100%) 

3750  18.29  49.05  55.59  64.99  59.01  71.92 

Compressed  
Hydrogen 

650000   

Nm3 

66420  133754  108518  47957  90684  24264 

Captive  

Power*   

(Thermal) 

34.5 MW  0.174 0.411 0.572 0.680 0.584 0.675 

 

* mentioned in per day 
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FORM - V

[See Rule 14 of Environmental (Protection) Rules, 1986]

ENVIRONMENTAL STATEMENT
FOR FINANCIAL YEAR ENDING THE 3I'I MARCH 2O2O

PART - A

PART. B

Water and Raw Mateial Consumption

Water in m3 /da

. The above figure includes water consumPtion in Captive Power Plad

1 Name and address of the
owner/occupier of the industry
operation or process

Harendra Singh Dagur
Unit Head & President
Grasim lndustries Limited; Unit - lndian Rayon
Junagadh - Veraval Road, Veraval - 362266

2 lndustry category
Primary: (STC Code)
Secondary: (STC Code)

3 Production Capacity Delails are attached as Ann I

4 Year of Establishment '1963

Date of the last Environmental
Statement submitted

256 September 2019

Average Water Consumption, m3/day

During the cxrrrent Financial
Year (2019-20)

During the current Financial
Year (2018-r9)

S. No.

9317 .126Process 8075_19'l

Coolinq 1880_53

Domestic 1106.19
12661.863TOTALr

Name of Products unit of product output (qtVT)Process Water Consumption per
During the current Financial

Year (2o18-19)
During the current Financial

Year (2019-20)

Viscose Filament Yam (vFY) 129.94 140.17

Caustic Soda Plant ( 4.05 3.93

Sulphuric Acid Plant SOq 0.54 0.51

Carbon Di Sulphide (CSz) 5.94 7.39
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2105.942
1234.7

11061.91



*Name of Raw Material Name of Produc{ Consumption of Raw Material lre! Unit output
During the current

Financial Year (2018-{9}
During the current

Financial Year (2019-20)
Wood Pulp VFY 1_081 't.078
Caustic Soda VFY 0.651 0.663
Sulphur HzSO+ 0.329 o.329
Sulphur CSz 0.903
Charcoal CSz 0.332 0.345
Salt Caustic 1.639 1.67

* lndustry may use codes it disclosing details of raw mateials would iolate Obligations otherwise alt
indusbies must name the raw materials used.

PART - C

Pollution dischaped to envircnment/ unit of output. (Parameters as specified in the Consent issued) of

PART - D

As specified under Hazatdous waste and Other Waste (Management, & Tmns boundaty Movement)
Rules,2016.

PART - E

(So/id wastes)

t

Pollutants Quantity of Pollutants
Discharged (Mass/day)

Concentrations of
Pollutants in Discharges
(Mass/Volume)

Perc€ntage o, variation
from Pescaibed
Standards with Reasons

(a) Waler
(b) Air

S. No. Hazardous Waste Total Quantity (MT)

During the current
Financial Ye3r (2018-19)

During the current
Financial Year (20'19 - 20)

From Process

(Detaib are attached as A!!eIgIg_:!D
2 From Pollution Conlrol Facilities

(Sulphur sludge)
Resin

4 Vanadium Pentoxide

S. No. Total Quantity
During the curent
Financial Year (2018 - 19)

During the current
Financial Year (2019 - 20)

From Process

(Details are attached as 4!!CIgIC_:l!l)

B From pollution control facilities
c

l.Quantity recycled or re-utilized
within the unit
2.Sold
3.Disposed
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(Details are atiached as @U)
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r/

Please specify the characterizations (ln terms of composition and quantum) of hazardous as well as solid
wastes and indicate disposal practice adopted for both these categories of wastes)

(Details are attached as Annexure-lv)

lmpact of the pollution abatement measures taken on conservation of natural resources on the cost of
production:

Details are attached as Annexure V - A & V - B)

Additional measures/ investment proposal for environmenial protection including abatement of pollution,
prevention of pollution.

(Details are attached as Annexure-Vl)

(Signature of a out an
lndustry, operation or process)

Da1e.23.O7.2020
Name
Designation
Address

Harendra Singh Dagur
Unit Head & President
Grasim lndustries Limited; Unit - Indian Rayon
Veraval - 362266
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t

PART _ G

PART - H

PART_ I

Any other pafticula6 for improvement in the quality of the environment:

(Details are attached as @!cl[!!)
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Production Capacitv

S. No. Name of Products Capacity as per

GPCB Consent

MT/ Month

Average Actual

Production 2019-20

MT/ Month

1 Viscose Filament Yam 1950 1653

2 Sulphuric Acid 3600 2796

J Carbon di Sulphide 1000 553

4 Sodium Sulphate 2050 1013

A Sodium Sulphide (100%) 20

6 Caustic Soda Lye (100%) 12000 6728

7 Chlorine (100o/d 1 0560 5292

I Hydrochloric Acid (1 00%) 1800 7M

I Sodium Hypo chlorite (1000/5) 3750 62

10 Compressed Hydrogen Nm3 650000 71393

't1 Captive Power (fhermal) MW 34.5 29.02
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!

% of variation
from prescribed
Standards with

reasons-

Quantity of
Pollutants
Discharged

lda volume

Concentration of
pollutants in

discharges (Mass/

S- No-

A Water Pollution
4M.241 B.O.D

1781439.10c.o.D
452_75nded solids3

lb21.O24 Oil & Grease

The limits of
various pollutants
are quite lower
than the specified
limits0_4683.78Zinc

'100 % survival 100 % survivalB test6
'l . Values were calculated on the basis of around 8084-85 m
2. Calculations have been done on Annual A

Note: /day Emuent discharge
e Concentration

% of variation
from prescribed
Standards with

reasons.lor mvolume

Concentration of
pollutants in

discharges (Mass/
da

Quantity of
Pollutants
Discharged

S. No. Pollutants

Air PollutionB

59.370
0.56 (Kg/ton of 100%
acid

Sulphur Di Oxide from both Acid
Plant

8r'.87 .178Carbon Di Sulphide from both
Stack

18.8
1057.6993

Ra Stack
Hydrogen Sulphide from both

0.00'i o.?074 Chlorine Stack
0.082 4.38HCI Stack

Total Particulate mafter from Boiler
No--4

53.781SOx from Boiler -47
3.260 4.4I NOx from Boiler -4

107.726
47 "1lotal Particulate matter from Old

Power Planl
111SOxfrom Boiler - 1 & 2 of Old

Power Plant
6.6

15.436NOxfrom Boiler- 1 &2 OId of
Power Plant

11

37.5
75.041Total Particulate matter from New

Power Plant
1?

242.740
12813 SOx from Boiler - 3 of New Po\ rer

Plant

The limits of
various pollutants
are quite lower
than the specifed
limits

7.597
NOx from Boiler - 3 of New Power
Plant

14

Note: Calculations have been done on Annual A Concentration

Annexure-ll

PART - C

Pollution Discharoed to Environment per unit of outbut
(Parameters as specified in the Consent issued)

Pollutants

50

56

1

2 155.1 Kg per ton of
Fiber

6 43.890
59.1

10 245.315
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Annexure-lll

PART - D

Hazardous Yllaste - As specified under Hazardous and Other Waste (Management
& Trans boundary Movement) Rules, 2016

PART - E

Solid Wastes

S. No Description Total Quantity MI
(2018-1s) (2019-20)

1 Sulphur Sludge 23.380
2 Resin 0.00 0.00
3 Vanadium Pentoxide 0.545 1.152
4 Used Oil/ Bumt OiY LDO Sludge 24.O9 66.252
5 Discarded Container 2A.29 1't2.O17
6 E-Waste 16.38 't4.882
7 Cellulose Waste + Oily Cotton Waste '15.06 24.751
8 Lead Scrap & Lead Acid Batteries 73.75 6.792

S. No- Description Total Quantity MT
(2018-19) (2019-20)

A From Process
1 Fly Ash 28178.89 32444_6

2 7883.'15 9840.13

42.92

4 Alkali Cellulose 10.40 10.95

5 De-ashing Hard Mass 66.01 57.30

o De-ashing Charcoal 63.99 63.47

7 Sulphur Sludge 63.79 27 .245

I Process Sludge 2226.76 z2?5.069

B From Pollution Control Facility Nit

c Quant ed/ Sold/ Reutilized
Recycled

,| Sulphur Sludg€ 10.32 3.865
Sold /Disposed

1 Fly Ash 28178.89 32444.6

2 9840_13

LDO/ Used Oil/ Bumt Oil 68.068
Discarded Drums 24.29
D osed

1 Viscose 55.38

2 Alkali Cellulose 10.42

De-ashing Hard Mass 66.01 57.30

4 De-ashing Charcoal 63.S9 63.47

5 Process Sludge 2226.76
6 E-Waste 16.38 9.0't0

7 Cellulose Waste + Oily Cofton Waste 15-06 22.370
Lead Scrap & Lead Acid Batteries 73.75 7.210
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Coal Ash
Viscose

Coal Ash 7883.1s
24.O9

4 110.960

42.92
10.95

2225.069



Annexure - lV

PART -F

Characteristics of Hazardous lSolid Waste

Analysis of Waste Sulphur Sludge

S- ltlo. Composition Percentage
1 Sulphur 0.1-1
2 10-12

Ash 60-70
4 Moisture 10-',t2

Solid Waste

S. No Solid Waste Composition Percentage
1 Coal Ash Moisture 16 -22

Ash 68-78
Fixed Carbon 04 -08

Fly Ash Moisture
Ash
Fixed Carbon 3

3 Vismse Cellulose 8.70-8.80
Caustic Soda 5.7-5.80
Moisture

4 Alkali Cellulose Cellulose 33-34
Caustic Soda
Moisture

5 De-ashing Hard Mass Sulphur
Ash 36.1
V.M 17 .2
Fixed Carbon 46.7

b De-ashing Charcoal Moisture 7-24
Sulphur
Ash 5-9
Fixed Carbon 83-96

11-18

2
2i)

85.5

15-15.50
50.2

2-4

Disposal Practice

'1. The above.mentioned waste is in the form of sludge 'rs stored in the R.C-C Pits (total 3 numbers)

1, 2 each of 354 m3 & 3d pit is having 200 m3 Gapacity having impervious lining (LDPE) with

leacfiate collection System connected to Effluent Treatrnent Plant.

2. We have renewed the Membership of M/s Saurashtra Enviro Pdyate Pmiect Limited, Bhachau on

27.12.2017 for sending Spent Catalyst, Resin, Sulphur Sludge, C€llulose Waste, exhaust

membrane and Oity Cotton Waste.
We have disposed 23.380 MT of Sulphur Sludge and 22.370 MT of Cellulose Waste + oily cotton

Waste to SEPPL, Bhachau, 9.010 MT of E-Was{e to GPCB Authorized Recycler, 7.210 MT of

Lead Acid Battedes vvere sent to SPCB approved recycler i.e. M/s Wptech Peripherals Pvt- Ltd.,

68.068 MT Used Oil & Waste Oil and 110.960 MT of discarded containers to GPCB approved

recyders.
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Anne re-V-A

PART-G

Table showing lmpact of Pollution Abatement measures taken on Conservation of
Natural Resources

,.i

s.
No.

Particulars Pollulant Pollution Control
System

Pollution Level GPCB Level

Before
Pollution
Control
System

After
Pollution
Control
System

A Air Pollution Control
1 Boiler House PM Bag Filter &

Cyclone Separator
(Five No. Modules

- 900 Nos. of
Bags)

< 150

mg/Nm3

150

mg/Nm3

2 Acid Plant
(scsA)

SOz Alkali Scrubber 11 - 12KglMr
of 100 %

HuSOa

1.2 - 1.9 Kgl
MT of 100 %

HzSOa

2 Kg/ MT of
100 % HzSOn

3 SOz Alkali Scrubber >2KglMTof
'100 % HzSO+

'1.2-1.8Kgl
MT of 100 7o

HzSOr

2 Kg/ MT of
100 % HzSOr

4 Captive Power
Plant

PM ESP / Filtration
Column

58
g/Nm3

<100 / <50
mg/Nm3

100 / 50
mg/Nm3

Water Potlution Control
1 Effluent

Treatment Plant

pH Lirn€ preparation &
auto dozing,
Clarifier thickener,
Centrifuge, Belt
Press, sludge
Drying beds
Polyelectrolyte.

1.2 - 10.5 5.5 -9-0 5.5 -9.0

s.s 30- 95
mg/L

100
mg/L
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From the above table, h is evident thal the installation and operation of Pollution abatement measures

have resuhed in keeping pollutants level well within the limits specmed by GPCB keeping the

Environment dean.

1000 -1200
mgy'Nm3

Acid Plant
(DcDA)

B

't00 -330
mg/L



,]

Details of Pollutants into the Environment and Pollution Control Technology

Adopted

S. No, Pollutants Pollution Control Technology ,System Adopted

1 Water (Outlet Effluent)

pH Auto Control Valves for addition of milk of lime/ dilute Sulphudc Acid lo maintain the

eftuent quality in lhe range ol pH 5.5 to 9.0 and online pH recorder at the outet of the

treated efnuent to measure the pH on continuous basis.

b Suspended Solid

& Znc

Effluent Treatment System consisting of 2 No. of Clarifier ior removal of Suspended

Solids, System to add Polyeleckol}/te ior maintajning effective seftling of Suspended

Solids, 2 Nos. of Zinc Clarifiers ior rernoval of zinc and 5 No. Centrituge /Belt Press

for dewatering of Sludge.

c By adding Coagulants & Flocculants id Mixing Chamber

2 Air (Stack)

PM, RSPM &

SPM

Cyclone Separators, Bag Filters, Electrostalic precipitators, Filtraliofl Columns,

Opacity meters and Dust Suppression Syslem with Air fog Nozzles. Online

Continuous Emis-sion Analfzer have been installed for parameter PM and data has

been hansmitted to GPCB/CPCB.

b So &No Lime dosing system and CFBC boileB to maintain lov mmbustion temp in the

fumace. Online Conlinuous Emission Analyzer have been installed for parameter SO2

& NOx and data has been transmitted to GPCB/CPCB.

c. CS2 and H2S Alkali Scrubber for recovery of H2S and CS2 emission and generation of Sodium

Sulphide as salable by-product in CS2 Plant and H2S and CS2 emissions conlrol by

crntinuous supply of humidified air through Air Washers and exhausting dilute gases

through 2 Nos. of Pmcess Stacks- Online Continuous Emission Aoalyzer have been

installed tor parameter CSz & HzS.

d Chlorine and HCI Multistage Alkali Scrubber for recovery of Waste/ Chlorinated Gases as Sodium

Hypochlorite by prcduct in Caustic Soda Plant and Bubble Cap tray followed by

packed bed scrubber with DM water. On - line Chlorine monitors al 24 locations

hooked with DCS. Online Conlinuous Emission Anatfzer have been installed for

parameter HCI & Cl2 and daia has been transmitted to GPCB/CPCB.

e. SO, Alkali Scrubber for removal of traces of SO2 emission trom Sulphuric Acid Planl

Online Contnuous Emission Analfzer have been installed for parameter SO2.
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lmpact of the Pollution Abatement measures taken on the Cost of Production for

the FY 2019-20

S. No Items Cost (All figures in Lacs)

1

Total cost of installation of various water and Air Pollution

Control Equipment.
3970.73

2 lnterest on lnvestrnent (9.5 % per Year) 377.22

4
Total operational cost of various Pollution Control Equipmenv

Year.
u17.74

Total expenses / Year (Operating Cost + lnterest +

Depreciation)
2192.07

6
Total Viscose Filament Yam Production during the year

ended 31d March 2020
19902-818

7 Total expenses per ton of Yam Rs. 11O 13.86/- per Ton ofYarn
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Annexure - Vl

Add itional Measures/ lnvestment Prooosed for Environmental Protection

It is ensured that Effuent Treatment Plant aM other Pollution Control facilities are effectively operated

round the clock. Further, we have taken additional preventive measures. The brief of the System is stated

below:

1. A comprehensive Environment Audit is being canied out by lvvs Darshan Engineering College,

Rajkot in last Financial Year. The recornrnendations of the auditors are implemented.

2. A mrnprehensive Marine Audit is being carried out by M/s National lnstitute of Oceanography,

Mumbai annually.

3. Quarterly monitoring of our unit is being canied out by the tws Kadam Environmental

Consultants.

4- Corporate Commitment to the Enviroflment Protedion by adopting initiative through Sustainability

Vision 2020. We have engaged extensively in transforming our business into sustainable entity.

ln pursuit to this, exdusive t€ining program has been organized to shape the comprehension of

its intemal stakeholder. Owing to this, we muld evident the reflection of sustainable culture in the

routine Environmefital Management.

5. We have adopfted Aditya Birla Sustainablility FrameYvork lor Safety System in VFY, CSP & CPP

as the part oI which we have:

. lmplemented 14 Safety Sustainability Standards to rnaintain and improve workplace safety

cuhure.

. lmplemented Process Safety Management System to prevent process incidents and to

prevent unexpected releases of toxic, reactive or flammable liquids and gases from

processes of highly hazardous processes.

6. lndian Rayon has Aproached towards Business Excellence for improving the systems and

standards through ISO-9001-2015, ISO-14001-2015, ISO-45001-2018, ISO-50001-201'l & SA-

800s.2014-

7. Polyelectrolyte dozing is done in Clarifiers lo ensure zinc levels in effluent.

8. Sulphur recov€ry system is working to reduce Sulphur sludge.

9- Use of High-quality lime started to reduce lime and lime sludge.

10. Dry fogF,based Dust suppression system (114 Nos. Nozles) provided in Coal Handling plant to

control of sub-micron particle of dust and also water sprinkler provided in Coal yard to suPpress

coal dust.

11. To improve the ambieni air quality, 26 nos. of Rain Guns provided for suppression of Coal Dust in

Coal Storage & Handling Unit.
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includinq Abatement of Pollution. Prevention of Pollution
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12. Bisposal of Plastic Waste exhausted lead batteries; Bio{edical & e-waste to Authorized re-

cyclers.

'13. Disposal of Used oil, Bumt Oil, LDO sludge, & discarded Containers to authorized re-cyclers.

14. lndustry has renewed ils Membership of lws Saurashtra Enviro Private Project Limited, Bhachau

o 27 -12.2017 for sending Spent Catalyst, Resin, Sulphur Sludge, Cellulose Waste, Exhaust

Membrane and Oily Cotton Waste.

15. lndustry has also taken Membership of lws Gimar BicMedical Waste Services, Junagadh for

environment friendly disposal of Bio-Medical Waste.

16- We have reduced Chlorine inventory at site by 70 MT as per guideline of World Chlorine Council

by direct pumping of liquid Chloine in tonners which resuhed in to increase in Plant Safety- We

have installed GPS (Global Positioning System) Tracking System in the 34 Nos. of Chlorine

carrying vehicles & 8 Nos. of Hydrogen carrying vehicles to stop accidents due to speed or to

avoid any envimnm€ntal release in the atrnosphere.

17. We have also installed 36 Nos. of Chlorine Sensors in our Caustic Soda Plant which are inter-

connected to the Dstributed Control Systern lhrough which whole lot of manufacturing process

are canied oul

18. 12 Nos- of hydrogen sensors are hooked up with DCS for onsite monitoring around the hydrogen

handling area of caustic soda plant

19- Periodical Review of EMS including Compliance of Environmental Laws through Periodic

Management Review & monthly EHS inspection of all the sections throughout the Plant

Premises.

20. Safety Audit by extemal agency M/s SM Consultants, Ahmedabad in March 2019 as it is

conducted in altemate years.

21. ln this financial year, lndustry has implemented Five Nos. of Energy Conservation Schemes !n

Caustic Soda Plant wilh tcial invesiment of Rs. 545.25 Lacs with an Electridty Saving 25.265

Lakhs KWH.

22. ln this financial year, Industry has implemented Pou/er Plant Ten Nos. of Energy Conservation

Schemes in Power Plant with total investnent of Rs- 1277.25 Lacs whic*t resulted in savings of

12.801 Lacs KWH and 11480MTcf Steam.

23. ln this financial year, lndustry has implemented Four Nos. of Energy Consewation Schemes in

Rayon Plant with totat invesanent of Rs. 47.86 Lacs with Conservation of 15.446 lac KVVH.

24. During this financial year, lndustry has conducted a Stratification Study to ensure all the locations

for its Continuous Ambient Air Quality Moflitoring Stations are apt as per the location and layout

of the plant.
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Part - |

Anv other Darticulars for imorovins the oual itv of the Environment
1. Effluenl generated from diferent processes in company is treated in Efruent Treatrnent Plant to

meet stipulated standards before discharge from fuclory ouflet through Marine pipetine with

diffuser system into deep sea.

2. lndustry has lnstalled Sewage Treatrnent Plant capacity of 5O0 m3/day and used as source of
make-up Water for cDoling ToweG & Plantation.

3. lndustry has well equipped online continuous monitoring system to encapsulate pollutant

concentration, erBnates from processes.

4. Online Continuous Effluent Monitori nq Svstem:

. Latest version of CPCB approved, Online Continuous Effluent Monitoring System for pH,

TSS, Temperature & Flolv have been installed in our ETP and the online daia has been

transmitted to GPCB/CPCB server since 19.08.2015.

. We have installed TOC Meter for treated effluent water_

5. Online Continuous Emission Monitori nq System:

. latest version CPCB approved, Gontinuous Emission Monitoring System for Pammeter Clz,

HCI were imtalled in Chlor-Alkati Plant and monitoring resutts has been transmitted to

GPCB & CPCB server since 21-05-2015 and 12.08.2015 respectively.

r Online Conlinuous Emission Monitoring System for parameter Particulate matter has been

installed in Povyer Plant and data is being transmifted to GPCE| & CPCB server since

19,08.2015.

. Online continuous Emission Monhoring system for Parameter PM, SO2, NOx has been

installed and data transmission to GPCB/CPGB has been canied out.

. Online Continuous Emission Monitoring System for parameler SO2 has been installed for

both Sulphuric Acid Planl

. Online Continuous Emission Monitoring System for pararneter CSz & HzS in Rayon Plant

has been installd.

6 Online Continuous Ambient Air Qualitv Monitorinq Svstem:

7. lndustry is regularly analyzing the treated effluant water samples for the Bioassay Test to

maintain Marine Ecology.

8. lndian Rayon lays high emphasis on Envimffnental irnprovemenl program like tree planting in its

premises & sunounding areas. lt has improved aesthetic beauty in all areas & also workng as

good interceptor for fugitive dust & noise. Greenbelt has been developed to cover more than

33-5% of the total area of the existing poed. Regular monitoring regarding the heatth of trees is

Page 13 of 14

Three No. of Online Continuous Ambient Air Quality Monitoring Systems have been installed and

online data has beefl kansmitted to GPCB server.I



tl

being canied out to maintain qood survival rate. Jan seva Trust has received Certificate from

Social Forestry Department (Govt. of Gu.iarat) for actively participating in People Awareness

towards Tree Plantation Campaign taken by the Govt. at the Taluka Lbvel. Also patches ot

gardens are developed inside of the plant premises wherever the open space is avaihbb to

improve the plant beautification.

'10. Business Excallence is used as a tool for befter housekeeping, good maintenance practice and

assist in control of pollution. Also, we have implemented 5" S' progmmme in all the departments

of the factory which is useful in minimizing waste-

'12. The industry has installed 3 Nos. of l-hs monitors & Three Nos. of CS2 monitors within CSzPlant

to indicate the ambient corEentration of CSz & HzS gas-

13- We are regularly carrying out monitoring of GHG emissions and keeping track of our carbon

footprint.

'14. The quantity of Fly Ash genemted from Power Plant is amund 10G.'110 MT/day. We are also

providing 100% fly ash to Group Cement Plant and Ambuja Cement.

I
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9- "Earth day - 22nd April, Envimnment day - sth June" are celebrated with enthusiasm in which

Elocution, Essay Writing, Poster making and slogan competition pertaining to Environment is held

for employee 
'and 

School Students.

1 1. Regular monitodng of ambient air quaiity by recognized hird party Auditor and in-house

monitoring

15. lndian Rayon has been awarded the prestigious Golden Peacock Envimnment Management

Award 2014 by lnslitute of Directors, New Delhi for outstanding achievement in Environment

Management. We have also received National Award for Prevention of Pollution tilled - The Rajiv

Gandhi Envimnment Award for Prevention of Pollution 200&2009.



 

 

 

 
ANNEXURE VI 

 

EFFLUENT TREATMENT PLANT: DESIGN & 

TECHNICAL DETAILS 



DETAILS OF TRADE EFFLUENT TREATMENT & DISPOSAL 

DETAILS OF EQUIPMENT IN ETP 

Sr. 

No. 
Name of Unit No. of Unit Dimension of Unit (m) 

1. Lime Preparation Tank 2 3.4 m × 2.1 m × 1.96 m 

2. Lime Storage Tank 1 2.5 m dia. × 6.0 m ht 

3. Homogenizer 1 2.3 m dia. × 3.0 m ht 

4. Zinc Clarifier 2 12.0 m dia × 2.13 m ht 

5. Holding Tank 1 9.0 m × 9.0 m × 2.0 m 

6. Polyelectrolyte Preparation Tank 2 
1.0 m ×1.0 m × 1.0 m 

0.56 m dia. × 1.0 m ht 

7. Sludge Thickener 1 11.3 m dia. × 2.0 m SWD 

8. Mixing Chamber 2 
8.5 m × 5.9 m × 2.45 m 

3.6 m × 2.6 m × 1.8 m 

9. Centrifuge/Belt Press 5/1 - 

10. Sludge Drying Bed 3 3.66 m × 3.05 m × 0.7 m 

11. Suspended Solid Clarifier (SSCF) 2 30.0 m dia × 3.0 SWD 

12. Effluent Pit 2 10.0 m × 3.5 m × 1.6 m 

13. Treated Effluent Pit 2 10.0 m × 3.5 m × 1.6 m 

14. Guard Pond 1 45.0 m × 30.0 m × 3.0 m 

15. Marine Pumping Station  1 - 

 

 

 



 

ETP Flow Diagram



ETP SAMPLES ANALYSIS RESULTS 

Date of Sampling:  16.10.2020 

Sr. No. Parameters Unit 
Inlet 
1 to 
ETP 

Inlet 
2 to 
ETP 

New Zn 
Clarifier 

Old Zn 
Clarifier 

ETP 
Outlet 

GPCB 
Limit 

1 pH --- 2.36 1.62 7.64 7.46 6.39 5.5 to 9.0 

2 Temperature °C           45 

3 Colour (pt. Co. scale) Units 5 10 5 5 5 100 

4 Suspended Solids mg/L 56 32 8 14 22 100 

5 Oil and Grease mg/L BDL BDL BDL BDL BDL 10 

6 BOD (5 Days at 20°C) mg/L 128 85 34.5 54 44 100 

7 COD mg/L 380 258 149 232 150 250 

8 Zinc mg/L 50 52 0.4 0.4 0.2 15 

 

 

 

 



 

 

 

 
ANNEXURE VII 

 

AIR POLLUTION CONTROL MEASURES 



DETAILS OF AIR POLLUTION CONTROL MEASURES 

Air Management - Caustic Soda Plant 

Sodium Hypochlorite Plant 

 The waste chlorine gas from the manufacturing of caustic soda is de-chlorinated by the three-stage 

scrubbing system.  

 All the waste chlorine gases emitted are stripped in chilled circulating caustic in three tower system 

wherein even traces of chlorine gases are absorbed.  

 The industry is getting sodium hypochlorite as a co-product from this system. 

 Online Continuous Emission Monitoring System for parameter Cl2 is installed and data is being 

transmitted to GPCB/CPCB since 21.05.2015 & 12.08.2015 respectively 

Hydrochloric Acid Plant 

 Bubble cap tray followed by packed bed scrubber with DM water as media to scrub HCl gas mist & 

Vapor. 

 Reduced Chlorine Inventory at site by 70 MT 

 The industry has installed total 36 online chlorine monitors at 36 locations hooked up with DCS within 

caustic soda plant to indicate the ambient concentration of Chlorine gas and online hydrogen monitors 

at 12 locations hooked up with DCS within caustic soda plant. 

 Online Continuous Emission Monitoring System for parameter HCl is installed and data is being 

transmitted to GPCB/CPCB since 21.05.2015 & 12.08.2015 respectively.   

Air Management – Viscose Filament Yarn 

Sulfuric Acid Plant I & II 

 Industry has two sulfuric acid plants, one with DCDA and other with SCSA process. 

 In both acid plants, the industry has provided alkali scrubbers to keep exhaust gases free from 

pollutants. 

 The gases emissions from the absorption tower are scrubbed with caustic lye i.e. dialyzer reject from 

viscose preparation area. 

 Industry has installed acid mist eliminator in both plants 

 Online Monitoring System for parameter SO2 have been installed for DCDA plant & Purchase order 

for the same has been placed for SCSA Plant.  

 

Carbon Di Sulphide Plant 

 Gases emitting out from process stack of this plant contains CS2 and H2S. CS2 is recovered by cooling 

with help of the series of condensers and H2S is scrubbed by caustic soda with the help of two stage 

absorption systems in series to produce sodium Sulphide. 



 This Na2S is used in after treatment department for de-sulfuring from the yarn and sold to other 

industries. 

 Fogging Generating System ODC-50 at CS2 plant for neutralization of odour in and around the plant. 

Sodium Sulphate Plant 

 The removal of this excess sodium sulphate affected by adiabatic cooling of spin bath under vacuum. 

 The crystallized Glauber salt is dissolved in slurry and evaporated and dried to produce anhydrous 

sodium sulphate. 

 Water scrubber in Sodium Sulphate plant to control Sodium Sulphate aerosols emitting to atmosphere.  

Rayon Sections 

  During the regeneration process of cellulose from viscose in spinning machine CS2 and H2S will be 

liberated. 

 The liberated CS2 & H2S will be extracted through powerful exhaust system & discharged through 

chimney.  

 CS2 & H2S emission from the process stack of these sections are controlled by constant humid air 

supply from air washers.  

 VFY unit is fully equipped with 9 Nos. exhaust fan and 8 nos. air washers for constant fresh air supply. 

 Purchase order has been placed for Online Monitoring System for parameter CS2 & H2S. 

Work Environment 

 The shutters of the spinning machine closed throughout the spinning period except during doffing, it is 

strictly followed in practice to maintain work environment & to prevent dispersion of gases in shop 

environment. 

Air Management – Power Plant & Boiler House 

Power Plant & Boiler House 

1. In coal fired Boilers and Coal Crushing unit, Bag filters have been installed to control particulate 

emission. Thermax supplied the system & equipment 

2. Power Plant is equipped with ESP and opacity meter which is connected to our DCS for continuous 

monitoring of PM 

3. Bag filters in Coal crushing unit  

4. Dry fog-based Dust suppression system (114 Nos. Nozzles) provided in Coal Handling plant to control 

of sub-micron particle of dust 

5. Water sprinkler system in coal yard to control particulate emissions 

6. Water sprinkler system in ash pond area to control particulate emissions 



7. Online Continuous Emission Monitoring System (CEMS) have been provided for parameter PM and 

data has been transmitted to GPCB / CPCB since 19.08.2015. CEMS for SOX & NOX have been 

received and installation is under progress. 

 

DETAILS OF FLUE GAS & PROCESS GAS STACK 

Details of Flue Gas Stacks: 

Sr. No. Stack Attached to Stack Height (m) Parameter Permissible Limit 

1. 
Boiler No. 1 & 2 (Old 

Power Plant) 
122 

PM 

SOX 

NOX 

100 mg/Nm3 

229 ppm 

319 ppm 

2. 
Boiler No. 3  

(New Power Plant) 
122 

PM 

SOX 

NOX 

50 mg/Nm3 

229 ppm 

159 ppm 

3. Boiler No. 4 31 

PM 

SOX 

NOX 

150 mg/Nm3 

50 ppm 

100 ppm 

 

Details of Process Gas Stacks: 

Sr. No. Stack Attached to 
Stack Height 

(m) 
Parameter Permissible Limit 

1. 
Old and New Rayon 

Plant 
52.5 

CS2 

 

H2S 

225 kg/MT of Yarn Production 

45 mg/Nm3 

2. 
Old and New Sulphuric 

Acid Plant 
30 

SO2 

 

Acid Mist 

kg/Ton of 100% Acid 

Production 

50 mg/Nm3 



3. 
Caustic Chlorine Plant 

(Hypo Plant) 
34 Cl2 50 mg/Nm3 

4. 
Caustic Chlorine Plant 

(HCL Plant) 
34 HCl 50 mg/Nm3 

5. 
Old and New Caustic 

Flaker Unit 
34 PM 50 mg/Nm3 

6. Coal Crusher Unit 52 PM 50 mg/Nm3 

 



 

 

 

 
ANNEXURE VIII 

 

DETAILS OF HAZARDOUS & OTHER WASTE: 

GENERATION, STORAGE, HANDLING & 

DISPOSAL 



Hazardous Waste Data  

   Details of hazardous waste disposal from 1.04.2020 to 16.10.2020 

Waste Waste Disposal  ( IN MT) Name of the party 

Sulphur Sludge 0 --- 

Spent Catalyst 0 --- 

Cellulose Waste 18.50 Detox India Pvt ltd, 
Bhachau 

Containers 18.76 Reliance Barrel Supply 
Co, Ahmedabad 

Used/Burnt/Transformer/LD
/Furnace Oil 

15.020 Jai Ambe Thin Chem, 

Spent Resin 0 ---- 

Oily cotton waste 0.330 SEPPL, Bhachau 

Lead Acid Batteries/ Lead 
Scrap 

0 ---- 

E-waste 3.51 Green Tech recycling, 
Ahmedabad 

Membrane 0 ---- 
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ANNEXURE IX 

 

FLY-ASH DISPOSAL DETAILS 



ADITYA BIRLA

UIL

GRASIM/ENV/ NO2O

23rd of April 2020
To
The Advisor

TA Rathore
Deputy General Manager,
Environment & sustainability
Encl.: As above
CC: The Member Secretary

9
- By Regd.

Central Pollution Control Board,
Parivesh Bhawan, CBD-cum-Office Complex
East Ariun Nagar, Delhi - 110 032

The Member Secretary - By Regd.

Gujarat Pollution Control Board, Paryavaran Bhavan

Sector-10/A, Gandhinaqar - 382 043

Regional Otfice West Zone - By Regd
Ministry of Environment & Forests, Govt. of lndia,

Kendriya Paryavaran Bhavan, Link Road No-3, E-5,

Ravi Shankar Nagar, 016

CC The Regional Officer
Gujarat Pollution Control Board

.gt - By Regd.

Pankaj Mkas Bunglow, Opposite Saint Annes Church

CC; Central Pollution Control Board

Junaqadh - 362 001

( .4b
Station Road,

I

CC 4-g9

4.s+

I
,

Zonal Office (West), Parivesh Bhawan,

Atma,yoti Ashram Rd, Opp. VMC Ward Office No. 10.subhanpura,*nffirt

fhe tashion yarn

Grasim lndustries Limited
Unit - lrdian Rayon

Veraval362266, Dist. Gir Somnath, Gujarat, lndia

I : +91 2816 248401/ 245711 {

GRASIM

- By Regd.

Ministry of Environment, Forests & Climate Change,
lndira Paryavaran Bhawan, Jor Bagh Road,
New Delhi- 110 003 i
Dear Sir, *

Sub-: Submission of Flv Ash Complianee Report for the year 2019 - 20

Ref,: Flv Ash MoEF Notiticatlons dated 14t Sept - 1999. 276 Auq - 2003.3d Nov - 2009 &
25n Jahuarv 2016

We are encbsing herewith Fly Ash Compliance Report of our Unit for the financial year 2019 - 20
along with duly filled Proforma and its annexures for your kind referenc€ and record.

Thanking you,

Yours faithtully,
For Grasim lndustdes Limited; Unit - lndian Rayon

C .ry,
*-'_--

/)

1 tv//

I

It,-



T
Fly Ash MoEF Notifications 14fr Sept - 1999, 27$ Aug - 2003, 3d Nov - 2009

& 25h January 2016
Statutory Compliance Report for the Period 01.04.2019 to 31.03-2020

S, NO Item
1 Name of the Thermal Power Station Grasim lndustries Limited. Unit - lndian Rayon
2 Full Address including pin Code Veraval - 362266

District-Gir-Somnath
Guiarat

3 E-mail address s.raihore@adityabiria.com
4 Name of the Nodal officer (Not

below the rank of the DGM/ Dy,
CE/or equivalent dealing with ash
management and designation

Harendra Singh Dagur
Unit Head

5 Telephone Number 02876-248034
6 Fax No
7 Capacity of the Thermal Power

station (MW)
34.5

8 Details of Number of Units and
capacity of each Unit

Two
'1x16.5 MW & 1x18 MW

Coal/ Lignite Consumption for the
Year 2019 - 2O in (Mitlion Tonnes)

(0.27 Miff ion Tonnes) 27347 1 MT

A Ash Generation in 2019 - 20 n tonnes
Bottom Ash (Dry Basis) 7987

11 Flv ash (Dry Basis) 32159
TotalA(10&11)

B Ash Utilized Tonnes
12 Ash Pond Disposal 40146
13 Ash Yard
14 Ash Dump

Total B (12 & 14) 40146
c Ash utilization in 2019 - 20 in tonnes

Purpose for which ash is ulilized Target (as
per action

plan)

From
ESP Dry

ash

From
Pond ash

From
Bottom

Ash

Total

Ash Pond dyke raising
16 Cement lndustry 3s000 32159 321s9

17 Land fill 8000 7987 7987

18 Own Brick unit
19 Outside brick units other than Brick

kilns
20 Brick kilns

lnhouse ash-based products (other

Ash based roducts outside
23 Road & over Embankments
24 Back fill of mines
l5 Agriculture
zo Read Mix concrete
27
28 Exports
29 Others (Please specify) to

Municipality for Land filling
Tolal C (15 to 29) 43000 32159 7987 40146

I

10

40146

15

than bricks)

Asbestos



?
D Reasons for variations from targets
1

coal / Lignite has helped us achieve the target for Ash Generation for 20'19 - 20 i.e. 40146 MT
2 This will ensure complete utilization of fly ash
E Remedial Measures taken
1 We are complyinq quidelines of Fly Ash Notification
F Quantity in ash Pond
30 Estimated Quantity of

Pond ash available in
aclive ash pond as on
31 .03.2020 (Mr)

No availability of pond ash in active ash pond.

However, Silo accounts 392.09 MT of fly ash as storage during end
of FY20 and it is to be sent for Cement Making. ln line with Fly Ash
Management Rules, 2016, inventory of fly ash is being uploaded in
our Unit Website. Link is provided below:

http:/iwww.aditvabirlanuvo.com/Environment Clea'anEepho
http://www. grasim.com./sustainability.aspx

G Ash pond details
Forest areas Non forest area Total

31 Total area earmarked for
ash pond (ha)

NA

3l Ash ponds already filled
up & reclaimed (ha)

NA

33 Ash ponds already filled
up, but, yet to be
reclaimed (ha)

NA

34 Ash pond in use
(haXActive Ash pond)

NA

35 NA

H Dry ash Collection facilities
36 Dry Fly ash collection

facility available
Yes/No

37 lf yes, for how many
units Dry fly ash Storage

1200 MT

38 Daily ash generation
TPD

Capacity of Storage as on
31.03.2020 (Tonnes)

Capacity Proposed il any in 2020 -
2021 (Tonnes)

85-95MT 75000
I Gapital {Rs, ln Lac-s)

Expenditure in 2O1g -20
(Rs. ln Lacs)

Budgetary provision in 2o2O - 202'l
(Rs. ln Lacs)

39 Dry fly ash / Bottom Ash
colleclion, Storage &
Transportation

5_00 10.00

40
J Dispute Settlement committee

2

We have ingress into horizon of Sustainable Development Principle in line with Adilya Birla
Group Sustainable Model with three accentuated components viz. Responsible Stewardship,
Stakeholder Engagement and Future Proofing. ln pursuit to Responsible Stewardship, Aditya
Birla Group Sustainable Framework Documents prowess and empowering our unit to surface
our operations and compliance level to meet intemational standards. lt entails in improved and
robust Fly Ash compliance, where fly ash is being reused in Cement Making and we almost
eliminate the Land Fill as mode of disposal for Fly Ash. Moreover, consumption of good quality

Area earmarked for ash
pond but ash pond yet to
be consfucted ha

Since beginning four units

Item



4

Signature
Name: S Rathore
Designation: Deputy General Manager, Environment & Sustainability

Date'. 23.M.2020

We are providing 100%
plant of our group units and other cement
units since December- 2015 and the trend

fly ash to cement

continued for the 2019 - 20

No of meetings held in 2019 - 20
(lf no meetings held reason for the same)

Provision ard to the brick kilnssu
We are providing 100% flY ash to cement plant of our group

units and other cement units
Whether thermal power station is

maintaining month wise records
of ash made available to each
brick kiln

42

with fl ash
lf yes how many brick kilns have
been su

43

Mode of T Strike out rYhichever not a licabfor ash
Ash44 o Special container truck

Note: Bulker Trucks are used to
transfer ash

Wet ash45

Promotion al Measures
Out lay for
2020 - 21

(Rs in Lakhs)

Amount spent in
2019 - 20

(Rs in Lakhs)
durin 2018 - 19

No of meetings,
workshops and
exhibitions held

Exhibition
Seminars47

48
Advertisements in New P49
Advertisements in TV50
Advertisements in Radio51
6ther (please specify)52

Total M 46 to 52
Administrative measures taken

OutcomeAdministrative measures takenS. No
As & When ired53 with brick Manufacture
Quarteencreswith stateM

other measure se55

41

K

L

M

46

Workshops

Five nos. of
meetings were
held with Ultratech
Cement, Ambuja
Cement & Gujarat
Sidhee Cement.

N

Meetinq



Name of Brick Units/Brick Kiln to which ASh S lied between 01.04.2019 - 31:03.2020fl

Annexure-ll
Name of Cement Units to which ash su ied between 01.04-2019 - 3'1.03.2020

Name of Road Projects to which fly ash supplied between 01.04.2019 - 31'03'2020

Name of to which fl ash su between 01.04.2019 - 31.03.2020

S, NO Name of Quantity supP lied (Tonnes )

1

Total:

Name of abandoned mines where ash is back fllled between 01.04.2019 - 31.03-2020

S. No Name of the mines Opencasl
lunderground

Quantity utilized for
back fiUing [fonnes

1

to which fl was in between 01.04.2019 - 31.03.2020

S. No Name of units and address Telephone No Quantity supplied
{Tonnes)

A. Brick Kilns
1

Sub Total A:
B. Brick units

1

Sub Total B:
Grand Total:

S, NO Name of units and address Telephone
No

Quantity Supplied
(Tonnes)

o2794283081 19388.25
M/s. Ultra Tech Cement Limited
Gujarat Cement works, P.O Kovaya -365541,
Tal: Ra ula, Amerli Dist

2 M/s. Ambuja Cement Limited
P.O Ambuianagar Tal: Kodinar, Dist. Gir
Somnath KODTNAR - 3627',15 Gu arat

18002091005 11406.67

M/s. Gularat Sidhee Cement Limited
Sidheegram, PO - Prashnavada Bo,,Via
Sutrapada SO fTaluka), Gir Somnath Dist

0285286534 1363.8

S. No Name of Road Projects Telephone No Quantity suPplied
(Tonnes)

1

Total

S. No

Total:

Annexure-l

Annexure-lll

Annexure-lV

Annexure-V

Annexure-Vl

1

Proiects

Total:

fonnes)QuantiWName of the country
1r



G for filli ComDliance Reoort

should be nillf there is no e-mail address the e1

No of units should be represenled as follows
1x500 MW, 3x110 MW2x100 MW

82

Target: The ligures should be as indicated to the Ministry Originally. No change

should be made. Put if the utilization is nil
c

Land fill should not include ash s dis sal4
24

identifi
which

as fit backforedtheif concemleicab onofackB lyApplfilling
m intoudecl sashIS tnnoteth tne.m Th urry pu pedf n9

dsanbta Sndrted ashaveh conVEarTlesof

5

Total B & Total C should add to Total A6
uired use additional SheettfD&E

The figures should be in million tonnes, cubic meters should not be used. The
reclaimedarea alreadres should not include ash

8 28

29 Total area as per land use plan approved by
the Forestland as per Forest (Conservati

competent authority. Forest area is
on) Act, which was acquired for

Area should be hectares and not a other unit.ash/ashd

I

diture ihould not be includedMaintenance39&4010
Provide information wherever a ble as annexure11

Note:
1 The period 2018-2019 means period between 01.04.2019 to 31.03.2020
2- The information on brick kilndunits should be annual basis for each unit. Month wise figures will not be

accepted-

S. No Item How to fill up

mrnes, authority
should cavities

been into

7



PTJRCHASE ORDER
(Dome stic PO)

Vendor Code I t$7l94
GRASIM INDUSTRIES LIMITED
UMT : INDIAN RAYON
VERAVAL-JT'NAGADH ROAD
VERAVAL - 362266
]NDIA
Phone | 0287G248501
Far< :

Email : ajitB@rdityabirla com

Mobile , 982406.2617

Contact : MRA.IIT MAHESIIWARI

Pagt : l/5
ForEtt No : GCtr:MATL:7.4.1.1.1-3
Comprtry
T]LTRATECH CEMENT LIMITED
(JNIT: GUJARAT CEIvIENT WORKS)

P.O.: KOVAYA:'IAL:IIAJULA Cl'lY
DIST: AMR-ELI (GUJARAT) - 365541

INDIA
Phooe : 02194-28362410751081
Fav : 02794-283087

Contacl: MAMSH AGRAWAL
Email :manislrktnnar.a@aditvabirlac.om

Purchase Order
I)ocumeBt I)ste
Validity Period

:GWi GWA-/7642003293
:04.12.2018
: 01.12.201&30.11.2019

Dear Sirs,
Wc are pleased to place our order otr you fot tbe followiog materials /services subject to terEs &

conditiols aod insluctions specifed here.

Item IndcDt No
I)ete

Item Qty lJoM Net Yalue (INR)
(Inc Dis & Oth)

Distrt
vo

,0 50556001
04.12.2018

FLYASTDRYE
FLYASH DRY

50556001
M.12.2018

FLYAS}IDRYE
FLYASII DRY

5000.000 MT 230.00

5750000.00

20

6.900,000.00

Rupees Sirly Nine Lakhs

TERMS & CONDMONS

Centml GST
Srtab GST
Freigdt
Packing & Forwatding
Handling Chages
Incoteros
Dispalch Mo&
Delivery Address

Delivery Period
Packiag Instructioo
Insrrance
Pal,.6ed Terms

GST DETAII.S
GSTIN No

2.5 0/o

EXTRA
N]L
N]L
E)rW / VERAVAL
By Road
I-ILTRATECH CEMENT LIMITED
IINII: GUJARAT CEMENT WORKS
P.O. : KOVAYA;TAL:RAJULA CITY
DIST: AMRELI (GUJARAT) - 365541

10.I1.2019

24AAACL6M2L1ZG

RegdOII:AhrraCetrtue,2ndFloor,BWing,MahakaliCavesRoad,Adh6(east)'Mumbai-400093
: L26940mh2000p1c I 28420

Cin

atuahch

Material Code
M.terial Description

Item Price
INR

25000-000 MT 230.00

1150000.00

Total value of PO in INR@xcluding Duties and Taxes ) :

or.n Ac{ormt
Within 7 Days After Receip Of Mderial



: ?6,12003291
Page:2/5

l. MATERIAL SPECIFICATIONS: The scope of supply covers supply of Fly ash otr " As is *'[icre basis " in Rowser

iiom All Uoits by lvlls. Modi Freight Carrisrs (Lirc ltem l0) & I\4/s lkishna Roadlines (Line ltem 20.

2. QUANTITY: 30,000 MTs
Allotted 25,000 MT for Line item l0 and Alloned 5,000 MT for Liae item 20-

The above m€otioued quantity is our tentative rcsrireEent and should not be consideted as firtn codmitted order quantil}-

The or&t shall be continued only aad ooly if you supply the male.ials of quality as per sPecificatioos Eentiotre4 o!
regular basis. In case of your failure to $pply tte matsrial as per specificatiols giveno the order shall be cancelled

immediateb. In such oase of cacellation of order, the rmexecrsed/balace quaotity shall be considered as cancelled No

claim ftom you slrall be cntertained by us oo ay gromd in case of caacellalion of or&r.

3. Rate: You u,ill b€ paid @ Rs-230/- PMT to\f,ards e.l'nin;s&arivo charges & matedal cos &om all udts - UTCL GC$'

Quot&

4. GST exka as applioable.
5. b:spection at GCW Storcs.

6. Delivery: As and t&ro requircd

?. Weighmert: Weighmed will be done at your Weighbridge. Your weigbment will be final for billiog/invoicing purpose.

8, Transportatioa: We will arage lresportdiotr tfuough our authorized tasporter in Bo*ser ftoE All Udts by M/l
Modi Freight Car.iers (Litr€ ItE@ l0) & l,l/s IGishna Roadlines (Lirc It€m 20-

9. BILLING & PAYMENT: You $,ill supply the material on a coDti$tous basis tiU validity period aod order quaotity is

oot completed, You shall raise your invoice on month$r basis, bas€d on tfie material received by us up to cut off date.

Please ensure that the GST pqrmetrt should trot be crossed Ext month excspt for maximum one day. FoI e-g' if your

invoicing cycle is every 7 days, tk four& bill (iDvoice) should be made for supply up to 29O /30th and invoice r*ith

GST sh;da be made by 3fth/31st of wery moath so there should trot be ievetrlro loss to the Govt" You vrill have raiscd

your bills on montlly basis ad 108/o palment will be released within 07 days or submission of the bills.

IO. VAUDITY:
This order shall remain valid up to 30.11.2019, subject to terminatioE by UltraTech Cemeot Lrd(UltraTech) or l5
(Fifteel) days' notice. After eryiry of the cotrtract, it may be renewed again on the tErsls mutually agreed uPOn then-

However, in oase of lon-psrformaoce / violalion of any krros aad cooditions of this contact, thetr contract cao b€

caooeued immodistely without aqv rctice.

Income Tax PAN Numlrer
Verdbr's PAN No
Veodor's GSTIN No
Terms & ConditioDs: -

AAACI,SMZL
AAACG4464B
24AAACG4464B5ZO

11. TERMINATION: This purcb€se order may be terminatod by either party giviag prior noticc to the other in writing

iyithout assigning arry r€asotrs. However, if al arry time dr.ring the curency of the contrac! we obs€rve repcaled defaults.

usatisfa*ory p..fo.--*, breach of my terms and conditio$ of lie contract or yol,I. no8-compliance with my

satutory rlquhemeots or ey chages in p,roduction prcoess, we rc$rv€ the right to terninare the contlact fotthwith

and such termination shall be effec{ive im8ediatety on orr issuitrg letter of the temioation thereof Such

Grmiratioo shall not create aBy claim for il-mFges oI ary liabilities for ourselves-

Regd Off: Ahura Csntre , 2atl Floor , B Wing - Mahakali Caves Road , Atrdher(east) , Mumbai-'t00093-

:L26940mb2000plc l2E42O
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Terminaton of contract shall be wilhout Fejudice to the rights and obligations of either party pT ior lo the tedDinarior'

12. FORCE M,A-IEIJRE: Neilher parqr shall be respoosible for any loss to the other party whereby thev are uoehle to

firlfill full or part of aoy tErns and oooditioDs in the ordff or prevetrted or delayed &om firlfilling lhe cdnditiols

due to force Eajeure sitlrations u.lrich shall inclu& civi! disturbaoces, floods, *ikcs fites, Govcrnment actioD, wa,
hoslilities (whether &clared or Dot), riots carthquatcs aud acts of fus etc.

13. EI.IVIRONMENTAL oBLIGATIoNS
You shall cngrre lhst lte enviionseotal l,aws 4plicable for traosportation are abided- This includes:

a) There should be oo spillage of noa&tial durilg rrarsil

b) The vehicle should be road worthy aud comply with the polh.dion contol rcqui.remctrts as shall be ryPlicable.

13. ARBITRATION:
lo case of uay dispute arising dne to diff€reaoe of opioioo itr hlerpretatiotr of any clause or tems aod conditions or

meaning of the word or language l e decisioa of our Grorp Executivo hesidenl (Maaufacturing & Projects) shall be

beated as final ard binding or both parties

14. JURISDICTION:
tr cas€ of ao! legal matterg the jurisdiaion shall be Aoreli Court.

15. GOW. RT,ILES & REGUI-ATIONS:
You shsll strty fullow all Govermcnt Rules snd Regulations. We shall Dot be lesponsible for my violatioos of such

provisioos by you or your .t any tiDe. You sh8ll keeP us inde, ihed io this regard ar all timei

16. Pl€ase rBhrr! duplicatE copy hereof <hrly signcd io tokca of your .cceptece. If \le do not receiv€ duplicatioD coP]

with your coafirmafion within five days, rrE wiU cotrsidor tbat lhe teres ed cooditioDs are aooePtable to you without any

&viatioa

Notc: Io Case ftc GST Credit is disallowed to buyq due to tron-compliatrce of selting dealer, then the entire lialility
wilh intc.esl and Foalty will be recovered

ORDEN, ACCEPTAITCE:
you wiU providc orrkr acccphce withitr ? workiDg days from dale of receipt of Order by s€rdio8 d!4ticate copy duty

@cd anrl sigrc<f I you (i.c. icar by email / Srrd oopy by Dsil), failing whicb &e O(d€r will be trBt€d as accepted

by you

ACCIDENT/DAMAGES COMPENSATION :

Il case the acrcidenl iavolving the suppliers vehicle is caused due to negligence or otlErwise either by ftc suppliers

eEploycr or by any woddorce esgaged by the srrpplier, then the stpplier $all bear all oosts incurred by UTCL for

such incideds and UTCL shall goceed agains the supplier for dslages.

RegdOfr:Ah|r'sCctrtsc,HFloor,BWi!4,MabakaliC.vesRoad,Andbai(east),MrEbaii100093
:L269il0Eh2000plcl2t420
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PRODUCT EARMFUL EtrTECTS:
Aloog with the material sripply you sball also provide iaformation on harmfirl effeds of product supplied by you on

eoviroDmolt arld saf€ty aspects &riag badlin8.

VAT CI,AUSE:
In case dre VAT credit is disallored to buyer due to non-{oBpliance of selling dealer, then the etrtire liability with
int€rcst aod penatty will be recov€f,ed Aom seller.

CEIIVAT INVOICE CII\USE
Itr case the Excise llvoic-e/Service Tax Invoic€ is no1 received by us within 6 months ftom the date of such invoice du€

to any rcasotr tieiog anrihxable orr your (supplier/service provider) part, the excise dutv or service tax charged in such

invoice will aot be paid to you And in case, the advanc€ pa],!oe is mad€ to you including taxes on the basis of
proforma invoice, ttren tho tax collected by you on the proforma invoice sball be reimbursed to us-

GST:
You will raise the Tax INoico ia the fcrmal prescribed as per GST Laws along with prescribed documents for
movgmeitts of goods and snsure to upload tie required aqr, timely h GSTR-I and GSTR-3-

If GST is payable uoder reverse charge by UltraTecb, then sarne should be mentio&ed on Invoi€ by you

In case of @y advaoce palmenl, you shall raise l c oecessary document aod eastre the corylimces as required lodsr
GST Law.

In case of any loss to UltraTech on ac.ounl of no+.compliaace from your end e.g. itrcorrect declaratioo, failureldelay in
deposit, failur€/delay itr upload of transactios, coDfiscation of goods by Govt. due to irnproper documents during

movetDent etc. the same shall be reoovered iom you aloug wilh iderest/penahy, if 8n).

Where evor ryp[cable, UTCL shall dedrot tax at souroe uodfi llre OST Laws at the rates presoitred.

Oo the imBlementation of GST, you will pass oo the dircct/iadirect bflefits aceuing 1o you This would include betrefil

pertahing to input taq reduction in youl cost of inpli matgrial due to GST, reductioa in effective tax rates etc.

TEST CI.R.TIFICATE:
You will easue lbd mrterid is ac.oEpanied by all rolevant csrtificare,failing which the mat€dal may be liable for
rejectiol

COMIDENIIAI-ITY TERMST -
Confidential Information" mqurs and iocludes, all inlormation of any nature ( including without limitatioD, doctrlnents,

&awings, models, apparatuq sketchos, designs, specificalioos aod list fimished to the Recipietrt by the Disclosing Party

and any tangible embodiments of the Disclosing Psrty's Confidentiatity Informalion creatcd by the Recipien! which a

Party Day have or acquire before or affer the Purchase Order Dale and during the contracfual period, horrever conveyed

(whether in writing, verbally, in a machine-readablo forma! or by any other means, and whether ditectly or indirectly)-

which relates to the busircsg products, price, &velopments, persoane! zuppliers and customers of a Party aDd its

Afiliates (whether or trot dosignalod as Confideatial Idormalion by the disclosing Party), and all information desienaled

as corfidential or which ought teasonably to be coDsi&ted colfideodal;

Confi&rfiality under the olause shall be survived upon the expiry or tetuinatioo of the Purchase Order. In case of
violation of confidentiality agroement, Purchase Or&r shall be t€rminated a1 1}e optioa of the Disclosilg Party. Recipienl

shall indemniry the Disclositrg Party for the liquidated darnages caused to the Disclosi4 Party, withod prejudice to fre
right to claim pstralty before tte co[tlEteat courl

We reouire orrter oefrmt imnedialels

Cin

Utraleoh

Regd Off: Ahura Cetrtre , 2Dd Floq , B Wing , Mahakali Cavos Road , Andheri(cast) , Mumbai-400093.
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FoT ULTRATECE CEMENI LIMITEI,)
(UNTT: GUJARAT CEMENT WOR](S)

YOGESH KUMAR BIIATT
SR. VICE PRESIDENT(F&C)

GOPIKA P.TIWAPJ
COO & E)GCIJTI!'E PRESIDENT
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D€lqipti6 . E!€citi@ti6

Efelence to and sub3eqrert legotlations, se aE pfeasetl to ptae this Pu.chase older on you fo! th€ supply of fouoeitrq ltes/servrces
conditioos staterl belor 3nd @e.leaf/atta.hed rith this

rlce after Di3c 1n IXa

:.+r lDfoatta -

ar Der aqle€Ent 216000192!
ia€igl@nt conrid€red as IE lrbula reigtrbrl.lq. fo! tEDslbltalio! cndges d for xrte.i:l partlr 3 cna1l1n reight

t4Drt&t !bE. & cdditiq. :

Pte.s€ sutbtt fa: hrc1ce on supply of narerlal/seEice vith praeqtrtsite stltutoxy info@tlo! rltLin the 5tipulated
pt@i3ions of the ceat:al €6& ard sesies Td acr, 201? ard {lied lcrs ard RuI6 @de rneirurler-h case tie lnwi.e is issued h\ond tne stipulated t1@ as

per csT act, then the c-o@:Dy 1111 aot b. l1ab1e ro refi6u3e any sucn laes and duties pald 6de. GsT rct- l\rlthet, rbe srpplier of Goods/ services
lndMiJles rhe cotrpatry f@ ud agalDst ay loss/dtra cost incur&d by tn€ c.rFary on account oI delault by th€ supplier or y of its thild partv in anv

statutory c@pl1alce

!,:1d5

Arrbuia
Gerrreht

Albuj a ceDents Liaited
( !nit: AMBUJANACAR )

: P. o. .Dlujasag.!
DiEt. sl. s@tn

xoDrIAR , ?IX :362715.

Please qrote tne puchase tro in all vou. challan, bill3
t1ea3e provld€ cop! of valid r,s!{ED certlficate alo.g eith the copy of ilvoice a.d othe. docments.

iLt g*t-ti* 
":."*" 

,

Purchase order
26001346Be Iao2

LrdryrJ:&ittl
@-,3 6106 r. I

c:@t d bi: +ama DrxDYr
Pr@ aeE tD. €rtra tl.delr ,o xo. . r.iE
Ir{ rao, ,e otr tbE rotL/irl1t sd tle
catlat rr6ra iE di .sra'Pqdeo@
(ircrEdirq 1n. !.rt€!f cbarla/fjeiG )

"ree 
lwiala ..'t{, of Gaid @

€iffiate al@g ritb th. d.rry' ol tuic
ad otb.t aro@&-

II@do. Code . 91aO321O2

GRASII, IXM'SERI'S :ITDI},I{ I,AYON,

\78!}!/n],,,?rX:362266

GS:O[ lrr.. 24a4ACG!164E520

lel lto : 02€76 2,t3653

l-lai1 : aiit.DladitFbtrla.c@
c@tact: AJrr rBrrEssrBil

-l;..,",".""_



c.ale d brsLE!. c.dct fd oEr tsEtatio' ot sr{dl.r€' :
(h! caey is ctuitt€d to lEtlnq tlgh 3o.ta1, envllolrrotal, aod oBrs standards atrd re spect our slppliers to do lilGvise. .dply rith Iocal
dd natiotraf lars ad leqolatlon5. ltrltle@E, ve e4ect sopplie.s to adnele to the fo11@iDg starda!<Is (soldards aE based oD the n!1ted iatiom elobaI
c-i 3!ct prlD.lples) .

ql ,
S:5ttn I Ssfctt .!at S@fity

supplie8 shal l plovide a sale aDd h4Ithy rclk plae fo. tnet eEloyes ald coDtractols. slppliels ert be co@lriaDt eith 1@L aod !at1o..1 1ar3 abd

resulatiors otr @cr{Etl@af Health d s3fety (E.s)r and have the required !€dits, Liceces ad peBissions grante.l by
suplflels @3t have doc@rred healrh dd safety policies ad/o. pbedle. 1n pla@ roqetbe! rir! appr.priate sat€ty inf.ast.uclo.e ad equipoent
ssppLiers identlfled as n€ttrg EodeEte to biqt rtsk fo! t.s sball take actiotr ard brirg pruf of coEtirrous tercMt tmrds a recoqtriz€d E{s @naqerent
3y5t6 1! p1a.e- nhe! on ou! 31res, suppl1e.5 Nst co6ply fuuy rith our applicabre polici€3 dd diEctiv€s-

Lrrlted a3 ahllable o! ou rebeit€leD.led fr@ tte to ti*, ple3e vlslt tne rebslre for tegDfar updatesland ArbuJa c@!ts lirited shall haE the rlqht to
1ts usage 1, a DrDer lpectfi€lIy plovl< ed uder tIe Pll@cY pollcy and a5 consented bv you a5 a tErt of tnis r\qre@t/contGct.

ssppfle!5 shall bot u5€ elk rhar ts perto@d 1E@16ra!1j.y @da. rhi6r of pelalry, includilq foled ove*iE, b@D traffickhg, .lebt boDrtage, foEed
-ison bbor, slavery or selwitude. suplriers shall not tithhold nisraDtsl+ torke.slt identification docuEnts.

s.ppfiers shalt enlre thaa .I} Eessaly secGliy a!!es*!ts ale 1! pln@ to p&tect tnei! eryloyees, .ontractds perfoEinq rclk at tnelJ sitesr ar eell as

thel! a55er5, especlauy 1! aea3 of .olJlict- Itr p.rtsi€alar, sEpplieB are dpected to IaE an adionalrte c!is* !6aqel@t policy iD plac€ to be able to
te3potrd to @!ga.16s ttEly ed efflcld!ly,

rorlirr cdtlidE
supDllsr snall q)bold fali ad de@!t s@kiDq cotrdittoN, rorbrs snau be lEtil ar least rne focal lrdlstry rate or lin1rr Ege 5t$trtated by trational 1ar,
rnichere. i3 brlqhe!, aad beDefit ln scia] *Edtir 3ch@s accordtrg to tratior:l Ie_dal studards. shoEfd thete !€ no tegat DiniM raqe 1n the coDtrY of
opelatl@, faLr 5d {leeat ca!dlt-l@5 iryry r4pliar shsl-l lay thei. e.tsr5 cdsidet1jg the gae.al leEl of rases h the 6utry, the cost of 11v!!q, social
secudty beieflt3 and the lefatle ti.bg 5ta.d.td3-

,:..dc or A'.o.rAtr@ &d 16- Et,ri.u€
slppriers 5La11 flee.lG of a35oc1ati6n- lrployee leplesertatiEs shall nor be slblect to disc.lruatton or teninatioD of contract
ir letaliatio for der.i31Dg erploye rlqbts, 3Dlattting grier.es, pafttclp;ilig 1. uton acrlvl.res" or repo*lnq slspected lega1 viol.tions.

sEpplieis shalr aot eEploy childretr at ar aqe ,bere edrcatlo! is stiu c@dsoxr. ctlifdren uder tbe .q€ of 13 teg.] Eiiim.qe,

,\rtrbuia
Gemeht

AEbuja ceBents .r.iEited
{ Unit: aI,IBU'ANAGAF )

Dist. ci! st:)!uth
xoDrxAR , pIu :362?1s,

Pu!cl-ase Order
* F e/!br 230o73r5se/802

irvlPevmkr
LdgE}gitr.
q.dE,r Ed/eb to :

vedo! eode | 9roo327o2
GRASIM EIDSSIRES IJI{ITEDDXII I}IDIAIi B:AYCN,

J]]NACA'I] IERNAI ROA'



rd-dt .irrrn.Ee
&1ot@at_Elated declstons shall tE based o! relevat drr electtc eitelia. swpliers sha1l EkE no on g.olDds rncludi.g, but Dot lirited to:
.Eer disarrility' qendet, 34ef oddtetlon, polltical o! othe. @tnioD, etnDic;. sociar o.ig1q or ellqton- E plolGnt retated dec*ioDs jnc1Dde, but a.e not
tlltterl to: hirirq. pr@tio, Iay-off ad re1&at1o! of rctkels, r..rnrrg aDd 5k111s de@loFetrt, heltb .Dd safety, ay poticy lelated ro solting conrlrlon3
lile rorrdnq hoEs &d rd*ration,

R€qula!oly C.@ljae
sh.lt rerpect d.l c.@ly etth elvlJotuert3l lequlatory EqDlr@nts o! all ferels llocal, aarlonal aDd jntertratiolal). rD all thef actlvrties, tney

shall be coEred by !eq!i.ed €nriiormntal penits ad l1.eEes, ald support a p.ecautio.ary appr.ach to envrromentaf cha11e.ges.

ED.gst 6a Edt@t l, qhe!!
suppli€.s sha1l syiteEtlciiLUy @@se thelE elvieretrtai irpact3 rith e:p€ct, but not }llited ro: etre.glir sater. rasre, chaicals, air porlurior and
triodlErsity ald !€t ebj4tlR3 and trget. to leduce 3!cL 1@act3. sulglids idenLified as 6:v1!g a bigb elslr(,leltat tEpnct shalt tale adion aod rreenstrate
proof of contiNous i46@rt rdalds baralq a ecoqnired E vi.l)mntal talagetst systa 1D pl€ce_

Ei.b€ly .Dd cotrqrtl@
supprlels 5na1l ccryly rith all appti.able aDli orluptiotr lars and regulatioDj affed, bae pol1cy tlM!& any for of brlbery,
corluption, e:t6rti6r In parttculalr sosplie.s 3n:1I no. pay brr-bes o! @ke a.y otbe! irduc@nt lilclrdinq kicr.b3cl5, faciftatio! pa!rents,
orc€ssiw gifts ald Ito5p1t.l1!y, qlets o! .ldatlolr) ln relatiotr to th.1. busltress dealitrgs vith cutlrers and public ofticlab. srppli€.s a.e dlEcted to
tprfor.11 lru3t@.s de!1ltgs t!&!p3Ertly nd tnEs€ <lealirgs 3na]] b€ acdrately .elfected otr their bGlDe.s book3 ad e.or{s. sDpplie.s snat} not hire third
partles do 3dEttrtug they aE not au@d ao do tna5elEs, ute rEyiDq 5!ibes_

supptier3 rhall c..4,1,y ildr af1 appl:t@bfe c*€tttion lars i! the r6lo@lce of tnet contract sirtr oDr corydy aDd, to tnN eftect, haE a zero toler3Dce
pollc} tealds atry for of violatlon of such lules- su@Ilers shal t not, 1! parrlcufar. att@pr to lDt.odrce 1I tb€1r coltracrel ag.@.ts rltb or c.qjany,
uY cordttioB tnat rcEId b€ i! bEach o! c.4etttlon lass- slppllelr aE also spe.ted to takE a1I rec.siary preautioG tn orde. to avoid the disclGure of

9'1 3&5

Ta1. Kodinar, Disr. Gir s@ath
xorrnaR , PTx :362115,

Pu.rcha-se Oldet
* e &/!ht 2A0O7815A9/XEO2

& !:.F :

k!i!r b&rty
ftd!',*/96%:

Arbuj a Ceoents L:Lllited
{ !!dt: A}TBU'ANAGAR )

vad.. c.de : 97n032102
GRA,sIr{ IOI'STRIIS I,IMIEDON'T INDIAN RAYON,

vERAVar,, prn:362266



aa6i.e IbrtEctidl :
tDvole to be prepaled i. tripli@le in the nae of
Aebqja c$ents Lirited ulit I oDit: rl{Bo xrcrR ,

lddErs :
P- O- iEbuiaaaqar.Tal. Gt smath,
ioDrxlR. Frx:3627r5,

!6e oligilE-I lteie al@t ritl @!ia .hdrd tE
r6t to ta.il E /n bi! i!d.4e 4 IE. addE!!
Eti@ed a!oE. Ae aEy fratlet irtoEti@ i!
ireie lEoe3sirg, tnse Ett€ to 4i1 -
pf€d6r r.&--d G e11 to toltfr @_
laoolo!71,t3 .

,x54 : 1O0 t payMt vitbin 15 days

ID o.der to frtner ilproE opoD oui iEpEcabre co.poBte coErnance record, Acl' Boa.d ba5 lnsrltured a
lrld i4.rtlrg rollcy- fn ese you cm across any mertfcal behavior of ou erytoyees ,kindly

EEit - aclSetbtcaleier-@ o! Tolf f.e berprine - 1300 2o9 1005 or Far +9r (22,
5515 9196 ot Po3t Bo! Xo. 25, EO lue 111001. or dlr..tly to th€ chrle. of the Act cmitt€ at at the
coiopaDy' 3 corlpGte offle fla1lg an olille lepot at: hips://inteqliry.rafa4€nold!..6.
hf@tloD so r€ceiwed yitl be Lept st!1ctiy coofldeltlal

Ea Eq Cdrq,tl,6 Dit*tlG:
a c@ats ,t lred (Acl) d6te3 to engaq€ in a btrsiEss Efatiotrship sith suppliers EDd / o!, you

sub-contractsors / ageIt5 that are ctultted to sustahable D.velolment- -rcr, fo11d3 a code of coDdlct
that decrds tne Erghest 3taDdalds ol Elal ard etnical benaviou 1i hr bE.laess deafi.qs- olr

pa.tDer ritn slpp11ers aad / or,you sal' onuacrors / aqelts, fho hav€ not orly set fot
tt!@elves hlgb standalds i! sEtal&Irtl1tyi but haE speclflcally talqeted avoid&ce of brilery and
corNptior by lollding au Ettricl cod€ of co!d!ct-

slppliers and / or, you. slb-contractors/agen* sha1l bnsirss ethlQtly and shall Em
to brtbery oi corrDplion ji any for- They shall ,ot either directty o! indirectly, or.€quest,

ag.ee to .eceiE or accepa any undoe pQculiary or otner admtage tor the purpose of oirtaialrs, letatllDq,
di.ectiDg or securllq any cmrcial, coDtlactEl, regulatoly or peEonaf adEntaqe, rt tncludes aDy
fiDaDcla] o. other adEntage slren o! teq!€sted for tbe try.oper pe.focn.e of a busines3 actlvity.

4-

vier li4Eltilg DiEtiE.
Fo. rEbuja c@ts Lirited

uEit I hit: }l,Blrir.N}GN,

rntlEi!.d srsEtory
@E! x EIr[Ilrr.-€eE ] ]la.E4E]

rrblja c&ent. risiiert,unit : ( rrDit: alBL.r.BGAa l,
P, O, Aorflarasar.Tal- a.dfrr, Dlsr. crr s@Lh,
xoDruRr PrF:352r15,

I!@t-- . Exr veEval

E-Uail : .:jmti€yahoo. c@

?,9i.d5

Pulchase orde!
& F E/pbt 2Boo?€-!63eic02

Ev 1i€lgue)

&'dg&nciti,
e,. E/e6 b :

Ambuia
Gerneht

Arbuj a ceoents L1Dited
( Unit: A!@U.TANAGAR )

Dist- cir s{)Mth
xoDIBAii , PIN :362115,

t,ador co<le t non327o2
GRASI}' IiDOSMIES LII.IEDI'XII IIIDIAN E'J'ON,
,ffIt^cAD{ vERxli Ro.t!

ri,ERA\ar, ! Prx: 362 2 66



t. I

P{'RCEASE ORDER ACCE PTA}iICE LETTER

Your Ref.: 2 800?84 689/NEO2 / 972e000A3?

a-,
Purchase Detca!theD-,.
Ambuj a Cements Li.tr.itea
AMBU.TANAGAA

.. !r. ;{tbul anagar
1a]. Kodina!,. Dist. Gi! somnath
KODINAR PIN | 362'1)-5
Gujarat ,IN

Sub: Acknowledgement I accepta$ce of purchase ordet nu:nber 2800?84689, dated
3r.12.2019 -

Jtacn lefelence to our contract, tre acknoxiedge the receapt of Purchase Older No
:80078{689, dated 31.12.2019 floa M/sArEbuja Cements Lj-&ited, AMBUJANAGAR, P. O.
AEbuj anaga!, Ta1. Kodinar, Dist. Gi! Somnath, KODINAR-362'715, IN for the supply of
matelr-al / ploviding services -

lle have gone through the purchase orde! lates and terms 6 conciitions I and I,e
accept the salle fo! executioB.

We are sending this lette!, duly signed ,ith our seal towards acknow-Iedging the
recerpt and acceptance of your purchase older on us. we will be executing this
pulchase order in i-ts totality as pe! all terms & conditions mentioned in it.

Authorized sr.gnaEory
tt/s.GRASIU INDUSTRIES I,II{ITED seal: Dat:e :

Sent to:
ADbuj a ceDente Lj.mited
AI{BU,IANAGAR, P. O. A&bujanagar. Ta1. Nodinat, Dist. Gi! SoEnath, KODINAR-362 715, IN

Note: Non submi.ssion of this orde! Acceptance Letter in tj,&e rr.ill- adversely
affect you! evaluation ratings.



GUJARAT SIDHEE CEMENT LIMITED SIDHEEGRAM.
veraval Kodinar Highway @ 276

Annuat Rate codract PURCHASE ORDER

CIN t'lo : L26940GJ1973PLC002245 wbbsite : w$/w.mehlagroup,com, E-mil : ged_snp@mehlagroiD-com

Phone : 0287&26a200
Fax : 0287&268t10

C'RASIM INDUSTRIES LIMITED
UNIT INDIAN RAYON
INOiAN RAYON COMPO{,ND

JUNAGADH VERAVA HIGIIVVAY

VERAVAL- 362265

GIIARAT
INDIA

CST r

TIH :

GST:2,IAAACG{4648520

Clln No:

Vedo. Code : GIOO2

Puchaseor.le.No r SGPO0015001920 - REVENUE
Date : 23 Nov 2019
StiooEd ro GUJARAI SIDHEE CEMENT I IMTTED

' ' GUJARAT SIOHEE CEMENT UMITED. Reg
Offi.: OtrVer3yd Kodinar Highway, PO:
PreshM'rada BO, Vra Slltfapad8 SO,
SIDHEEGRAM . 362275, GUJARAT.

CST NO: 2,t62{ 300019

G.S.T TIN NOi 241213000'19, GST No. : 24MACG8057G1ZP

Reg. No. / E.C.C No.: MACG8057&XM{01 PAN :

AAACGSO5TG

Please supply the blo/ling mateiab ln accordance wih trle Erns and condilions qecified below

S.No Itsln Cods f DeEc.iption otv UOl,! Rate , Unit (ltlR) Total

Mo3l0 - 0050 - FLY ASH - FLY ASH (lRC) - 500.00 TON 250.00

(Quality : as per Sklh€G Stardard G daM.

Oth€r terrE and [or|ditions :
'I . Tramportation of Fly Ash fuough hreo(! nil be arrrnge by uS.
2, You wjfl i$r!e GST B{ , gaE pass in duplicab dorE yrith eadr
lory.
3, Any olher dbcount sdlgnE Harod by you b ,prli(at le ftofi

lfurE to linE, $hidr you nill conrfirnicaG !o ur.
4, Yol, w $rbrnil your inydce akrB liltt defrfed delemer{.
5. Al lorry *|orld be bad ss p€r RT.O (Gui.) gross p.ssirE Gigtrt
orty.
p,Ulelghnent : AE per GST BI / Your $lebh brirge shafl be fnd-
E. \.{e have autm.ized M,/s. Vrjayiexmi TrBnrport Co. ffl bEhEff o{
GscL

0.00

Psge '1 of 2

125000.00

I



Plesse suppiy the iolowing maledab in accoRtanqe wiih the ier,r6 arl(l CofidttiorB specined below. SGPOO0l 5001 S20

S.No ItEm Codo I Defcription aty UOM , Unit (lXR)lm Total

cGsT 2.5%

SGsr 2.i%

3125.OO

3125.00

Prloe Terms

Traflsponer

Delivery Date

Rolnarls

PR Roqu€cter

; EXWORKS VERAVAL 131250.00

: ANY RELICALE TRAITSPORT

ChequenT$ - 1m% Palmer( adva.ce wih order: 31 Dec2019

Total

PRBopqrbnent : O.C/I-ABORATORY

PaynEnt TcmE

To

: IRIAL ORDER

: P R BARAD

r

Authorzed Sagnatory

?age 2 ol 2



 

 

 

 
ANNEXURE X 

 

ONLINE CONTINUOUS EFFLUENT/EMISSION 

MEASURING SYSTEMS (OCEMS) AT THE 

INDUSTRY 



 
Details of Online Continuous Effluent and Emission Monitoring System 

(OCEMS) 
 

 

Online Continuous Effluent Monitoring System: 

 CPCB approved, Online Continuous Effluent Monitoring System for pH, TSS, 

Temperature & Flow have been installed in their ETP and the online data has been 

transmitted to GPCB/CPCB server since 19.08.2015. 

 They have installed TOC Meter for Treated Effluent. 

 

Online Continuous Emission Monitoring System: 

  CPCB approved, Continuous Emission Monitoring System for Parameter Cl2, HCl 

were installed in Chlor-Alkali Plant and monitoring results has been transmitted to 

GPCB & CPCB server since 21.05.2015 and 12.08.2015 respectively.  

 Online Continuous Emission Monitoring System for parameter Particulate matter 

(PM) has been installed in Power Plant and data is being transmitted to GPCB & 

CPCB server since 19.08.2015. 

 Online Continuous Emission Monitoring System for parameter SOx& NOx has been 

installed and online data is being transmitted to CPCB and GPCB. 

 

Online Continuous Ambient Air Quality Monitoring System: 

 Three Nos. of Online Continuous Ambient Air Quality Monitoring Systems. (Station 

1: Rayon ADM Building on 05.12.2015, Station 2: Caustic ADM Building on 

25.03.2016 and Station 3: Guest House on 20.03.2020) 

 

 Analysis Results of Environmental Parameters of Station 1 have been displayed 

on digital interface at Main Gate. 

 

OCEMS Compliance Protocol: 

 The industry has filled and submitted the Protocol for Online Continuous Effluents 

and Emissions Monitoring Systems on June 29th, 2018 to ensure compliance. 

 The industry has availed the Remote Calibration facility as per the guidelines for both 

Effluents and Emissions Monitoring Systems. 

 Remote check for all the 4 stacks (i.e. all 4 parameters- SO2, NOx (Boiler Stack 1 & 

2)  HCl & Cl2) is successfully performed by the CPCB, Delhi on 28.02.2019 & 

01.03.2019. 



 

 

 

 
ANNEXURE XI 

 

DATA REGARDING FRESHWATER 

CONSUMPTION, POWER CONSUMPTION & 

EFFLUENT DISCHARGE 



Water  Power  Consumption

Date Consumption E.T.P Marine pump     in Rayon Plant

in M
3
/DAY KWH/DAY KWH/DAY KWH/DAY

1 2632 0 105 6194

2 1998 0 205 5590

3 1987 0 248 5288

4 1737 0 194 6248

5 1679 0 186 5673

6 1759 0 154 6773

7 1727 0 147 6272

8 1880 0 126 6213

9 1832 0 142 6320

10 1829 0 131 6414

11 1836 0 155 6369

12 2132 0 166 5797

13 1971 0 143 6517

14 2208 0 158 6748

15 2322 0 183 7329

16 2219 70 182 6016

17 3565 313 232 6490

18 3773 717 204 5765

19 3536 333 212 5481

20 3814 301 225 10153

21 4304 141 272 12000

22 3640 321 283 11888

23 3892 232 276 18303

24 3701 335 236 19376

25 3632 359 256 18153

26 3602 345 208 15469

27 3814 482 214 18231

28 4110 562 268 18548

29 3823 637 173 18089

30 3506 705 247 18126

AVG. 2815 195 198 9861

M
3

Domestic 

Purpose

 KL/Month 

Process Water

 KL/Month

Total Consumption 

KL/Month

8446 61656 84460

Effluent Discharge in the Month April - 2020

Date Meter Reading at 07:00 hrs.

01.04.2020 39610
76031

01.05.2020 115641

GRASIM INDUSTRIES LIMITED.

  UNIT : INDIAN RAYON

 VERAVAL.

WATER  & POWER CONSUMPTION REPORT

MONTH  :  APRIL - 2020

 Power  Consumption

Total Water Consumption in the Month April - 2020

Industrial Cooling

 KL/Month

14358



Water  Power  Consumption

Date Consumption E.T.P Marine pump     in Rayon Plant

in M
3
/DAY KWH/DAY KWH/DAY KWH/DAY

1 4109 621 243 16562

2 3783 506 226 16637

3 3496 539 198 14138

4 3852 272 291 16063

5 3684 217 160 16467

6 3561 172 181 16324

7 3557 170 157 16043

8 3386 99 113 15834

9 3483 99 105 15651

10 3198 113 157 13654

11 3340 92 105 16192

12 3645 120 163 16162

13 3684 112 132 16640

14 3914 160 152 16793

15 3868 162 116 16210

16 4102 154 194 16037

17 3597 130 181 14214

18 3751 288 229 16147

19 3891 378 280 16026

20 3535 370 284 16857

21 4074 344 259 16817

22 4085 348 219 16527

23 3602 268 194 16340

24 3606 206 198 14028

25 3647 199 284 16200

26 3611 252 219 16739

27 3695 208 301 17259

28 3736 252 285 17416

29 4015 245 151 17362

30 3943 223 116 17144

31 4305 219 162 15144

AVG. 3734 243 195 16117

M
3

Domestic 

Purpose

 KL/Month 

Process Water

 KL/Month

Total Consumption 

KL/Month

11576 84501 115755

Total Water Consumption in the Month May - 2020

Industrial Cooling

 KL/Month

19678

01.05.2020 115641

7996804.05.2020 125109

01.06.2020 70500

WATER  & POWER CONSUMPTION REPORT

MONTH  :  MAY - 2020

 Power  Consumption

Effluent Discharge in the Month May - 2020

Date Meter Reading at 07:00 hrs.

GRASIM INDUSTRIES LIMITED.

  UNIT : INDIAN RAYON

 VERAVAL.



Water  Power  Consumption

Date Consumption E.T.P Marine pump     in Rayon Plant

in M
3
/DAY KWH/DAY KWH/DAY KWH/DAY

1 4015 229 157 17307

2 3877 237 175 15620

3 3859 209 169 17264

4 4318 251 196 18894

5 4557 167 227 17964

6 4713 196 142 18684

7 4494 158 229 16826

8 4591 168 311 27334

9 4980 154 266 30941

10 5750 136 284 41636

11 7052 142 305 34016

12 7831 141 290 39735

13 8719 167 299 46068

14 8218 186 251 41517

15 9346 282 280 44780

16 9376 229 202 50448

17 8391 504 236 50215

18 9133 551 244 50054

19 8640 560 256 52996

20 8748 593 401 55203

21 9350 817 388 53079

22 9016 806 271 54741

23 8817 724 267 54446

24 9182 688 284 54127

25 9176 691 274 54331

26 9031 626 287 55085

27 8956 709 271 54348

28 8148 736 272 54349

29 8842 726 309 55740

30 8764 819 381 54043

AVG. 7330 420 264 41060

M
3

Domestic 

Purpose

 KL/Month 

Process Water

 KL/Month

Total Consumption 

KL/Month

21989 160520 219890

Industrial Cooling

 KL/Month

37381

01.06.2020 70500
118126

01.07.2020 88626

Total Water Consumption in the Month June - 2020

WATER  & POWER CONSUMPTION REPORT

MONTH  :  JUNE - 2020

 Power  Consumption

Effluent Discharge in the Month June - 2020

Date Meter Reading at 07:00 hrs.

GRASIM INDUSTRIES LIMITED.

  UNIT : INDIAN RAYON

 VERAVAL.



Water  Power  Consumption

Date Consumption E.T.P Marine pump     in Rayon Plant

in M
3
/DAY KWH/DAY KWH/DAY KWH/DAY

1 8879 745 323 55131

2 8806 731 332 56289

3 8787 695 280 55886

4 8381 851 554 54158

5 8154 880 710 50862

6 8093 934 684 51773

7 7937 755 649 52845

8 7927 762 547 54910

9 8428 767 347 52836

10 7632 782 568 53169

11 8061 816 644 52413

12 8217 725 388 50428

13 8462 732 383 52792

14 8588 782 280 52206

15 8310 694 286 52737

16 8033 751 268 51607

17 7735 749 202 53694

18 8394 793 213 53940

19 8325 741 209 50988

20 8520 765 302 56516

21 8001 808 289 53418

22 8035 740 354 54358

23 8074 729 295 54269

24 8191 803 311 54209

25 8254 810 238 52650

26 8048 860 274 53401

27 8247 829 291 51570

28 7861 843 294 53917

29 8043 798 324 51649

30 7387 896 482 52369

31 7916 898 327 54334

AVG. 8185 789 376 53268

M
3

Domestic 

Purpose

 KL/Month 

Process Water

 KL/Month

Total Consumption 

KL/Month

25373 185220 253726

Total Water Consumption in the Month July - 2020

Industrial Cooling

 KL/Month

43133

MONTH  :  JULY - 2020

 Power  Consumption

Effluent Discharge in the Month July - 2020

Date Meter Reading at 07:00 hrs.

01.07.2020 88626
178030

01.08.2020 66656

GRASIM INDUSTRIES LIMITED.

  UNIT : INDIAN RAYON

 VERAVAL.

WATER  & POWER CONSUMPTION REPORT



Water  Power  Consumption

Date Consumption E.T.P Marine pump     in Rayon Plant

in M
3
/DAY KWH/DAY KWH/DAY KWH/DAY

1 7676 933 213 50562

2 7842 943 264 52175

3 8217 996 372 55372

4 6892 1068 864 51337

5 6907 1000 1030 52748

6 6686 970 477 53383

7 7613 1055 581 54506

8 8124 996 471 55107

9 7851 1009 335 53254

10 7964 1033 411 54444

11 8024 1040 332 54684

12 7752 1035 308 50167

13 7992 1044 466 54217

14 7560 1170 655 53232

15 7671 1181 628 49824

16 8034 1105 430 52840

17 7883 1332 867 53459

18 8189 1224 450 52803

19 8029 1222 457 53293

20 7977 1255 414 52081

21 7982 1285 594 52028

22 7855 1148 417 50648

23 7728 1017 800 50468

24 7771 1150 522 52587

25 8005 1218 450 52237

26 8136 1191 551 52960

27 8612 1178 609 52597

28 8195 1159 389 52318

29 8408 1315 768 52336

30 8054 1344 1078 51182

31 8404 1166 830 53593

AVG. 7872 1122 549 52659

M
3

Domestic 

Purpose

 KL/Month 

Process Water

 KL/Month

Total Consumption 

KL/Month

24403 178144 244033

Industrial Cooling

 KL/Month

41486

01.08.2020 66656
215734

01.09.2020 282390

Total Water Consumption in the Month August - 2020

WATER  & POWER CONSUMPTION REPORT

MONTH  :  AUGUST - 2020

 Power  Consumption

Effluent Discharge in the Month August - 2020

Date Meter Reading at 07:00 hrs.

GRASIM INDUSTRIES LIMITED.

  UNIT : INDIAN RAYON

 VERAVAL.



Water  Power  Consumption

Date Consumption E.T.P Marine pump     in Rayon Plant

in M
3
/DAY KWH/DAY KWH/DAY KWH/DAY

1 8417 1208 585 52710

2 8340 1163 599 51126

3 8558 1252 435 52951

4 8923 1216 563 53509

5 8339 1239 550 54230

6 8280 1241 588 53481

7 8833 1257 603 55314

8 8437 1170 535 56741

9 8342 1084 351 56906

10 8356 1051 361 57188

11 8106 1050 321 56476

12 8592 1063 359 56271

13 8290 1082 317 55749

14 8698 1162 332 57295

15 8742 1172 355 57858

16 9421 1462 407 58716

17 9287 1498 427 58738

18 9079 1504 402 60407

19 9140 1456 420 60084

20 8528 1386 618 58094

21 9160 1501 432 57596

22 9311 1520 452 58742

23 8969 1420 488 58429

24 9851 1593 463 60409

25 9420 1364 412 60086

26 9346 1417 459 62222

27 9588 1391 348 60939

28 9827 1521 406 62416

29 9699 1355 398 62931

30 9356 1403 422 66435

AVG. 8908 1307 447 57802

M
3

Domestic 

Purpose

 KL/Month 

Process Water

 KL/Month

Total Consumption 

KL/Month

26724 195082 267235

Total Water Consumption in the Month September - 2020

Industrial Cooling

 KL/Month

45430

MONTH  :  SEPTEMBER - 2020

 Power  Consumption

Effluent Discharge in the Month September - 2020

Date Meter Reading at 07:00 hrs.

01.09.2020 282390
182036

01.10.2020 464426

GRASIM INDUSTRIES LIMITED.

  UNIT : INDIAN RAYON

 VERAVAL.

WATER  & POWER CONSUMPTION REPORT



Water  Power  Consumption

Date Consumption E.T.P Marine pump     in Rayon Plant

in M
3
/DAY KWH/DAY KWH/DAY KWH/DAY

1 9426 1551 438 69388

2 8868 1322 373 65187

3 9326 1343 428 65150

4 9838 1436 471 65775

5 9657 1301 528 67839

6 9742 1252 473 72241

7 9995 1269 539 73003

8 9990 1420 478 67115

9 9745 1276 536 67968

10 10436 1433 621 71004

11 10389 1317 471 69829

12 10317 1466 541 73278

13 10005 1380 590 72811

14 11310 1445 655 76341

15 10130 1389 694 76928

16 9664 1417 723 80149

17 9568 1305 623 82286

18 9376 1571 382 83600

19 10614 1340 705 90597

20 10267 1298 605 90815

21 10692 1252 669 93291

22 10894 1308 705 95854

23 10720 1294 550 94562

24 11186 1383 891 95787

25 11611 1337 688 93473

26 11663 1334 833 94892

27 12228 1554 866 97776

28 11704 1376 684 97591

29 11864 1646 779 100188

30 11316 1564 1002 100071

31 11780 1416 896 101026

AVG. 10462 1387 627 82123

M
3

Domestic 

Purpose

 KL/Month 

Process Water

 KL/Month

Total Consumption 

KL/Month

32432 236754 324321

Industrial Cooling

 KL/Month

55135

01.10.2020 464426
213766

01.11.2020 678192

Total Water Consumption in the Month October - 2020

WATER  & POWER CONSUMPTION REPORT

MONTH  :  OCTOBER - 2020

 Power  Consumption

Effluent Discharge in the Month October - 2020

Date Meter Reading at 07:00 hrs.

GRASIM INDUSTRIES LIMITED.

  UNIT : INDIAN RAYON

 VERAVAL.



Water  Power  Consumption

Date Consumption E.T.P Marine pump     in Rayon Plant

in M
3
/DAY KWH/DAY KWH/DAY KWH/DAY

1 11422 1383 670 100727

2 11714 1382 620 102668

3 12030 1417 548 102496

4 11911 1503 823 103735

5 12073 1630 749 107067

6 11951 1607 774 109223

7 12025 1802 835 111365

8 11820 1751 914 109161

9 12315 1922 847 110512

10 12391 1841 920 111633

11 12453 1888 1032 113299

12 12552 1690 816 113858

13 12267 1355 707 114684

14 12491 1315 848 115329

15 11714 1231 777 112787

16 11916 1132 668 112350

17 12379 1246 911 116487

18 12061 1228 902 116679

19 11650 1428 796 118617

20 11401 1307 922 118963

21 12431 1238 534 123731

22 11907 1154 795 123856

23 12105 1378 1069 124581

24 12257 1079 984 129760

25 12087 1205 881 129417

26 12630 1247 871 133286

27 12737 1071 917 130461

28 12875 1300 769 130904

29 13069 1334 665 128221

30 13015 1110 715 128348

AVG. 12188 1406 809 116807

M
3

Domestic 

Purpose

 KL/Month 

Process Water

 KL/Month

Total Consumption 

KL/Month

36565 266924 365649

Total Water Consumption in the Month November - 2020

Industrial Cooling

 KL/Month

62160

MONTH  :  NOVEMBER - 2020

 Power  Consumption

Effluent Discharge in the Month November - 2020

Date Meter Reading at 07:00 hrs.

01.11.2020 678192
248629

01.12.2020 926821

GRASIM INDUSTRIES LIMITED.

  UNIT : INDIAN RAYON

 VERAVAL.

WATER  & POWER CONSUMPTION REPORT



Water  Power  Consumption

Date Consumption E.T.P Marine pump     in Rayon Plant

in M
3
/DAY KWH/DAY KWH/DAY KWH/DAY

1 13287 1116 803 127466

2 13334 1292 790 128587

3 12722 1355 792 128093

4 12879 1178 601 130107

5 12357 1117 572 129778

6 12683 1283 572 128896

7 12170 1232 624 128032

8 12591 1212 631 128631

9 12225 1275 790 128405

10 12481 1337 915 128974

11 11869 835 1134 131055

12 11486 1082 879 131323

13 11435 1139 608 132756

14 11924 1236 800 134019

15 11852 1217 552 135678

16 11331 1244 800 137128

17 11752 1283 938 137911

18 12307 1175 621 139772

19 12071 1512 783 141100

20 11923 1200 721 139482

21 11862 1158 681 143711

22 12623 1368 805 143910

23 11788 1291 611 143682

24 11722 1213 880 141829

25 12105 1198 773 141362

26 12003 1171 584 141669

27 12082 1188 669 142732

28 12389 1094 597 145847

29 12904 1283 731 144574

30 12521 1262 595 144324

31 12442 1203 652 144381

AVG. 12230 1218 726 136297

M
3

Domestic 

Purpose

 KL/Month 

Process Water

 KL/Month

Total Consumption 

KL/Month

37912 276758 379120

Industrial Cooling

 KL/Month

64450

01.12.2020 926821
265304

01.01.2021 192125

Total Water Consumption in the Month December - 2020

WATER  & POWER CONSUMPTION REPORT

MONTH  :  DECEMBER - 2020

 Power  Consumption

Effluent Discharge in the Month December - 2020

Date Meter Reading at 07:00 hrs.

GRASIM INDUSTRIES LIMITED.

  UNIT : INDIAN RAYON

 VERAVAL.



 

 

 

 
ANNEXURE XII 

 

ENVIRONMENTAL CLEARANCE ACCORDED BY 

MINISTRY OF ENVIRONMENT, FOREST & 

CLIMATE CHANGE (MOEF & CC) 



F. No. J-1 101 1/343/2013- lA ll (l)

Government of lndia

Mlnlstrv of Envlronment, Forests and Climate Change- (1.A. Dlvision)

lndira Paryavaran Bhawan
Aliganl, Jorbagh Road'

New Delhi -1 '10003

subioct:ExpansionofvlscoseFllamontYarnatveraval'DistrictGirsomnath'GujaratbyM's
lndian Rayon" Envlronmental Clearance reg'

Ref. : Yout lotte, no. nil datod 24tn Novemb€r' 2014'

Sir,

This reference to your letter dated 24h November' 2014-alongwth Proiect documents including

Form t, Terms of References. prJltJirifiriiynliirt, ern",tnrp Repoi' puutic'nearing reporl regardins

above mentioned proiect and t';l'q;;';";;Lsion of Monitorini 
'"pb't 

dated 3oih December' 2014

on the above mentioned subject'

E-mail : lk. bokolia@nic. in
Telefax : 01 1-2t1595313

Dated 22d June, 2015

To,
Dr. Bir KaPoor, Unit Head

M/s lndian Rayon ( A unit of Aditya Birla Nuvo Ltd )

Sy No. '1502, 151 1, 1516 & 1493

Junagadh-Veravel, Verval,

District Girsomnath, GuJarat-362266

E-mail : s. rathore@aditvabirla com' bir ka aditvabirla,com ; Fax: 2876-243569;

2.0 The Ministry of Environment, Forests and Climate Change has examined your application lt is

noted that ProPosa I is for exPansion of Viscose Filament Yarn at Sy. No 1 502' 1507, 1511 1516 &

1493, Veraval, Distri c1 Gir Somnath, Gujarat by M/s lndian RaYon. Total plant area is 176 acres of

which greenbel t will be develoPed in 59 acres. ProPosed expansion wtll be don e within the existing

plant premises; thus, no additional land is required. lt is rePorted that no national Parks/wildlif e

sancluaries /biosPhe re reserve & reserv ed lprotecled forest lies within 10 km radius Project site

Arabian sea is at 700 m from the Plant site Triveni sangam of the rivers namely Hiran, KaPila,

Saraswati is located at 6.5 km from the Plant s ite The Seasonal River Devka is passing iust near the

plant site. Cost of the proposed exPanslon ls Rs. 850 crores. Rs. 40 C rore and Rs. 2 0 Crore are

earmarked towards capital cost and recurring cost per annum for implementation of EMP. The

followi oducts wlll be manufaclured
Proposed
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General Conditions:

A. SPECIFICCONDITIONS:

12000
10560

100

No Cha
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a

3.oESPandadequatestackhelghtwillbeprovidedto.coalfiredboiler.LowNoxburnershallbe
provided in Captive Cogeneratiori Power ilant to reduce the NOx emissions Fluidized bed

combustion boiler & lime oosrng-s'ysiem wi be provided. to.control so, emissrons. Bagfilter & cyclone

."pirli"i*irr uJ instalted in noltei nouse to conkol particulate emissions Baglllter wrll be provrded in

coal crusher plant. Exhaust 
"on-t"in.g 

CS, 
"nO 

H2S gas.from rayon plant will be.passed through

scrubber. Scrubber alongwith .i""x 
"i 

""o"qr"te neignt ivitt be provided to Sodium Sulphite^and Liquid

SO2 plant. Fresh water ,"qr,,","ni f'oln if'e Um'etni oam witt be increased from '!2938 m3/day to

1593g m3/day after expansion. Efftuent generation afler expansion will be 10540 m3/day and treated in

the effluent treatment prant ter-pi-to mEt stipulated standards before discharge from factory outlet

throuoh marine prpeline with oiirrS"i svs", *lth more than 77 time dilution into deep sea for design

:ffiil;.J';60'0 .i7o"i. ettru"nt recycling reverse osmosrs (Ro) plant will be ins^talled to produce

;iild;l;;; ili.'*"i,i' sJ;;;;iti b;i,eated.in the sewase ireatment plant (srP) Flv ash wirr

be sent to group cement ptant:';;;i pr""t a riit ol the quantity will be given to the GPCB approved

vendors. process sludge is UeinJ iiorlJ in identified area and briquettes are formed by use of process

sludoe. cellulose waste, coal asil'cn"icoar ir,urry ano used-in boiler & co-incineration in the Group

iillY"t,i;'ilil ffirii.:;iil;; .rrJgt ;iil be ient ro rsDF site waste catalyst wilr be sent to

authorized recycler/re-proce"r"r" 
-w"it"lip"nt 

oil will be handed over to authorized recyclers/re-

processors.

4.0 Public hearing/consultation was conducted by the on 4hoctober' 2014'

S.O All manmade fibers manufacturing including rayon are listed at S No. 5(d) under category'A'of

Schedule of EtA Notificatto", ioiiol"J ,jrpr"iseo-by tie Expert Appraisal committee (lndustry) in the

Ministry.

6.OTheproposalwasconsrderedbytheExpertApPll:"'lCommittee(lndustry)inits.'16rhand34'h
ila,"n"'ii;'orirg'iolh _ ;i;;;;h;i, Tora ,no rz"-retn February. 201s respectively Project

prooonent and the EIA Consrti"ni nlr"ii'.rrvr enuiroNet Pvt. Ltd., have presented EIA / EMP report

; #'i# ionl elb n". t"ri.,i in" er,q I iue Report and additional information to be satisfactorv

]iffi il"il Ji.o,il."" *,tn trili irJ.",itla roRs. ihe committee recommended the proposal for

environmental clearance.

7.0 Based on the information submitted by the project proponent. the Ministry of Environment and

Forests hereby ""*ro" "n'iion'ent"l 
dei'ance to above project under the provisrons of EIA

Notificatron dated 14m Septem-Oei 2006, subject to the compliance of the lollowing Specific and

i) ESPandadequatestackheightshallbeprovldedtocoalfiredboilertocontroltheair
!ii"..". *iti. in" tirit stiiuiaieJ bv cPCB and GPCB 

. 
Low NOx burner shall be

ilfiil";;iir" Eoa.n".',iion Powei Plant to reduce the Nox emissions'

The gaseous emissions (SOz, NOx, CSr, H2S' CO' HC) and particulate- m-atter from

Jli",r".:.-""J-Cip units sha' ionio* to t'n" n-orms prescribed by the CPCB/MPCB from

time to time. At no time, tne emiss-ion levels sha go beyond the prescribed standards. ln

the event of failure ot any porruiiJi controi system 
-aooptLo 

oy- tne unit' the respective unit

shall not be restarted untit tne controt-'"tt""" are rectified to achieve the desired

tr l\,' 
2

r

ii)



iii)

iv)

v)

efficiencv. Continuous emission monitoring system (CEMS)^should be installed to measure

36;:13, Iij'e.'t[rrrt" t'"' iii" 6pi Etilx ird'soz is' and H's rrom process prant

stacks.

Exhaust containing CSz and H2S gas from rayon plant shall be passed through scrubber'

Ambient air quality data shall be collected as per NA4gE-S standards notified by the

ffiiJJ#"Esh Ho ezo(eiii;-i6Fs"ptlrber, 200e. rhe levels of PM,o. PM25.

;'3::'tic;;, L6'-id,:'ii,', iir-vol' i|1J methane. and non methane Hc sharr be

monitored in the ambient ,n '# 
a[i'lv"J ai a-convenient location near the main gate of

the company and at important-puUiit i'r'""" The company-shall upload the results of

monitored data on its weosit'e-lnO shall update -!".. 
t"" Deriodically lt shall

simultaneously be sent to tn"' Faio'L' "inl Jt-r"roer the respective Zonal office of

CPCB and GPCB

ln olant control measures ior checking fugitive emlssions from all the vulnerable sources

shall be provided. Fugitrve ;i;il;; shill be cortrolled by orovidins closed storage'

ctosed handting & .onr"yrn"u'o'f i,ri!"",i"iii.it"iils, mutti cvitone separator and water

sorinkling system. Dust .'pp';;;;-;;Gm including.water sprinkling system shall be

orovided at loading and '"'o"d;;;;;;i; 
controt dtLt emissions Fusitive emissions rn

ihe work zone environment, proira i"* materials storage. area etc' shall be regularly

.""iiJi"a-inl 
"missions 

.n"ii"-or'tor.rn to the limits stipulated bv the GPCB

The gaseous emissions from.DG set shall be dispersed through adequate stack height as

per CPCB standards oto"r|JIn"o"'o"'il ti;ioi provided toine DG sets to mitigate the

noise Pollutlon.

Total fresh water requirement from Umrethi Dam supply should not exceed 15938 m3/day

and prior permission snarr oe 
'Jniaiiea-i;; lh" conc;tneo Authoritv' No ground water

should be used Eftorts ,nor'o o'J'i"iJ'o i"ouC" tn" fresh water requirement by adoptrng

Jntin"orc", Reuse and Recycle) concept'

Total industrial wastewater generation shall not exceed 10540 m3/day As proposed'

effluent should be treated il'"'i"nJ''"rr'""i t'"'i'""t. plant' Treated effluent shall be

discharged into conveyance "t"t"i' 
t"i "'i"" 

disposal after conforming to the standards

orescribed for marine o,".n"rJJ'ior.-" "ii "Ot""iig 
p"imission from the GPCB Treated

efftuent shoutd be passed ,iilil';;;; ;;;J d.i"9 pH meter, roc a'talvzer and

ftr*meter should be inst"f f eO."ill'pro["sJ 
"ftf-r"nt 

ihall be discharqed in and around the

oroiect site. sewage should #i':;;; GiP The- waler oualitv monitorins report tor

ir"it"d 
"tflu"nt 

should be t'#itt'"d to ir''!" cpCB and uinistry's regional office at Bhopal'

As DroDosed, effluent recycling RO plart shall be installed to produce 2O0O m3/day recycle

;:tilH;; Jn"tt o" '"0" 
toi recoverv of sodium thiosulphate'

Treated effluent shourd be passed through guard pond_ onrinc oH meter. frow meter and

ToC analyzer should be r#t"-il;i' suiptrile contents in the effluent should also be

monitored

Process effluenuany wastewater shall not be allowed to mix with storm water' Storm water

ir"i" ti"ri6" pr.sei through guard pond

The company shall obtain Authorization for collection' storaoe and disposal of hazardous

wasre under tne nazaroo'u'i'"'6;.;;" 
'iM;;;s"ment Ha-ndlins ard rrans-Boundarv

Movement) Rules, 2oo8 
""o?rn"ti"J'"J 

on oJt" to' T'?l?ott"nt 
of Hazardous wasres

and prior permissron t'orn npi66'"1'rr 6e obtained for dispoial of solid / hazardous waste

in the TSDF. A copy of the .","""s;"]i'u" .,l,itted to the Minrstry and Ministry,s Regiona|

Office at Bangalore'

The Company shall strictly comply with the rules and gurdelines under Manufacture'

Storage and lmport of nt'"'ll'I'6nit"'r" 6tiiriCl Ries' 1989 as amended time to

, ))Y

vi)

vii)

viii)

ix)

x)

xi)

xii)

xiii)



time All Transportation of Hazardous Chemicals shall be as per the Motor Vehicle Act

(MVA), 1989

xiv) All the recommendations mentioned in the Environmental Management
'n""i-"..L"t Reporl, Disaster Management Plan and safety gu

Plant, Rapid Risk
idelines shall be

xv)

xvi)

xvii)

xviii)

xix)

xx)

xxi)

xxii)

xxiii)

xxiv)

B

implemented.

BoilerashshouldbestoredseparatelyaSperCPCBguidelinesSothatitShallnot
adversely affect the ai, quar'ty, i5Jo-rnin'g 

"ir. 
ootn" by wrnd or water regime during rainy

season by flowing alongwith tne iiorm wlter' Direct exposure of workers to fly ash & dust

shall be avoided

All the fly ash shall be utilized as per Fly ash Notification' 1999 subsequently amended in

2003 and 2008.

Theunitshallmakethearrangementforprotectionof.possiblefirehazardsduring
manufacluring process in matenainanAting Fiie fighting system shall be as per the norms'

occuDationalhealthSuNeillanceprogrammeshouldbeundertakenasregularexercisefor
;TJ"#;il6 ir,"'i,r"i ,,a'taJitities in the occupationar hea[h centre should be

strengthened and the regular tiloi"tii""t t"""rds of eaih employee should be maintained

separately.

Oedicated parking facility for loading and unloading of material should be provided in the

ili;';;;';;'unii "rio,ro 
;;;;6p;";;pte'me-nt sooo rrarrc manasement svsrem for

their incoming and oulgolng vehicles io avord congestion on the public road'

As proposed, green bett over 33 o/o of the total proiect area should be developed within

plant premises with at least ro ,.r-et"i *io" ilen belion all sides along the periphery of the

oroiect area, in downward o'rJion, 
"nJ 'iong 

road sides etc selection of plant species

il"iil;;;;"; th" CPcB guidetines in consultalion with the DFo'

AllthecommitmentsmadetothepublicduringthePublicHearingiPublicConsultation
iljiln;;il";;-ai;oJo;r,-zdra'inru o" salisfacrorily implemented and a separate

budoet for implementing tn" "-"t" 
snatt Oe attocated and information submitted to the

Ministry's Regional Office at Bhopal'

The Company shall submit within three months their policy towards Corporate Environment

Resoonsibility which should i^r"i-rfi" 
"oai""" 

(D Standari operating process/procedure to

L:i;;';il 
'i;rs 

anv intringe;enuoeviationi viotation of environmental or forest

ill#rr""i't"an,",ii-fiiii'ieratcniJa-r';;;i; t' Administrative order of the companv to deal

with environmental issues anJ eisuring compliance to. the environmental clearance

l,liii,i'Jii'jriiir,r sv"t". or Lporting ot 
"non-compliance/violalion environmental norms to

inl g;rtJ 
"r 

oi*ctors of the company-and/or stakeholders or shareholders

At least 5 o/o of the total cost of lhe project (i e Rs 43 Crore) shall be earmarked lowards

the Enterpnse Social comm[mltit 'iibtl 'based on local needs and action plan wilh

financial and pirysical urearupio"i"ir!-"nirr-G prepared and submitted to the Ministry's

iiitlJl,ir ?:'iil;ian"p,r' r"trii"t""t"tt" 
"t 

s'ih p..os",n should be ensured accordinslv

in a time bound manner'

Provision shall be made for lhe housing for the construction labour within the site with all

necessary infrastructure "ni 
'i""[iG ""'ih as fuel for cooking' mobile toilets' moblle

;;;;;";i;t plant, safJ drinking *'t"t medical health care' crdche etc The housins

may be in lhe form of tempoi"i'ri*iri" t" ue removed afler the completion of the project

A the conslruction wastes J;i;;;";g;J io that there is no impact on lhe surrounding

environment.

GENERAL CONDITIONS:

The oroiect authorities must strictly adhere to the stipulations made by the Gularat Pollution

c"iti"ib"i,ii'Cpcei' st"t" Goveinment and anv other statulory authorrtv

4

W



.it No further expansion or modificatlons in the plant shall be canied out without prior approval of

rhe Ministrv of Environment "^ffi;;; 
1; ;ase of deviations or alterations in the project

orooosal from those submitted tJti',!'iriii.tw r,ii "i""irn." 
a fresh reference shall be made to

in" Ministrv to assess th" d"q;;;;"; ;;;'nio-ns-rmposeo and to add additional envrronmental

protection measures required, if any'

TheNatlonalAmbientAirQualityEmissionstandardsissuedbytheMlnlstryvideG,SR,No,
826(E) dated 16th November' 2009 shall be complreo

The locations of ambient air qualify m-onitoring stations-shall be decided in consultation with the

State Pollution Control Board i3i'Cgl ""0 
it 

"h'tt 
t" 

"n"*ed 
that at least one stations is

installed in the upwind anO oiwnwinO direction as well as where maximum ground level

concentrations are ar iciPated.

The overall noise levels in and around the plant area shall be keot well withrn the standards by

provrding noise control t"'*;;i;;;;;i i*utti" .hoods' 
silencers enclosures etc on all

sources of noise generalon 
'v+;';#"i norse levels shall conform to the standards

presdibed under Environme"t fplil"ii'"iina' idao R'i"t' 1989 viz 75 dBA (dav time) and

70 dBA (nght time)

The Company shalt harvest rainwater from the roof tops.of the buildings and storm water

drains to recharge tire grouno';il?-anJ use tne same water for the process activities of the

project to conseNe fresh water'

Training shall be imparted to all employees on safety and health aspects ot chemicals

handling. pre_emptoyment .ni rJrtin'" i"iilocal medical-examinations for all employees shall

be undertaken on regurar o*ir-i.,nrlg t" a[ emproyees on handring of chemicars shall be

imparted.

usage of personner protectron Equipments (ppEs) by a, emproyees/ workers shall be

ensured.

The company shall also comply with all the environmental protection measures and safeguards

orooosed in rhe documents .l#',',i# iJir," 
'rr,'i"ili.v. hi,the recommendations made in the

EIAJEMP in respect ot 
"nrir"oireif,r' 

,"nrg"."nt, risk mitigation measures and public

n"rr-nJ't"f .ting to the project shall be implemented

The company shall undertake all relevant measures,,for improving the socio-economlc

conditions of the surroundrd""r; 
'6In 

"Alriii". 
shall be undertaien by involving local

villages and administration'

The company shall undertake eco-developmental measures including community welfare

measures in the proiect 
"'"" 

toi tn" o'"t'll improvement of the environment

A seoarate Environmental Management ce equlpped with-full fledged laboratory facihties shatl

;":;ft;i";;;tv lriin" E"'i'"'i'"ntal Management and Monitonng f unctions

ThecompanyshallearmarksufficientfUndstowardscapitalcostandrecurflngcostperannum
to implement the conditions ilffi;Uih; nlinistrv or Environment and Forests as well as

the State Government rfong #th'ih"-irilernentation'schedule for all the conditions stipulated

herein. The lunds so earma'reJ for enviionment managemenU pollution control measures shall

not be diverted for any other purpose'

A coov of the clearance letter shall be sent by the project prooonent to concerned Panchayat

Zila Farisad/Muni"ip"r co'po'lii5l'"u'il" il"'r ebov anil tne local NGo if anv' rrom who

suggestions/ representations: t;;il: ;;; t;"ied while processins the proposal

The oroiect proponent shall also submit six monthly.reports on the status of compliance of the

stiouiated Environmental Cf""j*""" lo"Oitions including results ol monitored data (both rn hard

cooies as well as bv e-mail)"di;; i""i"J"l n"gtnir.otrc" of MoEF' the respective zonal

o*ice of CPCB and tn" o'i"'l'i'iiirii[^-Contl'ot"goaro A copv of Environmental clearance

and six monthly compllance tt'ilt t"p"'t 
"nal 

be posted on the website of the company'
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Theenvironmenta|statementforeachfinancialyear-ending3lsiMarchinForm-Vasis
mandated sha be submitteo to-inI-*"."r"J si"t" Pollutio-n control Board as prescribed

under the Environment tptot"aLnl n'L", tggo' 
"" 

amended subsequently' shall also be put

on the webslte of the company "roig;tn 
tt'" status of compliance of environmental clearance

conditions and shalt also oe seni io t-he respective Regional of{lces of MoEF by e-mail.

The proiect proponenl shall inlorm the public that the project has been accorded environmental

ctearance by the Ministry il ;jies of the cieaiance., letter are available with the

SPCB/Committee and may ,,.o-ot-!!!n ai Wiosite of the Ministry at www mgef niq i:n This

shall be advertised within sevei J"V" t'"t in" O:" :l 1":!"-,:t 
the clearance letter' at least in

two local newspapers tnat are *ia:fy circulated in the region of which one shalt be in the

vernacular language of tne focafiiy iorit"rn"O 
"nO 

a copy oflhe same shall be forwarded to the

concerned Regional Off ice of the Ministry'

The proiect authorities shall inform the Regional Office as well as the Ministry' the date of

financial closure and llnal 
"pp'oJ"i 

oi tn" piject Oy the concerned authorities and the date of

start of the Proiect

The Ministry may revoke or suspend the clearance' if implementation of any of the above
8.0
conditions is not satisfactory

rules

g.0TheMinistryreservestheright.tostipulatead-ditionalconditions,iffoundnecessary'The
Iorp"ny in a time bound manner will implement these condltrons'

10-oTheaboveconditionswillbeenforced'inter-aliaundertheorovisionsoftheWater(Prevention&
Contror of poilurion) Act 1s?;,;;"i;,;;;;i;"-e Control of Water Pollution) Act 198!' the

Environment (Protection) na r 6'e6,' n 
jtaioous Waste (Management' Handling and Trans-boundary

Movement) Rutes, 2008 anO tn""t",jUiiliiaOii'i, r"irir"* Act i 991 aiongwith their amendments and

1 1 .0 Environmental Clearance is issued to M/s lndian Rayon for expansion of viscose filament yarn

at Veraval. District Gir Somnath, Guiarat'

(Lalit Bokolia)
Additional Director

Forests and Climate Change, lndira

(Lalit Bokolia)
Additional Director

"ooi 
toil" 

principar secretary, Forests & Environment Department, Government of Gurarat, sachivalaya,
' 

8d Floor, dandhi Nagar - 382 010' Gujarat'

2. The Additionat prlncipai"6n-iei' cohi"*"tor or Forests(cenkal), Minrstry of Envrronment &

Forests, Regional or'"", L-i,'ei"t" dotny t-inr noao -3'-Bhooal 462 016' M'P

3. The Chairman, C""t rr p;rii,in=C;;;i d;il P"rivesh'Bhavan, CBDcum-ofiice Complex' East

. +#^.Hglril;l:3,?""|l:l-.if"t33tution controt Board' Paryavaran Bhawan' sedor 1o A' Gandhr

Naoar-382 043, Gu.larat'

ffiil;;; C"ir. rtiini"rw of Ministrv of Environment'

irr*rr"i""n Ahry an. Jotbagh Road' New Delhi'

ouara f ite/Monitoring File/Record File6
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ANNEXURE XIII 

 

COMPLIANCE STATUS OF ENVIRONMENTAL 

CLEARANCES ACCORDED BY MINISTRY OF 

ENVIRONMENT, FORESTS & CLIMATE 

CHANGE, GOVERNMENT OF INDIA, NEW 

DELHI 



ADITYA BIRLA

By Registered AD / Speed Post

olc

GRASIM/ENV/ DO2O
May,25,2020

To
Ministry of Environment, Forests & Climate Change
Westem Region Office Westem Zone),
Kendriya Paryavaran Bhawan, Link Road No. 3,
E-5, Ravi Shankar Nagar, Bhopal - 4620'15

Kind Attenton: Dr. M. Ramesh

Sub.: Compliance Status of Environmental Clearances accorded by Ministry of Environment,
Forests & Climate Change, Govemment of lndia, New Delhi

Ref.: 1. MoEF Letter No. J-11012/25/95-lA.ll (l) dated 19.06.1995 & Amendment dated 31.08.1998
2. MoEF Letter No. J-110111445120081A.11 (l) dated 18.07.2008
3. MoEF Letter No. J-110'l1B82r2OO8lA.ll (l) dated 02.08.201 1

4. MoEF Letter No. 11-80/2008-lA.lll dated 20. t0.2008
5. MoEF Letter No. 11-80/2008-lA.lll (Part - ll) dated 07j2.2009
6- MoEF& CC Letter No.J-1'1011/343/2013-lA ll (l) dated 22.06_2015

Respected Sir,

This is in reference to above mentioned letters received ftom MoEF&CC, please note that we are
complying all stipulated condition. We are attaching herewith the descriptive reports on status of
compliance to conditions of Environmental Clearance and Environmental Management for the
period 1"t November 2019 to 30n Apri I 2020 as Aonexure - A.

Weh u will find the above in order.

Singh Dagur

u9

5l
The Director
Forest and Environment Depa(ment
Block No. 14, 81h floor Sachivalaya
Gandh inaqar - 3820'10

Unit Head

cc:

Ju h - 362001 1.EYStation Road

Central Pollution Control Board Zonal Otfice (West),
Parivesh Bhavvan, Atmajyoti Ashram Rd, Opp. VMC
Ward Office No. '10, Subhanpura,
Vadodara - 390023

,9

Rffi,t
The lashton yatn

Grasim lndustries Limited
Unit- lndian Rayon

Veraval362266, 0ist. Gir Somnath, Gujarat, lndrii

The Regional Officer
Gujarat Pollution Control Board
Pankaj Vikas Bunglow
Opposite Saint Annes Church

GRASIM

<,

lndustries Limited; Unit - lndian Rayon



A. As per Letter No. J-I1011/343/2013-lA ll (l) dated 22n June,20't5 by MoEF & CC for Expansion

Project for production of Viscose Filament Yam (1650 to 2/tt,0 MTPM), Sodium Sulphate (NazSOr)

Plant (2050 to 2350 MTPM), Captive Power Plant (34-5 to 54.5 MW) along with lnstallation ot Sodium

Sulphite (Na2SO3) Plant (3000 MTPM) & Liquid Sutphur Dioxide (SOr) Plant (1500 MTPM).

t. ESP and adequate stack height shall be

provided to coal fired boiler to control air

emissions wkhin the limit stipulated by

CPCB and GPCB- Low NOx burner shall be

provided in captive Co-generation power

plant to reduce the Nox emissions.

Our existing Captive Power Plant is operating with CFBC

technology having capacity of 34.5 Mw, for which we have

installed three nos. of Electrostatic Precipitator to control

particulate emission. Opacity meter has been installed for

Continuous PM Emission Monitoring. The height of

chimney of both Old & New Power plant Stacks is of 122 m

as per the CPCB standards.

Compliance of Condition is noted and planned accordingly.

Moreover, lt is expected that 20 MW Captive power Plant

with CFBC technology will be commissioned by June'2o21

as the order for the boiler has been placed in May2O19.

Flue gas of proposed Captive Power Plant shall be

exhausted through the existing chimney. Further, we will

ensure actualization of all particulars during commissioning

of the project.

The gaseous emissions (SOu, NOx, CSz, HzS,

CO, HC) and particulate matter from

process and CPP units shall confirm norms

prescribed by the CPCE/ GPCB from time to

time. At no time, the emission levels shall

go beyond the prescribed standards. ln the

event of failure of any pollution control

system adopted by the unit, the respective

unit shall not be restarted until the control

measures are rectified to achieve the

desired efficiency. Continuous emission

monitoring system (CEMS) should be

installed to measure SO2, NOx and
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. At present in our existing Chlor-Alkali plant, we have

installed online continuous Emission analyzer for

parameter Cl2 and HCI in Hypo and HCI Stack respectively.

similarly, online continuous Emission Monitoring System

have been installed for Parameter Particulate Matter (PM),

SOr, NOx for both Old and New Power Plant and data w.r.t.

all above mentioned parameter has been transmitted to

GPcB/cPcB server.

We have imtalled Online continuous Emission Monitoring

System for parameter SOz for both of Sulphuric Acid Plant

and it is in operation.

we have installed three Nos. of H:S monitors & Three Nos.

of CS2 monitors within CS2 Plant to indicate the Work Zone



particulate from the CPP stack and SOr, CS,

and H2S from process plant stacks.

concentration of CSz & HzS gas. ln addition, we have

installed Online Continuous Emission Monitoring System

for parameter CSz & HuS for both Rayon Stack and now

analyzer performance is kept under stabilization.

We have also installed 36 Nos. of Chlorine Sensors in our

Caustic Soda Plant which are inter-connected to the

Distributed Control System through which whole lot of

manufacturing process are carried out.

Also we have installed 12 Nos. of hydrogen sensors for

monitoring which are hooked up with DCS for onsite

hydrogen handling area in Caustic Soda Plant.

The gaseous emission from process stacks conform to the

standard as per prescribed by GPCB/MoEF & CC. The

reports are submitted to GPCB every month and Six

monthly reports are being submitted to RO, MoEF & CC,

Bhopal. Copy of the stack monitoring results from Noy'2019

to Apr'2o20 are annexed and marked hereto as A!!CISIC_-

L

Apart from above, stack monitoring, AAQ and Treated

Effluent Analysis results performed by NABL (QCl)

acredited laboratory namely "Kadam Environmental

consultants" Vadodara, results of which are annexed and

marked hereto as Annexurc - ll.

r
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Exhaust containing CSz and HzS gas from

rayon plant shall be passed through

scrubber.

ln the existing Rayon Plant, HzS is scrubbed with Caustic

Soda in 2 stage Absorption system to recover Sodium

sulphide. The gaseous emission from the Carbon di-

Sulphide plant in the form ol CS2 are recovered by

condenser.

Exhaust gas containing CSr & HzS gas is controlled by

supplying humidified air through Air Washers continuously.

The exhausting dilute gases through 2 Nos. ofprocess stack

and the emission level of both CS2 & Hrs concentration is

being maintained within permissible limit.



The project will be expanded in thre€ phases within 5

years for which EC & CfE have been granted.

Phase-l: We have been granted Consolidated Consent and

Authorization (CCA) from GPCB, Gandhinagar for enhancing

VFY production from 1650 MTPM to 1950 MTPM vide letter

no. GPCB/CCA/ING-1(23)/ID172391345269 dated

12-OZ-2OL6. We have been granted a renewed cc&A

No. cPcB/lD- 17239lccAlNG-1 (27) for which consent

order number is. AwH -92560 Date of issue:.23lo4l2ola.

For enhancing VFY production, 12 New Machines were

being installed and the installation due to some unforeseen

reasons is kept on hold till the end of 2021. The existing

pollution control facilities are adequate to maintain the

stipulated norms by GPCB.

Phase -2: ln order to further increase the production of

Viscose Filament Yarn (1950 to 2200 MTPM), Sodium

Sulphate (NarSor) Plant (2o5o to 2350 MTPM), captive

Power Plant (34.5 to 54-5 MW) within the existing plant

premises, we shall seek prior approval for CTO from GPCB

prior to production.

Phas€ - 3: ln order to further increase the produdion of

Viscose Filament Yarn (22m MTPM to 2400 MTPM) & ner/y

product sodium sulphite (Narso3) Plant {3oo0 MTPM) and

Liquid Sulphur Dioxide {sor) Plant (150O MTPM) within the

existing plant premises, we shall seek approval for CTO

from GPCB prior to produdion.

Duringthe commissioning of Phase -2 & 3, concentration of

CS: & HrS in process gas shall remain within permissible

limit by the application of similar facilities.

Ambient Air Quality data shall be collected

as per NAAQS standards notified by the

Mlnistry vide G.S.R. No 826 (E) dated 16t"

September, 20O9. The levels of PMro, PM:.s,

ln the existing plant, four Nos. of AAQ stations are

established and ambient air quality is being measured for

PMro, PMz.s, SOx, NOx, CSu, HzS, HCl, and Clr' Location of

stations are concluded after consultation with GPCB
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SOz, NOx, CO, CSz, HrS, HCl, VOG and

methane and non-methane HC shall be

monitored in the ambient air and displayed

at a convenient location near the main gate

of the company and at important public

places. The company shall upload the

results of monitored data on its website and

shall update the same periodically, it shall

simultaneously be sent to the Regional

office of MoEF, the respective Zonal office

of CPCB and GPCB

officials. Copy of the AAq results from Nof2O19 to

Ap/2O2O are annexed and marked hereto as Annexure - lll.

The AAQ results are being displayed in main gate and the

same is being updated regularly. The AAQ results are being

uploaded in our website

{h orasim.com/sustainabilitv.asDx &ttD

http://aditvabirlanuvo.com/indianRavon.php) regularly

Simultaneously, the same AAQ results are sent to all the

statutory body. Apart from above, Ambient Air Quality is

performed by GPCB approved Environmental Auditor

namely Darshan Engineering College, Rajkot.

Further, we have installed Two nos. of online Continuous

Ambient Air Quality Monitoring System (CAAQMS) over

Rooftop of our Rayon Administrative Building and over

rooftop of Caustic Soda Administrative Building. Online

Data from both the stations are being transmitted to GPCB

server. ln addition, AAq and Treated Effluent Results are

being displayed over digital interface at our Main gate.

Additional one nos. of Continuous Ambient Air Quality

Monitoring System (CAAQMS) has been installed and the

photographs of the same are enclosed as Annexure - lV.

ln plant control measures for checking

fugitive emissions from all the vulnerable

sources shall be provided. Fugitive emission

shall be controlled by providing closed

storage, closed handling & conveyance of

chemicals/materials, multi cyclone

separator and water sprinkling system. Dust

suppression system including water

sprinkling system shall be provided at

loading and unloading areas to control dust

emissions. Fugitive emissions in the work

zone environment, product, raw materials

storage area etc. shall be regularly

ln existing plant, we have taken adequate preventive

measures in all potential fugitive emission generating

points such as coal handling point, transfer point etc. to

control fugitive emission. The arrangements are as below :

. Coal is being kept in a covered shedand it is being

transferred to Coal Bunker through encased conveyor

Belt system to prevent fugitive dust emissions.

. Bag Filters & cyclone separator {Mechanical dust

colledor) with Coal fi red boilers to control particulate

emissions.

. Water sprinkler system in coal Handling Plant to

control fugitive emissions
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monitored. The emission shall confirm to

the limits stipulated bythe GPCB.

Dry fog based Dust suppression system (11.4 Nos.

Nozzles) provided in Coal Handling plant with

inyestment of Rs. 30 Lacs to control of sub-micron

particle of dust

Water sprinkler system in coal yard to control

particulate emissions

Water sprinkler system in ash pond area to control

particulate emissions

Further, to improve the Ambient Air Quality, 26 Nos.

of Rain Guns are provided for suppression of Coal

Dust in Coal Storage & Handling Unit.

Work environment is being monitored on continuous basis

by chlorine sensors, installed at different locations as per

the requirement. C52 and H2S are also being monitored with

sensor and results are continuously monitored and

maintained and it is being reported to statutory Authority

in Form No- 37.

The gaseous emission from DG set shall be

dispersed through adequate stack height as

per CPCB standards. Acoustic enclosure

shall be provided to the DG set to mitigate

the noise pollution.

We have D.G Sets for emergency power back up having

Stack Height as per GPCB Standards, which are as given

below:

> 2 Nos- of D.G Set (75O KVA)

> 1Nos. of D.G Sets (5OoKVA)

) 1Nos. of D.G set (1500 KVA)

The DG sets are provided with the acoustic enclosures to

mitigate the noise.

Total fresh water requirement from

Umrethi Dam supply should not exceed

15938 m3/day and prior permission shall be

obtained from the €oncerned Authority. No

ground water should be used. Efforts

should be made to reduce the fresh water

requirement by adopting 3R's (Reduce,

Reuse and Recycle) concept.

Agreed.

Total fresh water requirement from Umrethi Dam supply

will be maintained within the limit as per stipulated

condition. We willfurttEr reduce fresh Water consumption

through water conservation measures such as 3R's

(Reduce, Reuse and Recycle).
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vIt Total industrial wastewater generation

shall not exceed 1O54O m3/day. As

proposed, effluent should be treated in

effluent treatment plant. Treated effluent

shall be discharged into conveyance system

for marine disposal after confirming to the

standards prescribed for marine discharge

norms and obbining permission from the

GPCB. Treated effluent should be passed

through guard pond. Online pH meter, TOC

analyzer and flow meter should be

installed. No process effluent shall be

discharged in and around the project site.

Sewage should be treated in STP. The water

quality monitoring report for treated

effluent should be submitted to the CPCB

and Ministr/s regional office at Bhopal.

lndian Rayon has Consolidated Consents and Authorization

from Gujarat Pollution Control Board (GPCB)for 6eneration

of 77372 m3,/day of treated effluent. However, after the

expansion, our wastewater generation will be 10540

m3/day. We have Effluent Treatment Plant (ETP) having

Capacity of 1200O m3/day and it will be adequate for

treatment of wastewater after Expansion. The treated

effluent is processed through guard pond. Thereafter it is

being discharged into sea through pipetine having design

discharge capacity of 15,OOO m3/day into deep sea with

diffuser system and same meets all parameters within the

GPCB limits.

Further, we have installed Online Continuous Effluent

Monitoring system for pH, TSS, Temperature & Flow and

the online data has been transmitted to GPCB/CPCB server.

ln addition to this, we have installed Sewage Treatment

Plant of capacity 50O m3/day. However, we are generating

sewage within limits of 388 m3/day. The treated effluent

from sTP is being utilized as source of make-up Water for

cooling Towers & in Plantation.

ix) As proposed, effluent recycling RO plant

shall be installed to produce 2@o m3/day

recycle water. ffforts shall be made for

recovery of sodium thiosulphate.

x) Treated effluent should be passed through

guard pond. Online pH meter, TOC anal}rzer

At present, treated effluent is processed through guard

pond. Thereafter it is being discharged into sea through
pipeline into deep sea having design capacity of 15,000
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Copy ofTreated Effluent Analysis report for the period from

Noy2o19 to Ap/202o is annexed and marked hereto as

Annexure - v. Apart from above, Treated Effluent Analysis

is done by GPCB approved Environmental Auditor namely

Darshan Engineering College, Rajkot. Also, We have

installed Online Continuous Emission Monitoring System

for parameter TOC at site and it is in operation.

ln Phase -1, we have installed RO Plant of 5OO m3/day and

it is in operation. The remaining 15o0 m3/day ot effluent

recycling willbe achieved in subsequent phases i.e. phase-

2 & 3. Efforts for recovery of sodium thiosulphate is noted.



m3/day with diffuser system and same meets all
parameters within the GPCB limits.

Further, Online Continuous Effluent Monitoring system for
pH, TSS,Temperature & Flor,y have been installed in our ETP

and the online data has been transmitted to GPCB/CPCB

server.

Sulphide concentration in effluent water is being regularly
monitored.

With regard to TOC Meter, kindly refer replv to pt. vii
xi) Process effluent/ any wastewater shall not

be allowed to mix with storm water. Strom

water drain shall be passed through guard

pond.

We are very conscious and alert to take all precautions

regularly so that mixing of both the streams (Storm &

Process) will not take place. lt is being done by formulating

periodic schedulefor cleaiingof all Effluent Channelas well

as storm channels to eliminate chocking of the same and

we have instructed all the concerned departments /
sections for implementation of the same on continuous &

regular basis.

xi0 The company shall obtain Authorization for

collection, storage and disposal of

hazardous waste under the Hazardous

Waste (Management, Handling and Trans-

boundary movement) Rules, 2OO8 and

amendment as on date for management of

hazardous waste and prior permission from

GPCB shall be obtained for disposal of

solid/Hazardous waste in the TSDF. A copy

of the same shall be submitted to the

Ministry and Ministny's regional office at

Bhopal.

We have been granted with Authorization from the

Gujarat State Pollution Control Board for

collections^reatment/storage/disposal of hazardous

wastes in Consolidated Consent & Authorization

(CC&A) vide Letter No. GPCB/ID- 17239/CCMNG-1

(27) for which consent order number is. AWH -92560

Date of issue: 2310412078. Copy of the renewed CCA

has also been submitted at your office.

Solid/Hazardous Waste Generated from process are

being disposed through GPCB approved TSDF with prior

permission.

xiii) The company shall strictly comply whh the

rules and guidelines under Manufacture,

Storage and import of hazardous chemicals

{MslHC) Rules, 1989 as amended time to

time. All transportation of Hazardous

We have been granted authorization for handling and

storage of Hazardous waste, generated in the plant and

relevant procedures are followed. We have approvals

from Chief lnspectorate of Factories, Gandhinagar,

Chief Controller of Explosives, Nagpur and Fire Safety

lnspectorate,
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and flow meter should be installed.

Sulphide contents in the effluent shoutd

also be monitored.



Chemicals shalt be as per the motor vehicle

Act (MVA), 1989.

We are complying with the rules and regulations under

Manufacture, Storage anj Import of Hazardous

chemicals Rules, 1989 as amended in October, 1994

and January, 2OOO.

All transportation of hazardous chemicals are being

done as per the Motor Vehicle Act (MVA), 1989 as

registered vehicles are only used for transportation.

xiv) All the recommendations mentioned in the

Environment Management Plan, Rapid Risk

Assessment Report, Disaster Management

Plan and safety guidelines shall be

implemented.

We have onsite Emergency plan and offsite EmerBency

plan having duly approved by Deputy -Director

(lndustrial Safety and Health), Government of Gujarat.

We are adhering to the recommendations mentioned

in Environmental Management Plan & Rapid Risk

Assessment Report. Moreover, we are also carrying out

safety audit regularly and the report is submitted to

various Government bodies.

We have adopted Aditya Birla Sustainability Framework

for Safety System in VFY, CSP & CPP as the part of which

we have lmplemented 14 safety standards to maintain

and improve work place safety culture,

lmplemented Process Safety Management System to

prevent process incidents and to prevent unexpeded

releases of toxic, reactive or flammable liquids and

gases from processes of highly hazardous processes.

The Company is fully committed to the protection of

the EHS as well as quality as it is evident from the

adaption of Management Systems: ISO 14001.:2015,

ISO 9001:2015, ISO 45001:2018 from reputed

international agency lntertek and SA 8OOO:2O14 & ISO

5O0O1:2o11 from reputed international agency DNV.
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xv) Boiler ash should be stored separately as

per CPCB guidelines so that it shall not

adversely affect the air quality, becoming

air borne by air or water regime during rainy

season by flowing along with the storm

water. Direct exposure of workers to fly ash

& dust shali be avoided.

At present, we are having Dry Fly ash collection facility in

CPP. There are Four Silos with Bag Filter having total

capacity of 1200 MT is available for storage of dry fly ash.

We will uphold the existing facility for proposed fly ash

generation. The persons working there use the appropriate

PPEs to avoid exposure. The same practices shall be

followed for the proposed power plant.

xvi) All the fly ash shall be utilized as per fly ash

Notification, 1999 subsequently amended

in 2003 and 2008.

The fly ash generated in our Captive Thermal Power Plant is

utilized 1OO% in Cement Plants. Thus, we are complying the

guidelines of Fly ash Notifications. Further to inform that

we are regularly submitting yearly return in Standard

Proforma provided by MoEF & CC, New Delhi as per Fly Ash

Notification to the Head Office, Gandhinagar and your

Regional Office at Junagadh as well.

xvii) The unit shall make the arrangement for

protection of possible fire hazards during

manufacturing process in material

handling. FirefiBhting system shall be as per

norm5.

Recommendations of Fire study & Risk Assessment are

being implemented to prevent fire hazards.

Routine Assessments are being done with implementation

of Preventive measures and recommendations ofthe study,

Fire safety measures is incorporated within factory

premises. All the fire extinguishing media such as Water,

dry chemicals, Coz, etc. are kept in vital locations.

We have full-fledged hydrant system which will suffice to

take care of an emergency in the plant.

Mock drills are being carried out to train the workman to

deal with emergency situation.

xviii) Occupational health surveillance

programme should be undertaken as

regular exercise for all the employees. The

first aid facility in the occupational health

center should be strengthened and regular

medical test records of each employee

should be maintained separately.

Occupational health surveillance programme are

undertaken as regular exercise for all the employees,

specifically for those engaged in handling hazardous

substances.

The first aid facilities in the occupational Heahh Centre

are strengthened and the medical records of each

employee have been maintained separately.
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xix) Dedicated parking facility or loading and

unloading of material should be provided in

the factory premises. Unit should develop

and implement good traffic management

system for their incoming and outgoing

vehicles to avoid congestion on the public

road,

At present, we have the adequate infrastructure for parking

for vehicle engaged in loading dnd unloadlng of material.

Further, we have a team of personnel, who take care the

transporting system inside plant premises. Outward moving

vehicles are instructed not to rush in public road and move

in a queue in order to avoid congestion.

xx)

As proposed, green belt over 33% of the

total project area should be developed

within plant premises with at least 10 meter

wide green belt on all sides along the

periphery of the project area, in downward

direction, and along road side etc. selection

of plant species shall be as per the CPCB

guidelines in consultation with the DFO.

. We have developed 33.64 % of plant area viz. Rayon,

Power Plant and Caustic Soda Plant into Green belt with

local species. There are 119602 nos. existingtrees as on

ln of April 2020. Besides above 1.147 acre area is

used/developed with lawn (Hariyali). Total 10.3 Km

length of hedges are planted and maintained.

. Plant Area breakup:

> Plant Boundaryi !76.26 acre

> Green Belt Area: 59.31. acre (33.64% of total area)

> Open Area: 114.18 acre

Although we have already achieved the 33% of area

covered under Green belt but still we are carrying out

plant3tion during onset of monsoon every year. For the

year 2019-20, we planted 2546 nos. of sapling inside plant

premises till date.

i) All the commitments made to the public

during public hearing/Publtc consultation

meeting held on 4th October, 2014 shall be

satisfactorily implemented and a separate

budget for implementing the same shall be

allocated and information submitted to the

ministvs Regional office at Bhopal.

Allthe comments raised during public hearingr/ consultation

was noted and detailed Action Plan and Budgetarv

Allocation will be earmarkedto satisfactorily implementthe

same. We shallsubmit the aforesaid report to your office.

xxii) The company shall submit within three

months their policy towards Corporate

Environmental Responsibility which should

inter-alia address (i) standard operating
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Comptied

We do have the Corporate Environmental Policy featuring

allthe attributes delineated in the condition. Also we would



process,/procedure to being into focus any

ihfringement/ deviation/ violation of

environmental or forest norms. Conditions,

(ii) Hierarchical system or Administrative

order of the company to deal with

environmental issues and ensuring

compliance to the environmental clearance

conditions and (iii) system of reporting of

non- compliance/ violation environmental

norms to the Board of Directors of the

company and/or stakeholders or

shareholders.

like to mention that we are carrying out the Environmental

Management in our unit in line with the formulated Poliry.

xxiii) At least 5% of the total cost of the project

(i.e- Rs. 43 Crore) shall be earmarked

towards the Enterprise Social Commitment

(ESC) based on local needs and action plan

with financialand physical break up /details

shall be prepared and submitted to the

Ministn/s Regional Office at Bhopal.

lmplementation of such programme should

be ensured accordingly in a time bound

manner.

Noted for Compliance

A separate budget has been earmarked for CSR/ESC

activities. CSR study report has already been submitted to

your good office. 6R/ESC activities is being carried out by

lR Jan Seva. CSR Report for the period Ap/2O19 to

Ma/202O is annexed hereto and marked as Annexure - Vl.

xxiv) Provision shall be made for the housing for

the construction Labourwithin the site with

all necessary infrastructure and facilities

such as fuel for cooking, mobile toilets,

mobile sewage treatment plant, safe

drinking water, medical health care, criche

etc. the housing may be in the form of

temporary .structure to be removed after

the completion of the project, All the

construction wastes shall be managed so

that there is no impact on the surrounding

environment-

Noted

We will provide the basic amenities to the construction

workers within the site.
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General Condition

i) The project authorities must strictly adhere

to the stipulations made by the Gujarat

State Pollution Control Board (GPCB), State

Government and any other statutory

auihority.

Presently, we are complying all the conditions given by

Gujarat State Pollution Control Board, State Government

and other statutory authority.

No further expansion or modifications in

the plant shall be carried out without prior

approval of the Ministry of Environment &

Forests. ln case of deviations or alterations

in the project proposal from those

submitted to this Ministry for clearance, a

fresh referene should be made to the

Ministry to assess the adequacy of

conditions imposed and to add additional

environmental protection measures

required, if any.

Noted

we have received the Environmental Clearance for

Expanslon of Viscose Filament Yarn (1650 to 2400 MTPM),

Sodium Sulphate (NazSOa) Plant (2050 to 2350 MTPM),

Captive Power Plant (34.5 to 54.5 MW) along with

lnstallation of Sodium Sulphite (Na2SO3) Plant (3000

MTPM) & Liquid Sulphur Dioxide (SO2) Plant (15OO MTPM)

from Ministry of Environment, Forests & Climate Change,

New Delhi vide letter no. l-11O1U34312O13-lA ll (l) dated

22nd June, 2015.

We have been granted amendment in CTE/NOC from

Gujarat Pollution Control Board for Expansion of

production Capacity of Viscose Filament Yarn & other

products as prescribed in Environmental Clearance of

tupansion Project Vide Order No. GPCB/CCAING-

1lz1lfiDt7239 /332587 dated 10.11.2015 and corrigendum

in Amendment vide Order No. GPCB/CCA/NG-

t(23t lDlT 239 /3 42712 dated 2s.01.2016.

We have been granted Consolidated Consent and

Authorization (CCA) from GPCB, Gandhinagarfor enhancing

VFY production from 1650 MTPM to 1950 MTPM vide letter

no. GPcB/ccA/NG-1(2311Dt72391345269 dated

12.02.2016.

We have been granted a renewed cc&A No. GPcB/lD-

172?9ICCAIJNG-I(27) for which Consent order number is.

AWH -92560 Date of issuet 23104/2018.

iii) The National Ambient Air Quality Emission

standards issued by the Ministry vide G.S.R.

Noted
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ii)



No826 {E) dated 16th September,2@9 shall

be complied.

iv) The locations of ambient air quality

monitoring statlons shall be decided in

consultation with the State Pollution

Control Board (SPCB) and it shall be ensured

that at least one stations is installed in the

upwind and downwind direction as well as

where maximum ground level

concentrations are anticipated.

Complied. Refer Specific Condition No. (iv)

v) The overall noise levels in and around the

plant area shall be kept well within the

standards by providing noise control

measures including acoustic hoods,

silencers, endosures etc on all sources of

noise generation. The ambient noise levels

shall conform to the standards prescribed

under EPA Rules, 1989 viz. 75 dB (A) (day

time) and 70 dB (A) {night time).

vi) The company shall harvest rainwater from

the roof tops of the buildings and storm

water drains to recharge the ground water

and use the same for the process activities

ofthe project to conserve fresh water.

All efforts for rain water harvesting are being taken. Due to

high water table in area further recharging is not possible.

However, separate storm water drains are provided to

prevent flooding by discharging into Devka River.

ln addition to this, we have also developed watershed

development recharge pits in the several villages falling

under 10 km of radius of Study area, resulting into rise in

water level in nearby areas.

vii) Training shall be imparted to all employees

on safety and health aspects of chemicals

handling. Pre-employment and routine

periodical medical €xarninations for all

employees shall be undertaken on regular

basis. Training to all employees on handling

of chemicals shall be imparted.

we are regularly carrying out training to all employees on

safety and health aspects on handling chemicals.

Pre-employment and routine periodical medical

examinations are also performed,
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Adequate measures are taken to provide

earmuffs/earplugs for persons working in noisy areas. All

the places where practicable silencers are provided to the

equipment's like compressors, Blowers etc, We are

regularly monltoring Noise Level at Ambient Air and also in

Work Zone.



viii) Usage of personnel protective Equipment's

(PPE's) by all employees/workers shall be

ensured,

All employees/Workers are provided with Personnel

Protective Equipment's based onthe work place hazards.

ix) The company shall also comply with all the

environmental protection measures and

safeguards proposed in the documents

submitted to the ministry. All the

recommendations made in the EIA/EMP in

respect of environmental management, risk

mitigation measures and public hearing

relating to the project shall be

implemented.

We adhere to the recommendations made in EIA/EMP

report covering all aspect in condition.

x) The company shall undertake all relevant

measures for improvingthe socio-economic

conditions of the surrounding areas, CSR

activities shall be undertaken by involving

local villages and administration.

We actively participate in adivities meant for improving

socio-economic conditions of surrounding.

xi) The company shall undertake eco-

developmental measures including

community welfare measures in the project

area of the overall improvement of the

environment.

Noted

xii) A separate Environmental Management Cell

equipped with full-fledged laboratory

facilities shall be set up to carry out the

Environmental Management and

monitoring functions.

We have a Corporate Environment Management structure

which reports to the Office ofthe Chairman. Director of our

Business monitors the environment management system

and at the Unit Level President & Vice President leads

Environment Management system. qualified & Competent

Engineers to maintain the aspects and implement

Environment Management System effectively and ensure its

continuous improvemenl A well-equipped laboratory &

dedicated EMc are established in the factory to regularly

analyze & monitor the highly fragile eco-system of the

complex. We are also monitoring ambient air apart from

lour stations. All the results are within the GPCB Prescribed
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Norms. For the Environmental requirement, return on

investment is not calculated and_ the budget is allocated as

discretionary budget. There is no limitation from the side of

Management for spending on regulatory/ Environmental

protection requirements. The Environment Management

Cell compris6s of following persons and headed by;

a) President & Unit Head

b} FH _VFY

d) FH - Caustic & Power Plant

e) Department Head - Environment & Sustainability

0 Department Head - Civil

g) Manager - ETP

h) Department Head - safety

i) Engineer/ Officer - Environment & Sustainability

k) Environmental Analyst

x t ) The policy of the company is that for any Environmental

incidents there are no budget restrictions, However a

minimum amount of Rs. 40 to 50 Lacs earmarked on annual

basis for environmental activkies. This is besides expansion

incurred for chemical consumption and strengthening of

existing pollution control and monitoring equipment.

xiv) A copy of clearance letter shall be sent by

Project Proponent to the concerned

panchayat/ Zila Parishad/ Municipal

Corporations, Urban local body and the

complied

We have lntimated to Local Administration (District

collector/ Add. District collector) about accordance of

Environmental clearance on 30-06.2015.
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l) Department Head - Estate, Fire & Security

The company shall earmark sufficient funds

towards capital cost and recurring cost per

annum to implement the conditions

stipulated by the Ministry of Environment &

Forests as well as the State Govemment

along with the implementation schedule for

all the conditions stipulated herein. The

funds so provided should not be diverted for

any other purpose



local NGO if any, from who suggestions/

representations, if any, were received while

processing the proposal.

xv) The Project Proponent shall also submit six

monthly reports on the status of compliance

of the stipulated Environmental Clearance

conditions including rbsults of monitored

data (both in hard copies as well as by e-

mail) to the respective Regional Office of

MoEF, the respective Zonal Office of CPCB

and the Guiarat Pollution control Board. A

copy of Environmental Clearance and six

monthly compliance status reports shall be

posted on the website of the company.

We are submitting the six monthly compliance report of

stipulated EC conditions to your good office and GPCB in

hardcopy and we are also uploading it on our website.

Henceforth, we will be regularly submitting the same in the

form of softcopy through Email. Kindly note that Aditya

Birla Nuvo Limited have been amalgamated with Grasim

lndustries Limited w.e.f 1rt July 2017. Therefore, now, our

unit is called Grasim lndustries Limited, Unit - lndian Rayon.

We have intimated about the amalgamation to Pollution

Control Authorities viz. The Director, lA Division {lndustry -

ll), New Delhi, MoEF & CC, Western Regional Office, Bhopal,

Zonal Officer, CPCB, Vadodara, GPCB, Gandhinagar, GPCB,

.lunagadh vide our Letter dated 22nd June 2017, 3'd July 2017

and 15th July 2017 respectively.

Further, we have submitted notarized undertaking about

change of company name only vrithout increase in any

production prospective to Unit Head -.lunagadh, GPCB,

Gandhinagar vide our Letter dated 9th October 2O17.

We have incorporated a name change which has been

included in our cc&A by GPCB [No: GPcBllD -17239/ ccA -

JNG -1(26)l and the same was informed to MoEF & cc

through our letter d ated 28.12-2077

xvi) The environmental statement for each

financial year ending 31$ March in Form-V

as is mandated shall be submitted to

concerned State Pollution Control Board as

prescribed under the EP Rules, 1986, as

amended subsequently, shall also be put on

the website of the company along with the

status of compliance of Environmental

Clearance conditions and shall also be sent

We are regularly submitting the Environmental Statement

to GPCB and uploading the same on our website. The same

also sentto Regional Office, MoEF & CC. Henceforth, we will

be regularly submitting the same in the form of softcopy

throuBh Email as well.
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to the resp€ctive Regional Office of MoEF &

CC by e-mail.

xvii) The Pro.iect Proponent shall inform the

public that the project has been accorded

environmental clearance by the Ministry

and copies of the clearance letter are

available with the aPCB/ Committee and

may also be seen at Website of the Ministry

at http:/www.moef .nic.in. This shall be

advertised within seven days from the date

of issue of the clearance letter, at least in

two local newspapers that are widely

circulated in the region of which one shall be

in the vernacular language of the locality

concerned and a copy of the same should be

forwarded to the Regional office.

Complied

We have already intimated about the advertisement of

accordance of Environmental Clearance with in stipulated

time to your good office vide our letter no.

ABNUENV/C3262/2O15 dated June 2lh 2OL5 i.e. within 7

days period.

xviii) The Project Authorities shall inform the

Regional Office as well as the Ministry the

date of financial closure and final approval

of the project by the concerned authorities

and the date of start of the project.

Noted for compliance. Moreover, we have been granted

Provisional NOC/CTE dated 15s September 2015 for

aforesaid proiect.

8) The ministry may revoke or suspend the

clearance, if implementation of any of the

above conditions is not satisfactory.

We will implement all the conditions.

e) The Ministry resen es the right to stipulate

additional conditions, if found necessary.

The company in a time bound manner shall

implement these conditions.

We will comply any additional mnditions may be imposed

by your esteemed department from time to time.

10) The above conditions willbe enforced, inter-

alia under the provisions of the Water

(Prevention & Control of Pollution) Ac!

1974, Air (Prevention & Controlof Pollution)

Act, 1981, the Environment (Protection) Act,

1986, Hazardous Wastes (Management and

We are complying all the provisions under Water

(Prevention & control of Pollution) Act, 1974, Air

(Prevention & control of Pollution) Act, 1981, the

Environment (Protection) Act, 1986, Hazardous and Other

waste (Management and Transboundary Rules, 2016 and
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Handling) Rules, 2@8 and the public

I Uability lnsurance Act, 1991alongwith th€ir

amendments and rules.

B As per EC Letter No. J-l 10111t45/2008 - lAll 0), Dated: 18.07.2008 by MoEF & CC for Expansion

Project for production of Viscose Filament Yam from 1300 MTPM to 1650 MTPM & Caustic Soda

production from 200 TPD to 400 TPD.

S. No. Conditions Reply to Stipulated Conditions

A Specific Conditions

t. Being Complied

Process emissions f.om the caustic soda

plant shall be scrubbed with alkali scrubber

with efficiency of95% at each stage. Bubble

cap tray followed by packed bed scrubber

with water as scrubber media shall be

installed to control HCI emissions. Stack of

adequate height for caustic soda plant and

HCI synthesis unit shall be provided for

dispersion of emission
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the Public Liability ln$rran€e Act, 1991 along witl their

amendments and rules.

We are operating our Plant under statutory Consents &

Cieardnces accorded from Gujarat Pollution Control Eoard,

Gandhinagar and Ministry of Environment, Forests &

Climate Change, New Delhi respectively.

The effluent generation shall not exceed

8540 m3/d. The efiluent from the caustic

soda plant and viscose filament rayon plant

shall be treated in the company's own

Common Eflluent Treatment Plant and the

treated effluent after conforming to the

indusiry specific discharge standards shall

be sent to sea creek. The domestic effluent

shall be disposed of through septic tank

soak pit

. Complied



t. The vent gases from Sodium hypochtorite

plant and HCI acid plant shall be controlled

at source by effeclive absorption system.

Waste Chlorine qas shall be used in

preparation of HCI- Bubble cap tray followed

by packed bed scrubber with DM water shall

be provided to scrub HCI gas mist and

vapor. The yent gases shall be discharged

from the stacks of adequate height for

effective dispersion. On tine chlorine

moniiors with DCS within Caustic Soda

plant to monitor chlorine gas and on line

hydrogen monitors with DCS shall be

insl,alled

Comp ied

Particulate emissions from the captive

power plant and coal fired boiler shall be

controlled by electrostatic precipitator and

bag fitters and emissions shall be dispersed

through stack of adequate height.

Particulate emissions shall conform to the

prescribed standards. For dispersion of

emissions from the DG set, stack height as

per CPCB standards shall be provided.

Emissions from the DG Sets shall conform

to the standards prescribed by the CPCB.

The DG sets will be provided with the

acoustic enclosures to mitigate the noise.

Complied

Dykes oI adequate height shall be

provided around the HCI acid tanks to

collect the acid within the dyke walls in the

event of catastrophic failure of the tank

Complied

The gaseous emissions fom the carbon di

sulphide plant in the form of CS2 and H2S

shall be recovered by condensers and H2S

shall b€ scrubbed with caustic soda and 2-

stage absorption system to recover sodium

sulphide-

Complied

The adequate measures shall be taken

to prevent the fire hazards and accidental

release of Cl2

Complied
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The project authorities shall comply with the

recommendations made in the EIA,/EMP

report.

Complied

tx Green belt shall be developed in 12 ha ot

plant area to mitigate the effects of fugitive

emissions all around the plant. The

development of green belt shall be as per

the CenAal Pollution Control Board

guidelines.

Complied

Rainwater harvesling measures shall be

undertaken to recharge the ground water.

Complied

B- General Conditions

i The project authorities shall stricfly adhere

to the stipulations made by the cujarat

State Pollution Control Board (GPCB)

Complied

fl No furher expansion or modifications in

the plant shall be carfied out withoul prior

approval of the Ministry of Environment &

Forests. ln case of deviations or alterations

in the proiect proposal from those submifted

to this Minishy for clearance, a iiesh

relerence should be made to the Ministy to

assess the adequacy of conditions imposed

and to add addifonal environmental

protection measures required, if any.

Complied

ilt The proiecl authorities shall strictly comply

with the rules and regulations under

Manufacture, Storage and lmport of

Hazardous chemicals Rules, 1989 as

amended in October, 1994 and January,

2000. Prior approvals from Chiel

lnspectorate of Factories, Chief Contrcller of

Explosives, Fire Safety lnspectorate etc-

must be obtained.

Complied

We are renewing the approvals periodically

Complied
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x.

The project authorities shall strictly comply

with the rules and regulations with regard to

handling and disposal of hazardous wastes

in accordance with the Hazardous Wastes

(Management and Handling) Rules, 2003.



Authorization fiom the State Pollution

Control Board must be obtained for

collections,/ treatnenu storage/ disposal of

hazardous wastes.

The overall noise levels in and around the

plant area shall be kept well within the

slandards (85 dB (A)) by providing noise

mntrol measures including acoustic hoods,

silencers, enclosures etc. on all sources of

noise generation. The ambient noise levels

shall mnform to the standards prescdbed

under EPA Rules, 1989 viz. 75 dB (A) (day

time) and 70 dB (A) (night time).

Being Complied

Ocarpational health surveillance

progEmme shall be undertaken as regular

exercise for all the employees, specifically

for those engaged in handling hazardous

substanc€s. The first aid facilities in the

occupational health center should be

strengthened and the medical records of

each employee should be maintained

separately

Being Complied

The pmject proponent shall also comply with

all the environmental prote€lion measures

and safeguards re@mmended in the EIA

and Risk analysis. Report. The Company

must also undertake social wetfare/

community development measures in the

surrounding villages, such as health care,

education and drinking water supply

facilities

Complied

A separate Environmental Management Cell

equipped with tulFfledged laboratory

facilities shall be set up to carry out the

Environmental Managernent and monitoring

functions.

Compiied

The project authodties shall provide

adequate funds both rec'uning and non-

recuning to implement the conditions

stipulated by the Ministry of Environment &

Complied
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Forests as well as the State Govemment

along with the implementation schedule for

all the conditions ;tipulated herein. The

funds so provided should not be diverted for

any other purpose.

x. Complied

The Project Prcponent shall inform .the

public that the project has been accorded

environmental clearance by the Ministry and

copies of the dearance letter are available

with the State Pollution Control Board/

Committee and may also be seen at

Website of the Ministry of Environment and

Forests at http:/envfor.nic.in. This should be

advertised within seven days from the date

of issue of the clearance lefter, at least in two

local newspapers that are yvidely circulated

in the region of which one shall be in the

vernacular language of the locality

s)nc€med and a copy of the same should

be forwarded to the Regional ofiice.

Complied

xI The Proiect Authorities shall inform the

Regional Office as well as the Ministry, the

date of financial closure and linal approval of

the project by the concemed authodties and

the date ot commencing the land

development vyork, if any-

Complied

This project was applied to enhance the production capacity

of Msmse Filament Yarn through modification in machinery

and in Caustic Soda Plant by installalion of three

electrolfzers in the cell house- For the aforesaid project we

have been granted NOCICTE on 30.06.2009 and

subsequently, we obtained Consolidated Consenl

Authorization (CGA) on 26.11-20'10 and amendment in CCA

on 18.11.2011. We have received the Amendment from

GPCB/CCA-JNG-1 (16) lD - 17239/96938 dated 18th

November 2011 for commissioning of New Superior Spool

Technology for Manufacturing of Viscose Filament Yam

u/ithin the existing production capacity of 1650 MTPM.
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The implemenl,alion of the project vis-a-vis

environmentalaction plans will be monitored

by Ministry's Regional Olfice at Bhopau

State Pollution Control Board/ Cental

Pollution Conhol Board. A six monthly

compliance status report should be

submitted to monitoring agencies.

x.



The Ministry may revoke or suspend the

clearance, if implem€ntation of any of the

above condilions is not sabsfaclory.

Noted

9 The Ministry reserves the right to stipulale

additional conditions, if found necessary.

The company in a time bound manner shall

implement these mnditions.

Noted

'10 Complied

11 The above conditions will be enforced, inter-

alia under the provisions of the Water

(Prevention & Control of Pollution) Ad,

1974, Air (Prevention & Control of Pollution)

Act, 1981, the Environment (Protection) Act,

1 986, HazardousWastes (Management and

Handling) Rules, 2003 and the Public

Liability lnsurance Act, '1991 along with their

amendments and rules.

Noted.

We are opemting our planl under statutory consents &

dearances from Gujarat Pollution Control Board (GPCB),

Gandhinagar and Ministry of Environment & Forests (MoEF),

New Delhi respectively.

c As per Amendment in EC vide Letter No. J-l1011r3822008-lAll (l) dated 02.08.2011 by MoEF & CC
for Expansion project forenhancing production capacity ofViscose Filament Yam from'1300 MTPM
to 1650 MTPM and Caustic Soda plant ot 200 TPD

s.

No

Conditions Reply to Stipulated Conditions

L Plant capacity shall not increase be)rond 1650

MTPM as mentioned in the Minisqy's btter no.

J-11O111445r2OO8-lA.ll (l) dated 18.07.2008

No further expansion/ modification shall be

carfied out without prior approval ftom the

MoEF.

Complied

[- All lhe mnditions rnentioned in lhe letter no- J-

11011l445l200&lA.ll (l) dated 18.07.2008

shall be satisfactory complied.

Complied

Permission from the State Govemment shall be

obtained for the change in technology-

Complied
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Any appeal against this environmental

clearanc€ shall li€ with the National

Environment Appellate Authority, if

prefened within a period of 30 days as

prescribed under Seclion 'l l of the National

Environment Appellate Authority Act, 1997

flt.



D As per EC no. J -1101225/95-lAll (l) dated 19.06.1995 & amendment dated 31.08.1998 by MoEF &
CC (Expansion Project)

S

No-

Conditions Reply to Stipulated Conditions

1 The PA must strictly adhere to the stipulations

made by the SPCB and the State Government.

Complied

2 The PA must take effeciive steps to timit the

emissions of CSz & HzS and in no case, it

should exceed the limits prescrib€d by cPC&
amended condition.

3 Gaseous and particulate emissions fiom the

various pro@ss vents and siorage tanks

should conform lo the standards prescribed by

the competent authorities fmm time to time. At

no time will the emission levels be allowed to

go beyond the prescribed standards. ln the

event of failure of the any respective unlt

should be put out of the operation immediately

and should not be restarted to acfiieve the

desired efficiency- An intedocking system

should be incorporated & its effectiveness

cfiecked and appmved by the SPCB.

Being Complied

4 At least four AAQ monitoring stations should

be established in the down wind diredtion as

well as where maximum ground level

concentrations of SPM, SOr, NOx, CSz, HzS

and Clz are anticipated. The selection of the

AAQ moniloring stations should be based on

modeling exercise to represent short term

ground level concentrations, s€nsitive targets

etc. in consuttiation with the SPCB. Stack

emissions should also be regulady monitored

by installing stack monitoring devices in

consultation with the SPCB. Data on AAQ and

stac* emissions should be submitted regularly

to this Ministry once in six months and the

SPCB once in thre€ months along with the

statistical analysis and interpretation-

Being Complied

5 Fugitive emissions should be controlled,

regularly monitored and data recorded.

Being Complied
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6 Liquid effluents coming out ofthe efsting plant

should con{orm to the standards as prescribed

by the SPCB/ stipulated under the EP Act,

1986 and the treated effluents should be

recycled/ reused to the maximum extent

possible. There should not any effluent

discharge from proposed caustic soda plant.

Being Complied

7 The haza rdous wastes should be handled as

per the HWMH Rules, 1989 of the EP Act,

1986. A plan tor handling, treatrnent and

disposal of hazardous wastes should be

prepared and submitted for approyal within six

months.

Being Complied

I Adequate measurcs for conkolo{noise should

b€ taken so as to keep noise levels beloly

85dB in the working environment. Persons

working near the noisy machines in lhe

different units, blowers, compressoG etc-

should be provided with well-designed ear

muffs/ plugs. Besides, measures should be

taken to reduce the noise at the source itself

my employing engineering methods.

Being Complied

o Adequate number of chlorine sensors coupled

with alarm system should be installed at

vulnerable locations to detect chlo,ine leak(s)

for timely action. An eady waming system

should develop to alert the nearby

@mmunities during emergency situations. A

wind sock should be provided at appropriate

place within the plant in consuttation with the

SPCB.

Complied

10 Necessary approval should also be taken from

the Explosive Department and the Chief

lnspector of Faclories, Guiarat regarding the

design and safety of the pressure vessels,

storage tanks etc.

Complied

We are renewing the approvals periodically.

11 Work place air qualhy should be monitored

regulady for acid mis1, CS2, H2S and Cl2 so as

to ensure that it meets the standards

prescribed by the competent authorities/

Being Complied
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OSHA/ NIOSH/ ACGIH in the form of time

weighted averages.

12 Brine sludge collection area should always be

kept clean. Area should be made impervious

to avoid mntamination of ground water due to

spillage. The method should be approved by

the SPCB.

Being Complied

13 Workers before entedng the bring sludge area

and undertaking any work musl r rear adequate

PPE such as safety goggles, aprons, gloves

etc. This may be achieved by pmper training

and stdct enforcement of safety regulation.

Being Complied

Showers (da.contamination booths) and eyes

baths should be installed and properly

maintained and the safety programme should

also include periodic checking and

maintenance of these systems as per the

requirement of the Safety Directorate.

Being Complied

IJ Occupational health surveillance programme

should be undertaken as a regular exercise

especially with respect to e:rposure to CS2,

H2S, chlorine, thermal stresses and noise

pollution. Maintenance of individual medical

records along with baseiine data is required.

Being Complied

to Complied

17 Risk assessment report should be revised and

submitted for approval by this Ministry

incorporating worst scenario and risk contours

for hazardous toxic chemicals and gases.

Hazard distance should not cross the baftery

limits of the facfory under any circumstances.

Complied

18 The PA should revise the DMP incorporating

graphs/ nomograms indicating special

distribution of con@ntrations of pollutants

Complied

14

A green belt of adequate width and density

using local plant species should be developed

all around the plant induding sludge dumping

site in consuhation with the local DFo. There

should be an ave€ge of 1500 trees/ha in the

green balt and an overall average of300/ha for

the plant.
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during day and night under difierent stability

dasses wind conditions so that in case of

accidental release of toxic gases the area

likely to be affeded could be known and

rescue operations may be organized

accordingly. Handling, manufaclure, storage

and transport of hazardous chemicals should

be as per the details/provisions in the MSIHC

Rules, 1989

19 Approval from the State Govt. / SPCB should

be obtained for the proposed landfill site.

Complied

20 All the requirements of the CRZ notmcation

must be complied with.

Complied

21 The PA should set up laboratory facilities for

collection and analysis of samples under the

supervision of competent technical personnel,

who will directly report to the Chief Executive.

Complied

A separale EMC with suilably qualiried people

to carry out various funclions should be set up

under the control of Senior Executive, who will

directly report to the Heat of the organization.

Complied

The ministry may revoke or suspend the

clearanc€, is imPlementation of any of the

above conditions is not satisfaclory.

Noted

As per EC Letter No. 1l-80r2008'lAlll

Pipeline Proiect

bt MoEF & cc for Marine(Part - ll) dated 07.12.2009E.

Reply to Stipulated ConditionsS.No. Conditions

Being complied1 ihe proponent shall upload the status

compliance of the stipulated EC conditions,

including results of monitored data on their

website and shall update the same periodically.

It shall simuttaneously be sent to the RO of

MoEF, the resPec{ive Zond Ofnce of CPCB and

the SPCB. The criteria Pollutant levels namel!4

SPM, RSPM, SOz, NOx (ambient level as well

as slac* emissions) or critical seclorial

parameters, indicated for the project shall be

monitored & displa!€d at a convenient location

of
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near the main gate of the company in the public

domain.

CompliedThe PP siall also submit six monthly reports on

the status of compliance of the stipulated EC

conditions including results of monitored daa

(both in hard copies as well as by e.mail) to the

respective RO of MoEF, the respective Zonal

Office of CPCB and the SPCB.

2.

Being complied3 The environmental statement lor reach financial

year ending 31d March in Forfi!.V as is

mandated to be submifted by the PP to

@ncemed SPCB as prescribed under the EP

Rules, 1986, as amended subsequently, shall

also be puton the website of the company along

with the status of compliance ol EC conditions

and shall also be sent to the respective RO of

MoEF by e.mail.

As per Letter No. ENV-10-2008-1 I77-E dated 12.02.2009 by GCZMA for liarine Pipeline ProjectF

Reply to Stipulated ConditionsS.No.

We will comply with all the provisions of the C

Notilication of 1991 and subsequent amendments

issued from time to time-

RZThe Provisions of the CRZ notification of 199'l

and subsequent amendments issued from time

to time shall be sttictly adhered to by M/s lndian

Ralon.

Being complied2 The lreated efiluent, to the tune of 15000

m3/day (max) meeting with the Gujaral

Pollution Control Board (GPCB) Norms at the

point recommended by CSMCRI, Bhavnagar,

shall only be discharged through the said

pipeline afler obtaining necessary Consent of

the GPCB under the Water Acl, 1974. At

present, lhe company has disPosed of 8450

rn3/ day of treated effluent and shall increase

the quantity of the same after obtaining the

necessary CCA,/ Consent under the water Ac{

1974, from the GPCB.

CompliedAll the recommendations ard suggestbn given

by the CSMCRI in its effluent disposal point

seleciion reporu Environment lmpact

Assessment Report shall be imPlemented

strictly by M/s lndian Rayon.
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The effluent not meeting with the GPCB Norms

shall not be discharged and shall be stored in

the Guard ponds and recycled back in to the

effluent Treatment Plant for further treatment lo

achieve the GPCB Norms. M/s lndian Rayon

shall install necessary facilities for this purpose

shall striclly ensure the compliance with the

GPCB Norms, round the Clock

Complied

5 Comprehensive Environment lmpact

Assessment report shall be submitted to this

department and the recommendations/

suggestions given in il shall be implemented.

Complied

6 The conslruclion debris and sewage generated

during the conslruclion phase shall not be

discharged in to sea creek, sea, estuary or in to

the CRZ Area. The debris shall be removed

from the consauciion site immediately after the

construction is over and shall be disposed of as

per ihe guidelines of the GPCB.

Complied

7 The land ward portion of lhe pipeline shall be

buried at least 1m below the ground and the

offshore portion shall be protected

appmpriately from the erosion-

Complied

8 The construction camps shall be located

outside the CRZ area and the construction

labors shall be provided wilh necessary

amenities including sanitations, water supply

and fuel and it shall be ensured that the

environmental conditions are not deteriorated

by the construclion labors.

Complied

I The ground water shall not be tapped to meet

with water requirements during construction or

operation phase in any case.

Complied

10 A Disaster Management plan to meet any

eventualities that may arise during

construclions and/ or operations phase shall be

prepared implemented.

Complied

11 The Pipeline Shall be monitored regularly by

the company and it shall be ensured that there

is no leak fmm the pipe line .ln case of any such

Complied
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eyentualities, the company shall immediately

stop disposalthroirgh the said pipeline and take

cdnedive measures in the mnnection in

consultation with GPCB and the District

Collector.

12 Necessary permissions from differenl

departmentsi/ agencies under difierent laws/

acts shall be obtained before commencing the

constructionv pipeline laying aclivities.

Complied

13 The company shall take up the mangrove

plantation in 50 ha of area on Gujarat coastal

line in phased manners in five years.

Complied

't4 A separate Environmental Management Cell

with qualmed personnel shall be created to

implement Environmental Managemenl Plan

and a separate budget shall be provided for this

purpose-

Complied

15 We will bear cost oi extemal agency appointed by

DoEF, Gandhinagar for supervision/ monitoring of the

project activities during constructions operational

phases.

16 Massive Green belt development program shall

be canied out in consuftations with the forest

department by M/s lndian Rayon.

Complied

17 A large Scale Socio-€conomic upliftment

program in consuhation with the District

Collector/ DDO shall be canied out. A Separale

budget shall be provided for this purpose and

details be ,inished to this department from time

to time.

Complied

18 Environment Audit Report shall be submitted

every year. The report shall also cover the

change in the costal and rnarine environment

enmute fie proposed pipeline and amund

disposal point due to commissioning of the

proposed pipe line

Complied

Marine monitoring is regularly carrying out through M/s-

National lnstitute of Oceanography, Mumbai and report

is being s{bmitted to all the Regulatory Authorities on

regular basis- Monitoring Report for samples collected

during the period 11 .03.2019 to 23.03.2019 is awaited.

19 A Six monthly Progress reports regarding the

mmpliance of the conditions shall be submitted

to this department.

We will comply.
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The cost of extemal agency that may be

appointed by this department for supervision/

monitoring of the projec{ activities during

construc*ions operational phases shall be

bome by the Ws lndian Rayon.



20 we will comdy any additional conditions may be

imposed by the your department time to time

G As p€r EC Letter No. l'l {0/2008-lAlll dated 20.'10.2008 by MoEF & CC for Marine PiPeline Project

S.No. conditions Reply to Stipulated Conditions

A. Specific Conditions

(i) The anc Concentration in the effluents at the

discharge point shall be monitored and the report

submitted to the Regional Ofiice, Bhopal at every

three months.

Complied

Marine monitoring is regularly carrying out through

M,/s. National lnstitute oI Oceanography, Mumbai and

report is being submitled to all the Regulatory

Authorities on regular basis. Monitoring Report for

samples collected during the Priod 1 1.03.2019 to

23.03.2019 is awaited.

(ii) All the conditions stipulated by Forests and

Environment Department Govemment of Gujarat

vide their letter No. ENV- 10-200&1177E dated

06.10.2008 shall be saicfly implemented.

Complied

(iii) The Pipe line shall not be disturbed the

movement of fishing vessels or fishermen.

Complied

(iv) Complied

(v) It shall be ensured due to the projed that lhere is

no adverse impacl on the drainage of the area

and recharge of Ground water. No ground water

shall be tapped in the project area falling in

Coastal Regulation Zone.

Complied

(vi) The Pmject Proponent must ensure that the

efiluents/ liquid wastes discharged are the

standards laid down by the Guiarat Pollution

Control Board.

Complied

(vii) The camps of Labour shall b€ kept outside the

Coastal Regulation Zone area. Proper

anangement for cooking fuel shall be made for

O|e l€bour during consbuction phase so as to

ensure that mangroves are not cut /destroyed for

this purpose.

Complied

(viii) Ttre entire stretch of the Pipe lines Shall be buried

undergmund except at the booster pumPing

Complied
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Any additional conditions that may be imposed

by the DOEF Departrnent time to time shall

have to be complied By M/s lndian Ral,on.

It shall be ensured that there is no displacement

of people, houses or fshing aciivities as resuh of

the poecl



station which will be fenced and station would be

manned round the clock .The buried lines will be

protected with anticonosive Coal tar based

Coating. The Coating wilt be tested in acmrdance

with prescribed Standard.

(ix) Markers shall be installed at every 30 M to
indicate the position ofthe line. Regular patrolling

of the pipe line needs to be done. This will help in

identifying any activities that have the potential to

cause the pipe line damage or to identify small

leaks whose effect are too small to be detected

by lnstrument.

Complied

(x) Their Shall be display board at critical location

along the pipe line viz road/ rail/ river crossings

giving emergency instructions as well as contact

details ol Mls lndian Rayon .This \r/ill ensure

prompt information regarding location of the

accident during any emergency. Emergency

information board shall mntain emergency

instructions Any additions to contact details.

Complied

(xi) All necessary clearance from concerned

agencies shall be obtained before initiating the

pro.iect.

Complied

(xii) The Project shall be implemented in such a

manner that there is no damage whatsoever for

the mangrovesi/ olher sensitive coastal

ecosystems. ll any damage in mangroves is

anticipated as a resuhof pro.iect activifies then the

clearance now been accorded shall stand

cancelled and proponents may seek fresh

approval ftom Ministry.

Complied

(xiii) A Continuous and comprehensive post project

Marine Monitoring quality programme shall be

taken up. This shall include monitoring of water

quality, iediment quality and biological

charadedstics covered in the EIA Studies.

Complied

Marine monitoring is regularly carrying out through

M/s. National lnstitute oI Oceanography, Mumbai and

report is being submitted to all the Regulatory

Authorities on regular basis. Monitoring Report for

samples collected during the period 1'1.03.2019 to

23.03.2019 is awaited.

B. General conditions
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(i) Construction of the proposed structure shall b€

under taken mirac-ulously conforming to the

existing center/ local rules and regulation, All the

construction/ drawing related to the proposed

construction activity must have approval of the

concemed state government dePartmenu

agencies.

Complied

(ii) The project authorities shall take appropriate

community develoPment and welfare measures

tor the villagers in the vicinity of the project site,

including drinking water facilities. A separate fund

shall be allocated for this purpose

Complied

(iii) To meet any emergency situation appropriate

firelighting syslem shall be installed. Appropriate

arangement uninterrupted polYer supply to the

environment protection equiPment and

@ntinuous water supply for the firefighting

system to be made.

Complied

(iv) A separale Environment Management Cell with

suitably qualified staff to carry out various

environment related function shall be set up

under the charge of senior exeortive who will

directly to the chief executive of the company.

Complied

(v) The funds earma*ed for environment proteciion

measures shall be maintained as a separate

account and shall be no diversion of these funds

for any other purpose. A )rear-wise expenditure

on environmental safe guard shall be rePorted to

this ministry's regional office at Bhopal

Complied

Proposed Environmental Expenditure in Financial Year 2019 - 20

S. No. Environmental Management Plan Budget Rs. Lacs

1 Pipe line Maintenance including Difirser System 50

2 water Environment including ETP Performance 100

3 Post Marine Environment Monitoring 40

4 100

5 Socio Economic Environment 250

6 Green Belt Development 50

Total 590

(vi) Full support shall be extended to the ofiicers of

the minisay regional oflice at, a fresh reference

shall be made to this ministry for modmcation in

the clearance Bhopal and the officers of the

Complied
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Central and State Pollution Control Board by the

pro.iect proponent during their inspection for

monitoring agency.

(vii) ln case deviation or alteration in the pmject

including the implernenting agency, a fresh

reference shall be made to this Ministry for

modification in the dearance conditions or

imposition of new one for ensuring environmental

protection. The prolect proponents shall be

responsible for implementing lhe suggested

safeguard measures.

Noted and Complied

(viii)

(ix) This Ministry are any competent Authority may

stipulate any other additional conations

subsequenUy; any if deemed necessary, for

Environmentral protection, shall be mmpiled with.

Noted

(x) A Copy of clearance letter shall be marked to the

concemed agency parrchayau local/ NGO if any,

from whom any suggestions/ rePresentations has

been rec€i\red while processing the proposal.

Complied

(xi) State Pollution Control Board/ Commitlee shall

display a copy of the clearance letter at Distdct

lndustry Center, Collectods Office/ Tehsildais

office for thirty days.

(xii) The Project Proponent Shall advertises at least in

two local new papers widely cirollated in the

region around the projecl, one of which shall be

in the vemacular language of the locality

concemed informing that project has been

accorded Envimnm€nt Clearance and copies of

Envimnment Clearance letters are available with

Gujarat State Pollution Control Board and may

also be seen at website of the Minisay of

Environment and Forests at nfrg://l

www.envfor.nic.in.

Complied

(xiii) The Proiect Proponents shall inform to Regional

ofiice, Bhopal as well as Ministry, the date of

financial closure and final approval of the project

Complied
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The Ministry deseNes right to revoke this

clearance, if any conditions stipulated are not

compiled with to the satisfaction of this Ministry.

Noted

Not pertains to the Project



by the concemed authorities and the date of stjart

of work.

(xiv) The Proiect Proponent will obtain the Forest

Clearance for the land passing through the

Reserved Forest Area before commencement of

the Project activities in Forest Area-

Complied

(xv) So as to maintain ecological features and avoid

damage to the eco system, movement of

Vehicles in the lntertidal zone Shall be restricted

to the minimum.

Complied

(xvi) Budgetary break up for the Environmental

Management Plan for lhe Project to be

mentioned.

Same as mentioned in Point No. 5

(xvii) Any appeal against this Environmental Clearance

shall lie with the National Envimnment Appellate

Authority, if prefened, with in a period of thirty

days as prescribed under Secton l l of the

Natjonal Environment Appellate Act, 1997.

4 The above mentioned stipulations will be

enforced among others under the Water

(Prevention and Control of Pollution) Act, 1974,

the Air (Prevention and Control of Pollution) Ac*,

1981, the Environment (Protectbn)Act, 1986, the

Hazardous Chemicals (Manufacturing, Storage

and lmport) Rules, 1989, the Costal Regulation

Zone Notification, 1991 and its subsequent

amendments and the Public Liability lnsurance

Act, 1991 and the Rules made thereunder lrom

time to time. The project proponents shall also

ensure that the proposal complies with the

provisions of the approved Coastal Zone

Management Plan of Gujarat and the Supreme

Court's order dated 18h April, 1996 in the Writ

Petilion No- 1993 to lhe extent the same are

applicable to this proposal.

Being Complied
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Indian Rayon is committed to provide a safe environment to the stakeholders esPecially to the society

in the vicinity. our responsibility towards the society as part ofGood corporate Governance is being

delivered in a structured manner through deployment ofISo 14001, oHASAS 18001, and SA 8000 .As

a responsible corporate citizen, in line with our Group's yision of csR, under the aegis ofAditya Birla

centre for community lnitiativds and Rural Development, lndian Rayon carries out csR activities in

the unit.

social Vision

To activ€ly conHbut€ to the
sodal and economlc
development of the
ommunities in which we
operate. In so doing bulld a

better. sustainabl€ way oflife for
the weaker sedions ot sociev
and rais€ th€ country's human
development inder."

CSR Pol

"When you give with an open heart, the good that

you do for the other person comes back to you in

some form of a blessings"

Towards Inclusive Growth Mrs. Raiashree Birla

ChairPerson,

The AditYa Birla Centre For

Community Initiatives and Rural Development

An lndia. freE from Pov€rty. An

lndia. of inclusiv€ growth An

India, where evcry Person
reallzes his or her optimal
Dotential. An lndia. where evcrY

iluman being lives a life of
diAntlY. An lndia, that can hold
h€r head high in the hegemonY

Maldng a difference

BeforecorporatesocialResponsibility(csR)foundaplaceincorporatelexicon,itwasalreadytexturedinto

our Group's value systems. Philosophy of CSR Cell is to improve the quality of the life and to foster the

sustainable and integrated development in the communities where it oPerates'

Grasim lndusts:ies Ltd. (Unit : lndian Rayon , veraval)

For us in AditYa Birla croup,
reachin8 out to unde$€rved
communities ls Part of our DNA.

We believe in the truste€shiP
concept This enEils
transcending business interests
and CrapPling wltfi the quallty

of llfe" challen8es that
underseryed commufi ill€s fac€,

and working towards making a

meaninSful diffcr€nce to th
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lndian Payon earries out CSR activities through lan Seva Trusl Since iLs incePbon in 1989, Jan Seva Trust is

headed. by sml Raiashree Birla and managed by Grasim Indusrries Ltd., unit: Indian Rayon i.e. an ADITYA

BIRLA GROUP COMPANY, at Veraval. smt Ralashree Birla has endeavoured to see that villagers live a life of

dignity in lndia's interiors. vision of smt Birla is to make a qualitative difference to the lives of the weaker

sections of the society in proximity to her plants and in doing so improve the human development index of our

nation.

CSR cell aims at uplifting level of socio-economic status in Veraval and villages in its vicinity' CSR cell is working

aggressively for the cause of Education, Health care, sustainable Livelihood, lnftastructure Development and

women Empowerment at the community level, The social proiects operat€ in twenty-nine villages' out of these

29villages,wehaveselectedfivevillagesnamely-Dabhor,Tantivela,Mithapur,sonariyaandUmralatomake

them as Model villages with an aim to focus the thrust areas ofdevelopment csR cell is doing its development

activities in coordinauon with various NGO's, Banks and Government bodies'

AREA OF OPERATION

crasim lndustries Ltd' (Unit : tndian Rayon , veraval)

Totel Poprlitio[ covcrcd: ' 96247

Dabhor

t'tithapur

Sonariya

Tantivela

Umrala

J I *I
t

.,.

I t 29 Vlllages

Hodcl villagcs

5 Vill.gcs

llorm.l
Vilh0cs
24

vill!gcs

Aiotha D.ri Mor.i

Badalp.ra Govindpera Navadra

8ae, Inai Nav.para

Bhalpara (aiali Saaasva

Chamode Urnr€thi Savani

Ch.troda ?-rbshwar Umba

Meghapar l(indarva l'l.tatiy.para

V.dodar. DodiYa Vavdi Harsiddhi
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our focus areas: our rural develoPment activities sPan five key areas and our single-minded goal here is to

help build model villages that can stand on their own feel our focus areas are healtlcare, education'

sustainable livelihood, infrastructure and espousing social causes'

Education: CSR cell is working towards creating conducive envimnment for quality education' For this' we are

working towards building better infrastructure in the Schools/Aanganwadis'

organizing exEa-curricular activities and development oriented competitions

in various fields like elocution , reading writing , drama 5inging & dancing

and sports activities. Apart from this, we are providinB merit award to

outstanding performers in the board exam and providing learning material

like notebooks, bags, study materials etc to school children' We are helping for

successful working of Kasurrba Gandhi Balika Vidhyalaya at Veraval taluka'

Furthermore, we keenly work towards our goal of hundred percent

enrolmentsandzercdropoutsintheschool,forwhichalotofawarenessactiviEesandonetoonecounselling

are provided at village level

Grasim lndustries Ltd. [Unit: lndian Rayon, Veraval)
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Rff'l
Health Care: Coordinating various health-oriented events such as General Medical Camp, Eye Camp,

Thalassemia Testing Camp, Mother & Child Immunization, Pulse Polio lmmunization drive, Skin and leprosy

camp, Family Planning Camp, Blood GrouP Testing & Awareness Camp etc at the

villages and Veraval CSR cell provides mobile medical services on biweekly

basis at villages and on weekly basis at Kasturba Gandhi Balika Vidhyalay -
Kaiali & Veraval where there is absence of medical facilities CSR team is playing

active role in immunization programmes and is working toward generating

awareness for Family Planning Healthy Mother and Chitd concept' De-addiction

etcwehavecameupwith65bededMulti-specialtyHospital.Theprimaryob|ectiveofmedicalinputsisto

Minimize Maternal and lnfant mortality rate and increase life expectancy by ensuring better health services'

Sustainable Livelihood: Educ2tin8 farmers regarding best methods, most suitable crops, Hw.seeds, right

irrigation techniques, wat€r-harvesting systems, tissue culture' fruit and

vegetable gardens et ., for this farmers are sent for trainings & seminars' ln-

house training & awareness workshops are also conducted at village level to

educate and empower the farmex. ln addition to this, we help the community

members in acquiring professional skills by running Tailoring class' Aaree

Bharat class (Saurashtra's famous embroidery), and computer literacy

program. CSR tEam help poor villagers in acquiring skills and then in acquiring

subsidized bank loan to start their own work Our Soal is the economic

rehabilitation ofunemployed youth, Poor landless laborers, to increase the Per capita income ofthe farmers'

lnfr?structur€: We are working towards development of roads, school buildings, safe drinking water facilities'

hygienic sanitation facilities, Proper houses and other basic

infrasFuctural amenities required at villages in coordination with

various govemment schemes. Further, we provide economic help to

farmers for construction of Farm-well recharging biogas plant

irrigation facilities, agriculhtral equipment etc' In addition to it we

provide furniurre, computers, sports equiPment etc at schools'

crasim lndusHes Ltd. [Unit : Indian Rayon , Veraval)
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Social Cause: We are organizing many social awareness programmes; the main theme is eradication of

Superstitious & prejudice, De-addiction, AIDS Awareness, Female Feticide

and Girl Child Education. For this awareness programmes/meetings are

organized with help of medical omcers, NGOS, Social workers to change

the rigid mind-set and to educat€ the villagers about various issues ln

addition to it, mass marriages are organized to provide economic suppdrt

to poor families at the time of their children's marriage' Social forestry is

another dimension of our work Apart from this, we make villagers aware

about various welfare schemes ofgovernment and help them in completing the formalities to take the benent of

the suitable schemes.

OIEdly3r
>Tocreatrasupportive,EncouradnsEnvironmentforEducation&Developmentandtoensurequality

educationtobringdownschooldropoutratethroughcaPacitybuildingr^rithspeciatattentiontoGirl

child.

) To reach out the deprived population in the villaSes and to provide quality healtlcare facilities to au'

D To augment Per Capita lncome, bring Prosperity & self-relianl

! To ensure basic infrastructural facilities for all'

D To provide support to village communities for eradication of social evils and gender dis€rimination

through a series of social awareness campaigns'

Guldinl' Prirciples:

I Designin& evolving and impbmenting sustainabb, replicabb and scahbh &vebpment

mo&h that bad to measurabb socio - economic &vebpment of the community and ecokrgical

&vebpment in i6 area of influence.

Ilnvolvingthecommunityinallstagesoftheprocess,inthet-uespiritofparticipatory
dvebpmenL

I Having focused and ransparent processes that provi& for equal opporunity whib

improvlng the qualltY of life.

I Partsrcring and networking with government, &vebpment agencies' corporate bodies and

NG(X to lmpbment appropriate community &vebpment programs'

tCreatingknowbfteresouncecenterstoEansferandshareinformationandhelptobuiH

capacities of partrers arld community'

I lnvolving empbyees in volunteering for community &vebPment programs'

Grasim IndusE ies Ltd. (Unit : lndian Rayon 
' 
Veraval)
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Aditya Birla Multispecialty Hospital

Services / Facilities:

F 24x7 Emergency Sen/ices, Casualty Services, lnvestigations' Pharmacy

> Criticat Car€ Unit ICU & NICU

F Qualified & Trained Nursing Staffs

) Software support: Hospital Management System

> TMT, 2D Echo, PFT facilities

> Visiting : SuPerspecialties : Cardilogist, Urologist' Neurologist' Clinical Cardiologist' etc'

> Onty hospital in Veraval with in house facilities of investigation of Thyroid Profile' Vitamin-D3' RA

factDr, ABG Analysis etc'

D Decent, Welcoming Administrative Stafl'

Consultants:

! Physician

> GJmecologist

F OrthoPedic Surgeon

> General Surgeon

> Pediatrician

> Pathologist

Grasim lndustrles Ltd. (Unit : Indian Rayon , Veraval)
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Achievements:

DIALYSIS: AII the Dialysis (Positive/ Negative) Bed (6) were added' equipped with Hi Tech machines'

empanelled under Government Schemes- making it Completely Free for Long Standing Kidney Failure

Patients. To avoid Hypoglycemia, Snacks are being provided, also to and fro charges are being paid and

repeated tests/ consultation of Physician/ Nephrologist is being given free'

Total 1888 dialysis done in 2019'20

LAPROSCOPIC SURGERIES: We added Richard wotf LaproscoPic unit fthe only unit after Ahmedabad)-

an Eye behind Surgeon's eye to identiry the smallesq least variant tissue' before cutting- tltus

preventing any Surgical Error. We take the pride of conducting Highest Laproscopic Surgeries in our

DisEict under Government schemes.

SPINE SURGERY: was added again, providing doorstep Tertiary care'

HEAITH PROMo!TON - VARTOUS CHECKUP PLANS AT LOWER RATES: PTEVCNTiON iS BEttCT tfiAN CATE'

impardng awarcness and assuring people for Better Health'

First UROSURGERY ON o4/Ot/202o

7 Surgeries in a day

We expect to conduct at least 150 UROSURGERIES in a year'

l No. of Bed : 65

> Nos. of Padents: 38775

> Total Critical Cases: 4583

> Total Surgery: 1110

) No of Patients with Government Schemes | 2L26

State & National Government Schemes

@ our Hospital

Bal Sakha

MA Yoiana

Pradhan Mantri Aayushman Bharat

Grasim lndustries Ltd. (Unit : lndian Rayon , Veraval)
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Achievements / Appreciation:

To understand importance of Gir cow and its role for livelihood and agriculture, two days' workshop was

organizedbySomnathTrusrCsRteamwith40FarmersfromourvillageshasparticiPatedintheworkshop.
HealthyCowcomPetitionwasorganDedandwinnershasbeenrewarded.ourorganizationhavereceived
appreciation certificate by union Minister of Agric.ulure & Farmers welfare - Mr. Purshottam Rupala.

----^
n{vsll

New Inifiatives

S€t up ofvermicomfost manufacturing unit:

To promot€ organic manure for agricululre' frrll-fledged vermicomPost manufacturing unit have been

established. Farmers would be visiti;g the unit and will able to see the demonstration of various BDe of

fertilizers.Trainingsessionswouldbeconducted.Further,topromoteorSanicfarmin&vermicomposting
fertilizerwouldbesoldtothefarmersonsubsidizedrate.lnsuchaway,wewouldbeengagin8moreandmore
farmers for doing organic farming'

crasim tndustries Ltd. (Unit : tndian Rayon 
' 
Veraval)
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Preparation of multipurpose training hall:

For organizing training programs related to Agriculture and Animal Husbandry, we have come up wittl training

hall on village base theme, adiacent to vermicompost uniL

Dlstribudon ofschool shoes and socks:

we have observed that many students studyinS in Government Primary schools are coming in school without

shoes & socks. Hence, we have taken initiative to provide shoes and socks to students of Govemment Primary

schools. This year we have given socks to 3185 nos. students of standard 6t to 86 of 50 Government Primary

Schools of our adoPted villages.

Grasim lndustrles Ltd. (Unit : lndian Rayon , Veraval)

ro

L---

ttl,

{

{stu d

-B

in I

,{



46fr

Support for Samyadan lnitiative:

To improve literacy level of weaker student of standard second,

Government of Gujarat has initiated a campaign 'samaydan"' ln this

initiative, volunteers have taught 02 hours daily to these idendfied students

in the schools during vacation period" From our organization, 32 persons

have ioined in this initiative. They have sPent time from 9 to 11 AM for 10

days to allocated school and taught to shdents in 06 primary schools'

A step towards Disital India:

To support Digital lndia Movement, in coordination with lndian Post

Payment Bank and Village Gram Panchayats, organized saving account

opening programs at our 07 adopted villages. In this system, accounts has

opened without any physical documents and with zero balance facility'

Total 717 saving accounts opened in the year'

Grasim lndustries Ltd. (Unit : Indian Rayon , Veraval)
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Special Proigcts

Sanita6on Program:

TopromoteswachchhBharatAbhiyan,lansevaTrust.isProvidingfinancialsupportforconstructindividual
sanitation blocks in or. 

"aopt"a 
iiiilg".. unau. tr,it proleci, total tzl nos' individual sanitation blocks has been

consmlcmlctd, csR team has verifi"ed individual .on**.t"a sanitation blocks, fitted the board and later on

;;;;;i,;, Leen done the beoun"irry tt .oogl, cheque in the presence of village sarpanch and other village

leaders.

Grasim Indusb:les Ltd. (Unit : Indian Rayon , Veraval)
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Toproviderequiredinstruments/itemstoDivyangstudents'aneedassessmentcampwasorganDedinthe
monthoftuly20lg.Basedonthiscamp,requiredinstrumentslikehearingaid,trirycle,cPchair,crutchesetc.
were distributed in Taluka level CamP by the Government authority' We have coordinated this camp and

providedrequiredsupporttotheauthority.Totalggdifferentlyablestudentswerebenefittedbythiscamp.

Sports Kit Distribution Pmgram :

Toboostsportsactivities,GovernmentofGuiaratorganizesKhelMahakumbhProgrameveryyearforstrrdents
andotfrers'FordifferentlyablestudentsspecialxhetMahakumbhisalsoplannedeveryyear.Total29
differentlyablestudentsfromourareahaveparticipatedinthisspecialKhelMahaKumbheventunder.various
categories. To felicitate these shrdents, 'po't' 

ilt was distributed in the presence of District Proiect

Cooiinator, Block Recourse Centre Coordinator and Company senior Executives'

Promam for Differently Able Students:

Iliwans Sadhan Sahav CamP:

Graslm lndusu'ies Ltd. (Utrit : Indian Rayon ' 
Veraval)
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ttiwans Certificate Pro6am:

Inco'ordinationwithBlockResourcecentreandGovernmentCivilHospital,Veraval'}ansevaTrusthas
supported a Certificate pr"pr."ti* C'ip for Divyang Students of Veraval Taluka' Toal 72 Divyangs were

benefrtted by the Program.

WiththehelpoflEDDePartment,wehaveorSanizedspecialNa.VratriMahotsavfordifferentlyablestudents
;il';;il;; at rieraval 6i*iJ f.irn-rry Eduiation ofhcer, IED District officer, Block Resource

ioordinator and Company officers were present during the evenl

Divyang Cerdficate Camp at BRC Bhavan Veraval

speciat NavraEi Cebbration for Divyang Shr&nts @ BRC Bhavan VeraYal

crasim lndustries Ltd. (Unit: lndian Rayon 
' 
veraval)
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Case Study: Manisha Gavadiya 'A brave girl

anisha Gavadiya lives in a small and backward village i'e Tantivela

village. Manisha is coming from a backward and very poor family'

In her family, there are total 6 members' Her parents are

uneducated and does labour work She is studying std' 86 in

primary school of village' As per the school principal' she is very

clever in study as well as in sports speciatly Kho -Kho Game' She

was a captain and won Kho-Kho at Taluka level against the

strongest team.

|oshandHosh,wasofhighlevelinher.Butaftersomedays,itwasfoundthatshest,rtedremainabsent,not

involvedingamesandsitssilentlyintheclassalso.SchoolPrinciPalhaspersonallyvisitedherhouseand
interacted with her parents. During interacdon found thal she is

having very high diabetics and doctors has suggested to take insulin'

But due to their financial situation, won't able to do proPer treatment

of her.

School principal has shared the matter with us' During weekly

medical, our doctor has seen her and further referred to our Aditya

Birla Hospital for further laboratory tests' As per the report' she has

to take daily 4 time insulins and nutritious diet' lmmediately' 
'an 

Seva

Presen0y, she has enrolled for defence classes and getting ready for bright future'

Graslm Industrles Ltd. (Unit : Indian Rayon , Verarral)

!.

4.6..............i:'

Trust has come forward and ensured for continuous consultancy by our prediaticiao providing insulin as well

as nutrition diet to her. ErQenditure per month comes to around Rs 1000'

AfterSmonths,ourprediaticdoctorhassharedagoodnewswithusthatT0o/oshehasrecoveredi.eher

diabedc level has gone tremendously down 'Wit}lin next few montls' she would be recovered fully'
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Step's taken towards averting from COVID 19

Reaching out at
Distressed
Communitv

Awareness

Social Distancine Sanitization

Grasim lndustries Ltd' (Unit : Indian Rayon , Veraval)

ffi

,-r7 - 7- 1

@
T'1

t
1

-

H
il,5
il

€r

E
I

,.8



r
@

Behind everY mosk
there is o heort.
Donate / Buy

Your contritrution rvortld give
t'ltoTflc'l'l0N

as well as

LlVELllltl(]li
to the

Nl:81}Y

Nominal price:
Rs.10 per mask
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Grasim Industries Ltd. (Unit : lndiatr Rayon ' 
Veraval)
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. Plcase whatsaPp:
Your name, contact no.,query:

on9898027Sl7

For order /query:

Donote for COVI D-19 relief.
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Other Programs : Education

Ualh:.ScieDr.e-ExhiDiIia!"

TalulG & District level Math-science exhibition was organized by Govemment Education Departmenl We have

supporteil the exhibition by providing motivation reward to all 150 school students from different villages of

Veraval Taluka. During the Mass Communication Meeting we have appreciated Taluka level winners - 04

schools by awarding cheque of Rs, 5000 and Districtlevel winner school by awarding cheque of Rs. 21000.

Parents Meet Proqram:

To create importance of education & filling gap between school & parents, 'Parents Meef was organized at

Primary school of village Navapara & Mitllapur. 191 parents were present during the meet including village

leaders. Role and responsibilities of Parents, Students and School administrations were discussed in detail.

Grasim Industries Ltd. (Unit : Indian Rayon , Veraval)
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Distribution ofLesson Diarv and Potto schools;

As per last year initiative and good feedback from schools, this year also we have provided 10,012 diaries for

65 Government Primary Schools of our adopted villages. This provides better communication befween school

management and parents ofthe students, We have also provided 800 school bags and 1495 used spin pots to

38 ichools ofour adopted villages for plantation. Schools are decorating these pots and using it for Plantation.

school Diary with our Branding & Hospital Details

Used Spin Pots painted & Planted by Schools

Grasim Industries Ltd, [unit: Indian Rayon, veraval)
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Computer TraininE

Withanaimtoincreasethecomputerliteracylevelinthestud€nts/youtlsofRural&Urbanarea,lanSeva
Trust is running computer Trainl;; riog.r- i"n .oo.aination with Lakhotia computer centre, veravat' Through

this initiative we are proviaing a pi;uoil to tearn tire various computer course and &at.to^o^i nominal fees'

certificate is also given to ,toa"fr ,rur compretion of the course. During the year, t!,tal 2zo students have

completed the courses.

Merit ScholarshiP Award Pmgram:

ToaPpreciatebrilliantstudentsofruralarea,incollaborationwithsumangalMahilaMandal,wehave
organizedMeritAwardProgramatlndianRayonVeraval.TotallT5nos.studentsfrom42villages,whoscored
above Tgvoin SSC & 71.00% in Hsc Board examination, were awarded. chairman, Trustees and other senior

Executives and president & members of Sumangal Mahila Mandal has graced the occasion with their presence'

crasim lndustries Ltd. (Unit : lndian Rayon 
' 
Veraval)
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Health & Hygiene :

School Health Check-uP camD:

schoolHealthCheck.upProgramswereorganizedatPrimaryschoolvillageBhalpara,Umrethi,Chamoda,
umrala and sim shala ofvavtti (A) in coordination with Aditya Birla Hospital, veraval Total 571 students were

examined and given necessary treatsnenl

Mobile Medical Service:

IansevaTrustisprovidinsdoorstepmedicalservicein-our04,ModetvillagesUmrethi[villageJ,lhsturba
candhi Balika vidyalay ana Harstridaii society (veravaD. During the year, total 6496 patients were diagnosed

and treated in our Rural Medical Services'

Grasim Industries Ltd. (Unit : Indian Rayon , Veraval)
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General Medical camP:

ln coordination with our Aditya Birla Hospital, we have organized 03

nos. General Meilical Camps at village Umba, Talala and Meghpur'

Patients were diagnosed by doctors and given medicines free of cost.

SuEar test and ECG facilities were also arranged at camp Place' Total

1014 patients wer€ benefited from thls program'

Blood Gmup & Hemoglobin Testins CamD:

To create awareness about blood group, 09 nos' Blood Group

Testing Camps were organized at village Chanduvav'

Bhalpara, Dabhor, Veraval, Adri, Aiotha & Savni lndividual

laminated card with details of height, weight & blood group

were given to all 1569 strrdents for their record' ln

coordination with Aditya Birla Hospital, Hemoglobin Testing

Camps were organized at Model school village lnai' Girls

school Aiotha, KGBV Veraval & Adri' During the camps' HB

level of 625 girl surdents were tested.

Grasim lndustries Ltd. (Unit: Indian Rayon , Veraval)
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During pulse Polio lmmunization drive on 1$tr, fanuary 2020, polio drops were given to 8852 children through

46 booths in 26 adopted vitlages & Veraval city'

Thalassemia Testing CamP:

In co-ordination with Red Cross Society, $'e have organized Awareness camp as

well as Thalassemia Testing Camp' 440 students of Choksi College & 'l M Science

Aid to poor patient lor critical treatmert

We are providing financial

to poor Patient for
illness like cancer,critical

the Year, total

patients were given financial

support for th€ir treatnent of
critical illness'

Grasim Industries Ltd. (Unit : Indian Rayon, Veraval)

Pulse Polio lmmunization Drive:

I

College, Veraval has been covered' n
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Eve Camp:

Toprovidebeecataractoperationfacilitytoneedypeople,0TeyecamPswereorganizedatveraval&Prabhas
patan. Toal 872 patients were scrcened and given freatsnenl 203 persons wer€ selected & operated free of

cost at Shivanand Mission Hospital, Virnagar'

Aqricultrtre Training:

we are continuously promoting 'ASriculture and zero Budget Agriculture Trainingl concePt to reduce input

i"rtliJm"**i"g yieu in agricuir€. To modvate them we are organizing field levelfarmers m€eting at our

villages. Such programs *"." otg"ii'"d ai village- chhatroda' Dabhor' Umba and chamoda We have also

arranged raining at Krishi vigyan Kendra Kodinai for farmers in three batches from dllage Navadra, Dabhor,

ilJJ'p"ir-"ia Cf,r-oda. TotaI32O farmers were benefitted by tlese Training Programs.

Sustainable Livelihood:

Grasim Indusfles Ltd. (Unit : tndian Rayon , Veraval)
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Animal Treatment Carnp:

AnimalTreatmentCampswereorganizedatvillageChamoda'Mithapur'Umba'Badalpara'Bhalparaand
umrala in collaboration with Disri; Animal Husbandry departmenL During tlese camps, total 4294 animals

i,vere treated.

Dairv Development Training:

IncoordinationwithsomnathTrustandBAIF,SNos'DairyDevelopmentTrainingProgramswereorganizedat
villageBhalpara,Aiotha,Chhatroda,Tantivela'sonariyaBadalpara'DariandMithapur'Expertshavegiven
awarenessonbetteranimalhusbandrypractices,prel-iminary'treatmentofanimalandhowtoincl€asemilk
production.Theyhavealso6veninform,tionregarding,nimalreatnentProiectrunbySomnathTruslTotal
i3t animal breeders were benefittcd by these trainings'

Grasim Industries Ltd. (Unit : lndian Rayon 
' 
Vera\ral)
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Fruit & Ve[etable Pr€sewation Traininq Prog. am:

Aspertheseason,incollaborationwithKrishiVigyanKendraKodinar,Fruit&VegetablePreservationTraining
,rogr"-. were organized in which training has teen imparted on how to make various tyPes of Pickles, Fruit

Iam, Mango (Kachhi Xeri) sarbat etc' ln this year' total 06 programs were organized at village Dabhor'

irri"fpr-, **"ara, Uorai, aiotha and Kindarva' Total 284 females have participated in tle Programs'

Tailorins Training Prosrem:

Forself.employmengr^,earegivingstitchingtrainingtoneedyfemalesofourvillages'Wearegivingpriorityto
widow, divorcee, deserted, ,.rcaih- cart 

-rnd 
pooi fematei for tlris training. We are providing fr€e of cost

training, one way transportation?ii, i-'*al tippo"t ror- purchasing sewing machine after completion of the

training we are also prDvides a""t "t 
unxrgur'ror *itching workis well. During the year, we have given

Eaining to 100 females of our area

Grasim lndusE ies Ltd. (Unit : lndian Rayon 
' 
veraval)
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WOW Moment: 1s order received from Aditya Birla lnsulator, Halol for 260 cotton bags: On Saturday noon we

have received order of 260 bags with printing order was to be completed by sunday evening. on Sunday,

already Pulse Polio campaign was planned. CSR team as well as trainees has taken a challenge. Whole team has

worked together and has able to complete t}te order on time.

Tree Plantation Progmm:

ln support to our "Green lndia Movemenf effor! every year we are providing tree saplings to the schools,

Gram Panchayats of our adopted villages, We have collected request from them and on that basis' in

coordination with Forest dept We have organized Eee plantation Programs at Primary School of village Ina!,

vadodara (Dodia), Mithapur, Govindpara and Middle School of village Dad. A]ong with h.ee plantztion in school

grounds, 5i1s saplings were distributed to the students for plantation attheir house and farm in 21 schools'

To protect these plantations, we have also distributed 350 nos. tree guards to 17 or8anizations (schools, Gram

Panchayats, Government officesJ during the year'

Paintingcompetition:Tocreatemoreawarenessaboutenvironment,wehaveorganizeddrawing&painting
competi[on at school and given prizes to t]e winners'

;

!



R6;tt

Social Causes:

salalc4gBcl.

Toboostuseofsolarenerst,inco.ordinationwithKhadiandVillagelndustriescorporation20solarcookers
were distributed at subsidized rate'

adopted villages.

crasim lndustries Ltd. (Unit : lndian Rayon , veraval)

Rural Awareness hogram:

In collaboration with Government Health deparEnent 03 Rural Awareness Programs were organized at village

Dabhor,SonariyaandBhalParaExperrshavegiven.awarenessonvarioustopicslikementalhealth,family
budcer habit of savings, .ry"r* rn,If,Cilof" of-femal" in family, importance of education and female health

issuls. Total 159 females were benefited by these Programs'

AnotherprogramregardingtobaccoawarenesswasorganizedatvillageTantivelainco.ordinationwithDistrict
Health depaftment They have gir"n 

"*"-*""$ 
on ba"d effecs of toblcco addiction in various forms' Film on

hazardsoftobaccowasscreenedtovillagers.oathwastakennottotaketobaccoinanyform'Totall'50peEons
were benefitted by the progra.rn. we f,ave also coordinated with Yellow une camPaign organization for

prevention of selllng oftobacco near school pr:mises'

lntheendofyear,wehavealsodoneGampaignoncovid.lgawarenesst}roughbannersandpamphletsinour
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Swachchhata Saptah Celebration:

We have organized various school level competitions like, speech, essay, drawing & paintin& shramdan shibir,
art & culture etc at 19 schools. Total 592 students have participated in various competitions.

celebratioD of 15oth
Birti Anniversary of

MahaEna Gandhi

Grasim lnduscies Ltd. (Unit : hdian Rayon, Veraval)
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l(ala Mahotsav:

ln clllaboration with Education depl, on tJle celebration of l50th Birth Anniversary of MahaEna Gandhi,

various competitions like speech, drawing and paintin& essay lr'riting etc was organized at school level, cluster

level, Taluka level and Dis-fict level. W" hrri .ponsot prizes for all tle winners of Kala Mahotsav in each

competition.

Dust Bin Dist ibution Program:

To strengtlen door-O-door garbage ollection system, we have distributed 2800 nos. dustbin to mch

household of 05 Gram Panchayats. Government has provided tractor to all these Gram Panchayats for daily

garbage collection.

Enerry Savings & Environment Awareness Program:

03 Nos. Enerry Savings & Environment Awareness Programs were

organized at village MithaPur, Morai & Veraval. lnformation &

alyareness were 6ven by our power plant team on energy savings

anal environment conservation. Total 194 villagers were benefitted

by the Programs.

Grasim Industs'ies Ltd. (Unit : lndian Rayon , verarral)
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Blanket Dishibution progliamr

Sponsorship for International Sports f,vent :

Yoga Queen: Ms' Bharti Solanki of small village l-ati of Gir somnatli district, has participated in 1* Asian
Yogasan sport Championship at Dhaka in July 2019. She has represented lndia. She has won 2 gold, L silver and
1 bronze medal. lan seva Trust has finaacially supported her for participation in tiis event

(1

I On eve of Late Shri B K Birla li,s birthday, we have organized Blanket
Distribution Program at Rangayan_ Tota|273 blan-kets were disFibuted
to needy senior citizens of surrounding 19 villages. Initially suwey was
carried out to find out such needy persons from rural area. For the
function, to & fi-o arrangements for beneficiaries was aranged try our
organizati on.
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Financial support for Medical Treatrnenl

This Yoga Queen, Ms. Bharti Solanki was met an accident and
her position was very dritical. Witi an aim to give nnancial
support to Ms. Bharti for medical treatment, Ian Seva Trust
initiated campaign. lndian Rayon employeg Sumangal
Mahila Mandal and Jan Seva Trust conFibuted for tlis noble
cause. Cheque of Rs. 1.50 Lakhs was given to Ms. Bharti by
company executives.

Art & Cultural Program:

Art & Culture Program was organized at 12 schools ofadopted villages. Ras Garba, Songs, Bhajan and elocution

competition was organized for tle students. Total 1016 surdents have participated in different competihons.

We have participated in 26tI ranuary celebratjon Programs at village Navadra, Morai, Sonariya, Navapara and

Vavdi (Adri). Villagers, village leaders and Govemment autloriues w€re present in the Program. We have

sponsored prizes for486 children who have participated inthe different culu.rral programs.

Grasim lndusts'ies Ltd. (Unit : Indian Rayon, Veraval)
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Infrastructure Development :

Beautification of veraval city:

For beautification of Veraval city, we have developed 02 circles with sculpb.lres of Lion Family and Dolphins in
Veraval city. These circles were inaugurated by Ms. Manjulaben Suyani, President of Veraval Patan loint
Municipality in presence ofother }eaders and Company Executives.

Support during Cvclone:

we have provided ,1000 food packes during 'vayu" cyclone condition at veraval. we have also provided

staying arrangements to needy people during this siuratio[

Grasim lndustries Ltd. (Unit: lndian Rayon, Veraval)
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Inflastructural Support in
Government Primarv Schools:

We have given financial support to
Primary School ofvillage Umrala for
paver block flooring in school

ground. We have also given

financial support to Primary School

Mithapur for construction of
Sanitation UniL We have given 17

syntax water tanks to Primary
Schools of our adopted villages for
water storage.

CSR Live Week @ WTC Mumbai:

lndian Rayon CSR team has participated in 02 days CSR Live Week Exhibition, Networking & Conference

organized at World Trade Centre, Mumbai op 4tr-!tt July 2019. We have displayed & sold out our handicraft
products prepared by our trainees ofAaree Work classes-

Grasim ltrdusries Ltd. (Unit : lndian Rayon, Veraval)
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ELPS and t€ad tpap Participants CSR visit:

During the month tune one day csR visit of ELPS was organized and visited BadalPara' veraval and chamoda

villages. During visit, they have lnteracted with benehciaries and otler villagers'

In addition, 10 days CSR Stint for Lead Leap Participants was organized during the month of lune and they

visited our villages, to study CSR Programs and gave their suggestions'

Fund Utilized RS.405.81 lakhs and Fund Mobilized: Rs' 1934'43 lakhs

crasim lndusries Ltd. fUnit : lndian Rayon , veraval)
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ANNEXURE XIV 

 

ENVIRONMENT MANAGEMENT IN POWER 

PLANT & COAL HANDLING AREA 

















Grasim Industries Limited
Unit:- Indian Rayon

Power Plant, Veraval, Gir-Somnath
Gujarat Pin Code - 362266 [India]
Telephone Number - 2876245711
Fax Number - 2876243220
Regd. Office - PO Birlagram, Nagda Dist-Ujjain(MP)
India - 456331
E-Mail ID - indian.rayon@adityabirla.com

ORIGINALPURCHASE ORDER

PO Number : 2900009805
PO Date  : 27.08.2020

Vendor Code : 2100008616 (Registered) Ref. No.: 
Date      : M/S ADANI ENTERPIRSES LTD

8th FLOOR, NR. MITHAKHALI CIRCLE
NAVRANGPUR
SHIKHAR BUILDING
AHMEDABAD - 380009
Gujarat, India

State Code : 24
Contact Person :  
Ph. No. - 079-25558689 / 9099002516
E-Mail ID - Ritesh.Mathur@adani.in
GSTIN : 24AABCA2804L1Z0

Contact Person
Phone
E-Mail ID

: Mr Saurabh Pandey
: 02876-248655
: saurabh.b.pandey@adityabirla.com

Dear Sir,
We are pleased to place our order for the following material(s)/ service(s) subject to terms and conditions and instructions specified
here and overleaf. Please address all Bills and correspondence mentioning our order No. & date to the HOD (Materials) Grasim
Industries Limited/Unit:- Indian Rayon P.O Power Plant - 362266, Veraval, Gujarat. Kindly mention our Item code & Purchase
Order with applicable HSN/SAC Code on your Invoice.
---------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
SNo Material/Service Code

Code Description
HSN / SAC Code Quantity

UoM
Unit Price Discount Total Tax Net Value

---------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

1 
STEAMCOAL 5000
STEAMCOAL 5000 - IMPORTED

27010000 5000.000
TO

5400.00
INR

5.00 %
1350000.00

27000000.00

STEAMCOAL 5800 - South African

Input : CGST+SGST Set off
Delivery Schedule 5000.000 30.09.2020
Basic Price (Gross) 27000000.00

CGST 2.50 % 675000.00

SGST 2.50 % 675000.00
---------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Total Value Excluding Taxes 27000000.00

Amount in Words: Rupees Two Crore Seventy Lakh Only.
---------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Purchase Order Terms and Conditions
---------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

INCO Terms
Insurance
Freight
Payment Terms

: FOR - VERAVAL PLANT
: Consigner

: As mentioned in Terms & Conditions
Dispatch Through

Dispatch From
Dispatch Mode

---------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Consignee Details
---------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

GSTIN
Website

: 24AAACG4464B5Z0
: www.adityabirla.com

PAN No
CIN No

: AAACG4464B
: L17124MP1947PLC000410

---------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

Remarks -
1. PRICE:
Cost of South African coal will be Rs.5800/- Per MT (Rupees Five Thousand Eight Hundred only) Plus GST
on Coal rate extra as actual on FOR site basis. The above price will remain firm and no escalation of
whatsoever nature will be applicable.  You will arrange to transport the material by road.

Coal Rate                     Rs 5400 /MT
Compensation Cess        Rs  400 /MT
                    Total    Rs 5800 PMT Plus GST extra at actual on Coal rate on FOR Site Veraval basis.

2. QUANTITY:  5000 MT (+/-10%)

3. SPECIFICATIONS:
Gross Calorific Value (ARB) : 5800 Kcal/kg min
Total Moisture (ARB)   : 9%+/-1% Max
Inherent Moisture   :  2%-4%
ASH (ADB)        : 19%-23%

Page 1 of 4  



Grasim Industries Limited
Unit:- Indian Rayon

Power Plant, Veraval, Gir-Somnath
Gujarat Pin Code - 362266 [India]
Telephone Number - 2876245711
Fax Number - 2876243220
Regd. Office - PO Birlagram, Nagda Dist-Ujjain(MP)
India - 456331
E-Mail ID - indian.rayon@adityabirla.com

ORIGINALPURCHASE ORDER

PO Number : 2900009805
PO Date  : 27.08.2020

Volatile Matter    :  20-28% Max
Sulphur            : < 1%
Size of Coal       :  0-50 mm (up to 0-4 mm not exceeding, 30%)

4. PAYMENT:
80% payment will be released within 7 days from the date of receipt of bills, against weekly bills for the
delivered quantity at our site at Veraval.

20% balance payment will be released after receipt of entire ordered quantity and adjusting penalty based on
the plant weigh bridge quantity and third party Independent Inspection Agency (IIA) reports within 2 weeks.

5. Price adjustment:
Pro-rata adjustment in the price will be made if Gross Calorific Value (ARB) varies from Guaranteed GCV
(ARB) as per the below formula:

a)  Gross Calorific Value (ARB):

Adjusted Price = {Rs 5800 x Actual Wt Avg GCV (Arb)} divided by Guaranteed GCV (ARB)

Rejection Clause:
If GCV (ARB) is less than 5600 KCAL/Kg

6. QUANTITY DETERMINATION:
Weighment as per our site weighbridge would be final and no shortage would be allowed.

7. QUALITY DETERMINATION:

Quality tests will be carried out by our appointed third party independent inspection agency (IIA) and report
Of IIA shall be considered final and binding on you.

Test result for the whole quantity received will be weighted averaged out and price adjustment for deviation in
quality,   if any, Will be applicable according to Clause No. 5 (a) above.

Sampling by the IIA will be carried out at the unloading point at our works at regular interval during unloading
of coal to our works at Veraval on daily basis.

Report of the IIA shall be final and binding on both the parties. Price adjustment for lower GCV shall be
applicable
On Weighted average of various periodical report submitted by IIA

8. DELIVERY:

a) You will arrange to deliver the material to our Site as per following delivery schedule from Kandla Port.

AUG  20 : 2000  MT,  SEP. 20 : 3000  MT

b) In case the quality of coal supplied by you is not as per our order specifications, we will inform you about
the same and you will have to stop the supplies immediately within 24 hours from our intimation.

c) We reserve the right to short close the order any movement without any financial compensation.

d) In case you are unable to supply such quantity, we reserve our rights to procure coal from alternate source
& debit the differential cost to you towards risk purchase implication.

9. WEIGHMENT:
You will arrange for Weighment at our weighbridge of each and every vehicle before and after unloading and
shall submit all the Weighment records along with challan and other documents
as desired by us at the receiving plant.

The weight recorded at our weighbridge shall be treated as final and in case our weighbridge is out of order,
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Grasim Industries Limited
Unit:- Indian Rayon

Power Plant, Veraval, Gir-Somnath
Gujarat Pin Code - 362266 [India]
Telephone Number - 2876245711
Fax Number - 2876243220
Regd. Office - PO Birlagram, Nagda Dist-Ujjain(MP)
India - 456331
E-Mail ID - indian.rayon@adityabirla.com

ORIGINALPURCHASE ORDER

PO Number : 2900009805
PO Date  : 27.08.2020

the Weighment shall be arranged as per procedure decided by receiving plant at that time.

10. INSURANCE:
You will take necessary insurance cover of your vehicles as well as manpower engaged and third party
insurance and shall be fully liable in case of any accident that occurs whether outside or inside our premises.

You shall also be paying necessary road tax and other charges as required by State/Central Govt. from time
to time and shall ensure that papers required during transportation of material are available.

It will be your responsibility to ensure that the product being lifted by you for us is safely delivered at our
premises as per terms and conditions of this contract. In case of any accident or mishap in transit, the same
shall be treated as a shortage and you will have to bear the cost of entire loss.

11. DOCUMENTS REQUIRED:
You will ensure that all necessary documents such as Invoice/Delivery Challans in desired number or copies,
L.R., E Way Bill and other form (if required) as per requirement are submitted with each consignment. You
will be solely responsible for any fine imposed by any authorities such as Sales Tax, RTO, Octroi, Excise,
Police, Check Post authorities etc. for lack of requisite documentation/papers.

You will submit the following documents

Copy of load port quality certificate,
Load port quality analysis is to be done from international reputed agency.

12. OTHER TERMS AND CONDITIONS:
a) We reserve the right to accept or reject the coal and the Price adjustment due to Quality Variations will be
applicable as per clause No 5 (A).
b) If there is any increase/decrease in Custom duty, Tax, Government levies on Imports, Wharf age, Port
charges etc.it shall be applicable on actual basis for Price of the Coal.
c) Delay in payment will not carry any interest.
d) Truck detention charges, if any and of any nature, will NOT be paid by us.
e) You will be totally responsible to compensate us for damage, if any, to our property during transportation
of coal.
f) Quality of coal and timely delivery are the essence of this order.

g) The loading of the coal at discharge port in our account shall be done strictly in the presence of
Our representative only

13. LAWS/ARBITRATIONS:

Any dispute arising during execution of this contract shall be settled amicably by mutual agreement between
us.

14. JURUSDICTION   :
This contract is subject to Veraval (Gujarat) jurisdiction.

We require order acknowledgement immediately.

   Prepared by

                                      For  Grasim Industries Limited

                         Authorised Signatory
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Terms & Conditions
1 The material/goods/equipment etc. shall be strictly in accordance with the description, specifications and in full conformity with the Purchase Order and of

best quality. In case if it is found that materials supplied are not according to the specification required by the buyer or received in damaged or broken
condition or otherwise, found not satisfactory owing to any reason, is entitled to reject/cancel the material/goods/equipment and procure the same from the
MARKET on its own and adjust the costs and expenses of such procurement from the deposit made by the Supplier/Seller and/or the Buyer is entitled to
recover the balance from the Supplier/Seller. Where no standards of specifications are prescribed, the Supplier/Seller shall ensure supply of the same as
per the best quality/standard. In which event the Supplier/Seller shall arrange for the removal of such rejected material from the Buyer's premises at his/its
own costs and expenses within ten days from the date of receipt of intimation from the Buyer. In case the Supplier/Seller fails to remove such rejected
material even within ten days, the Buyer is entitled to dispose the material goods/equipment after waiting for a maximum period of thirty days for the
Supplier/Seller to arrange for removal.

2 Where the Material are required by the Purchase Order to be dispatched to Unit:- Indian Rayon, Gujarat Siding  on Railway, a Tax Invoice in duplicate giving
full details of each consignment together with Rly. Goods Receipts or Parcel way Bill should be sent to HOD (Materials) Grasim Industries Limited P.O.
Power Plant, Veraval Gir-Somnath, Gujarat(362266)and not to any other Department to or individual, if possible on the same day as the consignment is
dispatched or at the latest on the following day. The Tax Invoice should give full reference of the order number and date against which the Supplies are
made.

3 In case of Supplier/Sellers fails to deliver materials strictly within the delivery schedule, the Buyer may instruct to despatch the same by any costlier mode of
transport. The entire additional expenditure involved will therefore, have to be borne by the Supplier/Seller even if the order is on the basis of F.O.R.
Supplier/Seller's station of despatch and therefore the normal goods train freight will have to be borne by the Buyer and all additional expenditure shall be
recovered from the Supplier/Seller.

4 The prices mutually agreed between the Buyer and Supplier/Seller are final and therefore no revision on any account shall be entertained.Time of delivery is
the essence of the terms and conditions for Sale/Supply against this Purchase Order if the material is not delivered strictly within the specified time of
delivery; the Buyer is entitled to reuse/accept the deliver at its discretion. In case no time is prescribed, the delivery shall be made within seven days from
the date the Purchase Order.The Buyer shall be entitled to withhold any payments for breach of any of these terms/conditions by the Supplier/Seller/Seller.

5 Where the order is placed on F.O.R.Unit:- Indian Rayon, siding basis both freight and insurance charges shall be deemed to have been included in such
price and the loss, breakages or any damages during transit due to any cause whatsoever shall be borne by the Supplier/Seller.

6 Payment shall be made on the actual weight or quantity received and compliance of the pacifications duly certified by the Buyer.All charges and expenses
on account of wharfage and demurrages are to the Seller/Suppliers' account.This Purchase Order is valid only till the expiry of the delivery date mentioned
herein or mutually accepted

7 Invoices and all documents shall contain our purchase order number & date, packing list or challan and test certificate etc. showing complete despatch
particulars. The buyer shall not be responsible for payment of any wharfage/demurrage charges for any delay in delivery of the material/goods/equipment
on account of the documents not being retired by the bank/s due to non-mention of these details.

8 For all high energy consumption equipment, Energy efficiency of the equipment is one of the deciding factor for selection and finalisation of order.All
Documents e.g. test Certificates / Guarantee / Bonds other such documents wherever applicable to be sent along with Commercial invoice HOD materials at
our site immediately after dispatch of material.

9 Material should be packed in road-worthy packing to avoid transit damages and to be dispatched along with the invoice, documents such as Three copies of
Excise Gate Pass cum Invoice. Excise Duty will be paid only if Transporter Copy of Invoice  with the Seal and Signature on the top of the Invoice
incorporating (1) GST Registration No. of Supplier/Seller, (2) Rate of duty and Amount in words & figure. (3) Full name of the company is received along
with material to avail tax credit benefit.

10 Payment of all current and future duties, levies or taxes (including any statutory variation therein) leviable on the service / supply / work undertaken as per
this PO, shall be strictly to the account of Seller/Supplier.

11 The Supplier / Vendor hereby covenants to comply with the applicable provisions of law, including but not limited to section 171 of Central Goods and
Service Tax Act, 2017 or applicable section of IGST/UTGST/SGST law, and pass on to the company all the benefits arising from any reduction in the rate of
tax on any supply of goods or service or both or the benefits of input tax credit, exemption, concessions, rebate, set-off, by way of reduction in the prices of
the services / supply / work undertaken by the Supplier / Vendor as per this PO.

12 The Seller/Supplier shall ensure compliance of all statutory obligations and take payments of all the levies. The Buyer shall not be responsible for any
non-compliance and penalties and consequences arising out of the Seller/Supplier's non-compliance/non-payment.You shall comply with the provisions of
goods and service tax laws to ensure that the company is able to avail the entire eligible tax credit on timely basis for the service / supply / work undertaken
by you under this PO.

13 In addition to the indemnities covered elsewhere in the agreement/order, you shall further agrees to indemnify and to keep the company harmless from and
against any actual or potential liabilities, damages, interest penalty and cost to the company arising from breach or non-compliance of laws. Further you
agrees that indemnity clause shall survive the termination / expiry of this agreement, howsoever occurring.

14 Without prejudice to the provisions of this PO, the obligations of the Supplier / Vendor to comply with the Goods and Service Tax provisions in respect of the
services / supply / work undertaken by the Supplier / Vendor as per this PO, shall survive the termination / expiry of this PO, howsoever occurring.

15 If you fails to provide documents as required to avail the GST credit, Grasim shall not pay amount of GST charged by seller in their tax invoice along with
supply of goods or service.You shall ensure filing of correct tax returns on or before due dates as specified in GST law. In case of failure in tax returns filing
or any delay in tax credit due to other mistake at your end, Grasim shall recover the amount of tax paid against such invoice and interest @ 18% per annum
thereon for the period of delay in tax credit.All tax information given on the purchase order should be mentioned in the Tax Invoice of manufacturers/original
suppliers of the materials.

16 We are commited to QMS ISO 9001:2008, EMS ISO 14001:2015, EMS ISO 50001:2011, OHSAS 18001:2007 & SA 8000:2014 We encourage all stack
holders to join with us in systemic approach. Supplier with above system approached & Certification and give due weightage.

17 The PO/ WO shall be void, if at any point of time you are found to be a black listed dealer as per GSTN rating system and further no payment shall be
entertained.

18 Any dispute arising out of this Purchase Order shall be referred to a Sole Arbitrator to be appointed by the Buyer under the provisions of the Arbitration and
Conciliation Act, 1996 as amended and the decision of such Sole Arbitrator shall be final and being on both the Buyer and the Seller/Supplier. The venue of
such arbitration shall be at Veraval, Gir-Somnath.

19 Material shall be booked through our approved transporter directly reaching to Veraval, Gir-Somnath, Gujarat. You should instruct transporter to declare the
following declaration on the LR Note as per circular No. B1/6/2005 dated 27th July 2005 of the Board of Central Excise & Customs.

20 You shall submit guarantee/warrantee certificate conforming to the specifications of P.O. and dimensional accuracies as per the
requirement/drawing/design.

21 Please raise separate invoice for separate PO, Otherwise your payment will be delayed.Unless the material is dispatched on full truck load, the consignment
should not be booked on door delivery basis.All materials are subject to Inspection / Verification and acceptance at our Stores. All disputes under this
Purchase Order shall be subject to the jurisdiction of the courts in Veraval, Gir-Somnath in Gujarat.

22 Safety Precautions : Kindly provide MSDS (Material Safety Data Sheet) along with each supply, if applicable. Contact address in case of emergency must
be mentioned clearly. Relevance of products to standard must be mentioned. Date of manufacturing, Batch No., Expiry Date must be mentioned,if
applicable.

23 Code of Conduct : You shall adhere to and implement Supplier Code of  Conduct issued by Company
24 Confidentiality :- Except and as otherwise agreed by the parties and subject to applicable law or any court of competent jurisdiction,this

______(agreement/purchase order/ MOU) and all details, documents, data applications, software,systems, papers, statements and business/customer 
Information') which may be communicated to the Supplier/Seller shall be treated as absolutely confidential and the Supplier/Seller irrevocably agrees and
undertakes and ensures that the Supplier/Seller and shall keep the same secret and confidential and not disclose the same, in whole or in part to any
person without the prior written permission of the Company.

25 You should strictly adhere to whenever you supply any material to us.As per Companies Act, companies are required to make certain disclosure pertaining
to the Vendors registered under the Micro, Small and Medium Enterprises Development Act, 2006 (MSMED Act, 2006).

26 If your firm/company is registered under MSMED Act, 2006 please send us a copy of the registration certificate within 15 days to enable us to make proper
disclosure in our Financial Statements. If copy of the registration certificate is not received before said time schedule, it will be assumed that the provisions
of the MSMED Act, 2006 are not applicable to your firm/company.

27 Kindly submit your order acceptance in 7 days by Fax 2876243220 or indian.rayon@adityabirla.com to the concerned person as mentioned in the order, if
not we will consider this PO is accepted by you with all terms and conditions.

28 You shall not sub-contract any work to any existing contractor working in the unit and shall not engage any contractual manpower of other contractor.

Note : In case material found short / damaged, the bill shall be passed with actual received quantity in good condition at our factory.  You

have to raise the credit note immediately against our shortage Memo and the same shall be updated on GSTN also.
Integrity Commitment Passion Seamlessness Speed
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Lignite consumption stoppage
Stopped feeding lignite coal from 17th October 2019.
Residual quantity of 105 MT fed on 14th December 2019.

Lignite consumption details

Coal Storage & Handling : Indian Rayon

Joint Monitoring Commitee Report



Coal Handling Details with APCM

Bag filter
installation in
crusher house
and Bunker floor

Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



Total 24 Fog nozzles installed at
various junction Points

Coal Handling Details with APCM

Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



Coal Handling Details with APCM

Auto spray gun system installed in CHP area
Total 19 Spray nozzles installed at different area

Rain Gun at top of
structure to cover
large open area

Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



Coal Handling Details with APCM
Covering of crusher house, conveyor belts & all junction points

BC-8 Junction Covering

Crusher House Covering

HTU Covering

Conveyor Gallery Covering with sheets
Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



Coal Handling Details with APCM

Installation of Truck Wheel Washing System Installation Cost:- 41.87 Lacs Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



Coal Handling Details with APCM

Cleaning of floors with vacuum cleaners Cost:- 3.3 Lacs Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



ESP Up gradation Details

1) FC System in all filed of ESP no 3 in Apr’18. Filter is made of SS 304 mesh (150) with

rapping arrangement
Emission reduced below 50 ppm

Installation Cost:- 45 Lacs Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



Advantages:
 Increasing about 30% collection area of ESP so also

increasing efficiency.

 Good resistances to high temperature and strong
dust abrasive.

 FC acts also as gas carding device, beneficial to gas
distribution.

 FC has good gas permeability. No increase in the
over dimension and pressure drop of the original
ESP

 FC dust cleaning by independent or by same rapping
devices of original CE system.

ESP Up gradation Details

2) FC System in all filed of ESP no 3

Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



ESP Up gradation Details

Replaced Collecting Plates (133nos) and modified emitting electrode from spiral type to Barbed type (756nos)

. Result mA increased from 62 to 150 & reduction in emission.

Installation Cost:- 49.5 Lacs Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



Single phase Transformer-Rectifier set have limitations of charging due to its half cycle of charging, which
impacts on stack control.
Lower line current resulting into Lower rating of cabling & input switchgear cost

 Action taken: For ESP 3/3, we’ve
replaced complete set with its control
Panel

ESP Up gradation Details

3) Replacement of Single Phase Tr-Rectifier set with three phase Tr-Rectifier set for ESP

Installation Cost:- 6.9 Lacs 

Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



Lime Dosing System in fuel provided-Yes
lime dosing system for both the units

Lime Dosing of CPP-1

Lime Dosing of CPP-2

Installation Cost:- 15.21 Lacs 

Limestone consumption details 

Sr. No Month Material Consumption (MT)

1 August'20 Lime stone powder 20

2 September'20 Lime stone powder 35

3 October'20 till 21 Lime stone powder
18

Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



Lime Dosing System in fuel provided-Yes
lime dosing system for both the units

Lime Dosing of CPP-1

Lime Dosing of CPP-2

Installation Cost:- 15.21 Lacs 

Limestone consumption details 

Sr. No Month Material Consumption (MT)

1 August'20 Lime stone powder 20

2 September'20 Lime stone powder 35

3 October'20 till 21 Lime stone powder
18

Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



Total Capacity of storage = 30000 MT

Coal Storage Area with Storage Capacity

12 m

36 m

12 m 12 m

36 m
36 m36 m

5.5 m

covered covered covered covered covered

12 m

36 m

covered covered covered
Repairing 

Under 
Progress

Repairing 
Under 

Progress

Repairing 
Under 

Progress

Repairing 
Under 

Progress

Repairing 
Under 

Progress

Repairing 
Under 

Progress

Repairing 
Under 

Progress

covered covered covered covered coveredcovered covered
covered

Occupied

Occupied

EmptyEmpty

Empty

Empty

Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



Old Coal shed damaged roof sheet &

structure replaced
Coal shed extension by 60 meters. coal is stored in closed 

shed yard only

Coal Storage Area with Storage Capacity

Cost:- 217 Lacs Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon



Ash compressors acoustic enclosure panel

Noise Pollution Control Measures

Silencer fitting on each vent line

Installation Cost:- 2.3 Lacs Joint Monitoring Commitee Report

Coal Storage & Handling : Indian Rayon
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PLANT LAYOUT WITH GREEN BELT 
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ANNEXURE XVI 

 

CORPORATE SOCIAL RESPONSIBILITY (CSR) - 

EXPENDITURE BY INDIAN RAYON DURING 

2019-2020 SUBMITTED BY INDUSTRY 





 

 

 

 
ANNEXURE XVII 

 

PHOTOGRAPHS TAKEN DURING INSPECTION 

OF THE INDUSTRY PREMISE AND 

SURROUNDINGS 



 

1. Schematic view of ETP 

 

2. Effluent Treatment Plant Area 



 

3. Zinc Clarifier (ETP) 

 

4. Zinc Clarifier 



 

5. Polyelectrolyte dosing tank 

 

6. Sensor based online monitoring of finally treated effluent flow 



 

7. Guard Pond before Final Discharge to Marine Pipeline 

 

8. Sampling Port of Marine Pipeline laid down for deep sea discharge 



 

9. Sewage Treatment Plant 

 

10. STP Flow Diagram 



 

11. Hazardous Waste Storage Area 

 

12. Hazardous Waste Storage Area 



 

13. Hazardous Waste Storage Area 

 

14. Fly Ash Storage Silo 



 

15. Fly Ash Storage Silo 

 

16. Online CAAQMS results at Main Gate for Public Display 

 



 

17. Coal Storage & Handling Area 

 

18. Coal Storage & Handling Area 



 

19. Coal Storage & Handling Area 

 

20. Coal Storage & Handling Area 



 

21. Coal Storage & Handling Area 

 

22. Junagadh Gate developed to avoid direct exit of Heavy Vehicles to the Highway 



 

23. Parking Bay for Loading/Unloading Trucks – Material Transport 

 

24. Parking Bay for Loading/Unloading Trucks – Material Transport 



 

25. Parking Bay for Loading/Unloading Trucks – Material Transport 

 

26. Landscape view between the Industry and Sea 



 

27. Landscape view between the Industry and Sea 

 

28. Landscape view between the Industry and Sea 



 

29. Plant Peripheral area towards Devaka River and Arabian Sea side 

 

30. Plant Premise 



 

31. Natural Drain Passing through Premise 

 

32. Chlorine Sensor installed in Plant Premise 



 

33. Domestic solid waste dumped on the bank of River Devaka 

 

34. Domestic solid waste dumped on the bank of River Devaka 
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